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Compliance verification Report of Joint committee in 

O.A. No. 124 of 2015(Execution Application No. 42/2019) 

M.A. No. 72/2020 for intervention in  the matter  of 

“Sumitra Devi Vs CPCB & Ors” 
 

Hon’ble National Green Tribunal (NGT), Principal Bench, New Delhi vide its 

order dated 04.02.2021 in O.A. No. 124 of 2015 (Execution Application No. 

42/2019) M.A. No. 72/2020 for intervention in the matter of “Sumitra Devi Vs 

CPCB &Ors” directed as:  
 

Para 13, Accordingly, while directing the state of Rajasthan and its authorities to 

take prompt  emergency measures in the matter for compliance of rule of 

law and protection of public health and the environment, we direct the 

CPCB to assess compensation for the damage caused to the environment so 

far, after giving due opportunity to the representatives of the State of 

Rajasthan and its authorities and also to the representative of state of 

Haryana and undertaking site visit, if necessary. This process may be 

completed within three months. The status of compliance as on 30.04.2021 

may be verified by the joint committee and report furnished by 15.05.2021 

by e-mail with copy to the states of Rajasthan and Haryana to enable them 

to file their response. If any, before the next date. While verifying the 

compliance status of member unit in meeting the PETP norms/standards 

may also be verified and the mechanism setup for regular monitoring. 

 

The joint committee has not carried out the field visit / inspection of the site due 

to COVID-19 second phase lock down period from May 2021 to June 2021.  

Later on the following committee members conducted the joint inspection during 

3
rd

-5
th
 August, 2021- 

1. Sh. Sharad Saxena, Regional Officer, RSPCB, Regional Office, Bhiwadi 

2. Sh. Mahesh Dutt Purohit, Scientist – “C” MoEF&CC, IRO, Jaipur 

3. Sh. Milind Kumar Nimje, Scientist – “C” CPCB-RD, Bhopal 
 

During the visit the team has jointly inspected and collected the wastewater 

samples from CETP, STPs, drains and accumulated wastewater at Khushkhera 

(Rajasthan) and Dharuhera (Haryana). The compliance status of directions as on 

3
rd

-5
th
 August 2021 submitted by RSPCB, RIICO, PHED, CETP and Nagar 

Parishad, Bhiwadi are as tabulated below: 

1



Compliance Status Report NGT Case PB 124/2015 August -2021 Page 3 
 

 

Compliance Status of  directions issued by Hon’ble NGT order dated 28.01.2020, in O.A. No. 124 of 2015 

in the matter of “Sumitra Devi Vs CPCB &Ors” before P.B., New Delhi 

S. 
No. 

Directions  work progress in the field as on 03-05.08.2021 as per the 

joint inspection team (RSPCB, CPCB and MoEF&CC) 

Remarks 

1. It shall be ensured by the 

RIICO as well as the 

CETP operating Society 

that the CETP operates as 

its optimum capacity and 

its effluents from the 

discharge point should 

also be within the 

prescribed limits. 

The joint inspection team collected CETP final Outlet sample 

and analyzed  in the Laboratory of Regional Directorate CPCB 

Bhopal and the results  are tabulated below: 

Parameters  of  

Final Outlet 

Analysis 

Results 

Prescribe 

Standards 

pH 7.22 5.5-9.0 

TSS 26 100 

COD 81 250 

BOD 16 30 

Oil & Grease 1.1 10 

Chloride 102 1000 

Sulphate 286 1000 

Fluoride 0.09 2.0 

Ammonical 

Nitrogen (as N) 

2.97 50.0 

Total Coliform 

MPN 100/ml 

37 -- 

Faecal Coliform  

MPN 100/ml 

<1.8 -- 

Boron  BDL 0.2 

Complied 
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Chromium Cr
+6

 0.09 -- 

Zinc (Zn) 0.0161 5.0 

Lead (Pb) BDL 0.1 

Nickel (Ni) BDL 3.0 

Total 

Chromium (Cr) 

0.0099 2.0 

Phenol BDL 1.0 

Note:  

1. All value are mg/l  except pH,  

2. During the visit weather is rainy and one day before rains are occurred. 

The treated effluent was meeting the inland surface water 

discharge standards prescribed under MoEF&CC notification 

S.O. 4(E) dated 01.01.2016 for general & heavy metal 

parameters. The copy of detailed analysis report is enclosed at 

Annexure-I. 

The inlet quality standards for CETP has been prescribed by 

RSPCB vide office order dated 11.03.2019 in compliance with 

MoEF& CC notification S.O. 4(E) dated 01.01.2016.Copy of the 

notification is enclosed at Annexure-II. 

The CETP Inlet sample was also collected and the analysis 

report is enclosed at Annexure-III. 

Inlet 

Parameters  

Analysis 

Results 

pH 7.61 

3
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TSS 114 

Oil & Grease 7.5 

NH3-N 13.23 

Fluoride 2.4 

Boron 1.81 

Chromium Cr
+6

 0.48 

Zinc (Zn) 0.095 

Lead (Pb) BDL 

Nickel (Ni) BDL 

Total 

Chromium (Cr) 

0.0151 

Phenolic 

Compound 

0.63 

Sulphate SO4 778 

COD 304 

BOD 64 

Chloride (CL) 291 

Sodium(Na) 468 

Note:  

 All Value are mg/l & except pH,  

 During the visit weather is rainy & one day before rains was 

occurred. 

 

It may be noted that the RSPCB also collects samples from inlet 

of CETP and the analysis report are within permissible limit. 

4
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The Bhiwadi Jal Pradushan Niwaran Association is calibrating 

the online continuous effluent monitoring system (OCEMS) on 

regular basis and last calibration done on 17/06/2021. Copy of 

analyser calibration report is enclosed at Annexure-IV. 

On the day of the inspection on 04/08/2021, the OCEMS 

installed at CETP outlet was showing readings of pH-7.49, TSS-

11.77 mg/l, BOD- 4.36 mg/l and COD-29.63 mg/l. Copy of the  

print out is enclosed at Annexure-V. 
 

On the day of inspection the CETP was in operation with inlet 

flow of 317.6m
3
/hour and the outlet flow was 300.3m

3
/ hour. As 

per the record provided by CETP representative that the average 

flows of CETP in April, May, June, July&12
th
August, 2021 is as 

given below in table against the CETP capacity of 9 MLD. 

During visit no overflow and bypass observed from the CETP. 

Month Monthly Average flow in               

MLD 

Inlet Outlet 

April-2021 8.69 7.95 

May-2021 8.77 8.41 

June- 2021 7.82 7.22 

July-2021 8.18 7.61 

5
th

August2021 8.23 7.59 

Note: last four months daily flow details submitted by the CETP 

are enclosed at Annexure-VI. 

 

5
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As CETP receiving industrial as well as domestic wastewater 

through conduit pipe of 2.5Kms length from a common sump of 

2drains coming adjacent to the Shyamvatika (Rajasthan housing 

board) & Parshvanath mall. The open drain near Shyamvatika 

carries effluent of Phase-1, RIICO industrial-cum-domestic area 

whereas the Parshvanath mall open drain carries effluent of Phase 

2,3, 4 & Rampura Mundana RIICO industrial-cum-domestic area. 

Presently the treated effluent of CETP is being discharged at 

Khushkhera industrial area, which is 14 km away from the CETP 

through conduit pipe system (4KM HDPE and rest is RCC 

HUME pipe). During the visit it was observed that the treated 

effluent accumulated on the open plot near M/s Sai Enterprises 

from the final outlet of CETP (being pumped to Khushkhera). 
 

During the visit the final discharge point samples accumulated 

on the open plot at Khuskhera has been collected and the 

analysis values found to be pH-7.71, TSS-38mg/l, TDS-

1005mg/l, COD-88mg/l, BOD-19mg/l, Cl-122mg/l, Sulphate-

168mg/l, Fluoride-0.07mg/l Ammonical Nitrogen-11.37mg/l 

Cr
+6

- 0.08mg/l Boron–BDL & Heavy Metals Zinc-0.0169mg/l, 

Total Chromium, Lead, Nickel are not traceable. The copy of 

detailed analysis report is enclosed at Annexure-VII. 

2. The CETP control the 

discharges at the outlet 

point 

Treated effluent from CETP is pumped up to Matila village after 

which effluent flow under gravity up to RIICO Industrial Area, 

Khushkhera in closed conduit pipeline (4KM HDPE and rest is 

RCC HUME pipe) laid down by RIICO for disposal of effluent 

up to Sabi River. 

 

Not 

complied 

 

6



Compliance Status Report NGT Case PB 124/2015 August -2021 Page 8 
 

M/s Honda Cars India Pvt. Ltd. is taking approx. 01 MLD of 
treated water from the closed conduit pipeline at RIA Tapukara 
for development of greenbelt in Honda Campus. M/s G-Tekt 
India Pvt. Ltd Tapukara is taking approx. 1.5 MLD of treated 
water from the closed conduit pipeline at RIA Tapukara for 
development of greenbelt/irrigation in their premises. 

 

CETP treated water (approx. 0.5 MLD) is being utilized for 

sprinkling on roads in Bhiwadi industrial area to control the dust 

emissions & for watering in the parks/lawns maintained by 

Bhiwadi Manufacturers Association (BMA). 
 

As informed by SRM, RIICO Bhiwadi to utilize 100% of the 

CETP treated effluent, a preliminary project report of amount Rs. 

146 Crores for up-gradation of existing CETP to 6 MLD ZLD 

facility, laying of closed conduit pipeline for carrying untreated 

effluent from industries to CETP & reverse pipeline for 

supplying treated effluent back to industries has been prepared by 

BJPNA Bhiwadi. On request of State Government, Ministry of 

Finance, GOI, New Delhi has been issued financial sanction of 

146 Crores vide sanction order No. F.No.44 (1) PF. S/2018-

19/1377 dated 11/12/2018. RIICO has invited bids for 

appointment of Project Management Consultant for this work as 

on 23.10.2019 but could not be succeeded due to exorbitantly 

higher rates and also a single bidder. Accordingly bid was 

rejected by RIICO on 13.11.2019. After re-tender, M/s Excel 

Tech Consultancy and Projects Pvt. Ltd. has been appointed as 

7
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Project management Consultant on 10.01.2020.PMC has 

submitted DPR to RIICO in 25
th
September 2020 for approval of 

report. After approval from RIICO Head Office and after vetting 

from the experts of MNIT, tender was invited for submitted final 

DPR. The date of submission of tender was 23.07.2021 and the 

bids have been opened on 28.07.2021. The financial bids of 

Technically qualified bidders shall be opened shortly.  Details  

Status enclosed as Annexure-VIII 
 

RIICO Ltd. Bhiwadi informed that CETP for RIICO industrial 

area Chopanki & Kehrani will be constructed at industrial area 

Kehrani. Land measuring 17.05 Hectors has been acquired by 

RIICO. 

3. 
The CETP should ensure 

that all the parameters 

including that Fecal 

Coliform or the Total          

Coliform are maintained        

within the prescribed 

limits. 

During the visit chlorine dosing was observed for disinfection of 

the CETP treated effluent using Hypo-Chloride solution at the 

rate 6.0-6.5 Kg/hr. The CETP is also having a stand by Chlorine 

gas cylinders. Both were in use from 08.02.2018and in 

operational since then. During visit it was observed that chlorine 

dosing was being done and records of chlorine dose are 

maintained. The analysis results of TC&FC are given as below: 

Total Coliform 37 MPN 100/ml & 

Fecal Coliform<1.8 MPN100/ml 

Analysis report enclosed at Annexure -I 

Complied 

4. 
It will be the duty of 

Rajasthan Pollution 

Control Board, CPCB, 

Department of 

Compliance of these directions were submitted jointly by RIICO 

and RSPCB on 27/08/2018. A joint inspection by CPCB and 

RSPCB was conducted on 28/09/2018 to ensure the compliance 

of these directions.  

Complied 

8
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Environment and the State 

of Rajasthan to conduct a 

joint inspection and ensure 

the compliance         of        

these directions   in   

future.   In the event of 

default not only the RIICO 

and Society would be 

liable to pay 

environmental 

compensation @ Rs. 

50,000/- per default, but 

the concerned officer(s) of 

the Pollution Control 

Board and the designated 

officer(s) from Department 

of Environment of the 

State would also be liable 

for disciplinary action. 

The copy of the Joint inspection report conducted during5
th

 to 6
th
 

October, 2020by CPCB, RSPCB and MoEF&CC official is 

enclosed. 

 

5. 
Out of the 346 industrial 

units which have 

consented to operate shall 

be subjected to an 

inspection by the joint 

inspecting team consisting 

In compliance with the RSPCB, Head Office, Jaipur office order 

dated 27.12.2017, teams of officials from RIICO Bhiwadi Unit-

1, Department of Industries (DIC Bhiwadi) & Regional office, 

RSPCB, Bhiwadi were constituted by office order dated 

29.12.2017 & inspection of 346 nos. of industries which were 

running with valid consent of Board (as on 12.12.2017) 

Complied 

9
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of Pollution Control 

Board, RIICO and the 

representative of    the    

State Government. These 

would be subjected to 

Comprehensive inspection 

for which a report 

will be prepared 

particularly in relation to 

the source of water and 

utilization thereof. The 

effluent standards, the 

functioning   of the 

Primary Treatment Plant 

and whether they are 

adhering to terms and 

conditions  of the consent 

granted by the Board. If 

any of these industries are 

found to be defaulting they 

shall be shut down forth 

with without any further 

Notice. 

completed by the joint inspection team. 5 industries were found   

permanently   closed/dismantled/   shifted.   Out   of   341 

operating industries, no major deficiency/non-compliance with 

regard to water pollution control arrangements was observed 

except one (M/s Singh Plasticizers, Bhiwadi) against which 

closure direction has been issued. However, for other non-

compliances of conditions of CTO regarding air pollution 

control measure/ equipment, CGWA permission, record keeping 

etc. show-cause notice was issued to such industries. The report 

is prepared and submitted to RSPCB, Head Office for uploading 

on the website of the RSPCB and the same has been uploaded on 

the website.  

 

 

6. 
The 137  industrial 

units whose applications 

Inspection of all 137 industries whose consent applications were 

pending as on 12.12.2017 has been completed by the joint 

Complied 

 

10
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are pending with the 

Board, they shall also be 

subjected to the inspection 

by the joint inspecting 

team and their application 

for renewal shall be dealt 

with and disposed of in 

accordance with law as 

expeditiously as possible 

in any case not later than 

four weeks from today. 

inspection team.  The all completed applications had been 

disposed by Board. 

 

The direction was already complied in the last inspection  

dated05.10.2020 and Hon’ble  NGT  order dated 04.02.2021 

 

 

 

 

7. The 652 industrial units 

the details of which have 

not been furnished. Out of 

them all the industrial 

units which are operating 

without obtaining the 

consent of the Board and 

are discharging effluents 

shall be shut down, within 

one week from today. 

Survey of 652 industrial plots whose details were not furnished 

has been completed jointly by RIICO limited and RSPCB. The 

record of RIICO limited (plot number wise) and RSPCB 

(industry name wise) have been reconciled/updated. On the basis 

of the survey of 652 plots, nearly 120 industrial units have been 

identified operative without Consent to Operate (most of these 

industrial units are of Green/White category). 

Remaining 532 plots are being used for non-industrial purposes 

viz. offices, go-downs etc. Or laying vacant or with closed/ 

dismantled industrial units. 

The remaining 120 industrial units have either obtained Consent 

(as per category) or do not require to obtain consent from the 

board (being a White category) 

Complied 
 

11
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During a joint survey of 652 nos. of industrial units, none of the 

industry was found discharging trade effluent, thus immediate 

closure of industries was not required. The report has been 

uploaded on the website of the RSPCB. 

8. The joint inspection team 

shall conduct a survey to 

find out as to how many 

out  of 652 are industrial 

units and how many are 

using the space provided 

to them for go- 

down/offices etc. 

Survey of 652 industrial plots whose details were not furnished 

has been completed jointly by RIICO limited and RSPCB. The 

record of RIICO limited (plot number wise) and RSPCB 

(industry name wise) have been reconciled/updated. On the 

basis of the survey of 652 plots, nearly 120 industrial units have 

been identified operative without Consent to Operate (most of 

these industrial units are of Green/White category).Out of 652 

plots remaining 532 plots are being used for non-industrial 

purposes viz. offices, go-downs etc. or lying vacant or with 

closed/dismantled industrial units. 

Complied 

 

9. 
For up gradation of the 

CETP as well as for 

setting up of the STP, all 

the industries shall be 

liable to pay a sum of Rs. 

50,000/- as environmental 

compensation on Polluters 

Pays‟ principle. These 

industries have been 

polluting for years, in fact, 

we should have imposed 

much more environmental 

Out of 943 nos. of industries (Red, Orange, Green & White) in 

RIICO industrial area, Bhiwadi, 840 nos. of industries have paid 

Environmental Compensation amounting to Rs. 2.412 Cores. 

 

Remaining industries are either lying closed/dismantled are 

covered under White Category. RSPCB& RIICO are pursuing 

with industries lying closed/dismantled & White category 

industries to deposit the environmental compensation amount. 

 

 

Complied 

12
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compensation upon them, 

but since the State 

Pollution Control Board is 

taking of the matter with 

earnest and assure the 

Tribunal for providing due 

funds for improvement of 

the conveyer  belt/drain  or 

setting up of STP and up 

gradation of the CETP, as 

it is stated that 92 

industrial units which are 

in Red category so would 

pay environmental 

compensation of Rs. 

50,000/-, those who are in 

Orange Category would 

pay environmental 

compensation of 

Rs.30,000/- while the 

industries in Green/White 

Category shall pay Rs. 

10,000/-. 

10. 
If the amount if not paid 

within two weeks from 

Show cause notice intending directions for closure under section 

33(A) of the Water Act 1974 and under Section 31(A) of the Air 

Complied 

13
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today by the industries to 

the State Government 

Department of 

Environment, in that event 

that industry shall be liable 

to be   shut   down   

without any further Notice. 

The amount so deposited 

shall be utilized for the 

compliance of the 

directions contained in this 

order. 

Act 1981 has been issued during April 2018 to individual 

industry for paying/depositing environmental compensation. 

Notices have been issued to industries lying closed/ dismantled 

& White category industries to deposit the environmental 

compensation, RSPCB & RIICO are pursuing with industries 

lying closed/dismantled & White category industries to deposit 

the environmental compensation amount. 

 

11. We direct the RIICO to 

clear all the drains and 

dredge them within four 

weeks from today. No 

drain of Bhiwadi industrial 

cluster should be 

Chocked/blocked, it will be 

the duty of RIICO to 

ensure regular maintenance 

thereof. 

As informed by Senior Regional Manager RIICO Bhiwadi-1, 

RIICO is taking up the work of cleaning of drains regularly of 

industrial areas. RIICO has removed 18297 cum Malba / Silt, 75.0 

Km drain has been cleaned and 1.15 Km. Drain has been repaired 

in industrial area Bhiwadi during financial year 2020-21. 

Similarly, RIICO has removed 2401 cum Malba / Silt, 75.0 Km 

drain has been cleaned and 1.5 Km drain has been repaired in 

industrial area Bhiwadi during financial Year 2021-22 

(01.04.2021  to 31.07.2021). 

Similarly, RIICO has proposed to remove 7200 cum Malba/ silt, 

cleaning of 75.0 Km drain, repair of 4.2 Km drain in industrial 

area Bhiwadi during remaining period of Financial year 2021-22 

(01.08.2021 to 31.03.2022). 

Complied 

14
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12. 
The   potable   water   shall 
be provided to all villagers 
is the  prime responsibility 
of the State through tankers 
or by fixation of RO 
systems. 

As informed by Executive Engineer, PHED Bhiwadi  water  is 
being  supplied through tankers in14 villages i.e. Nagaliya, 
Alampur, Ghatal and Harchandpur, Bilahery, Mundana Mew, 
Ghatal, Amlaki, Khijarpur, Gudhan, Rampura, Shahdod, Kehrani, 
Milakpur-Gurjar, Bhiwadi Village as per the demand. 
 
RO plants are installed in 8 villages i.e. Rampura, Mundana Mev, 
Milakpur-Gurjar, Sahadod, Harchandpur, Nagaliya, Kharani and 
Khajuribas. All the eight RO Plants were found in operation. 

 

Complied 

 

13. 
The money paid by the 

industry would be utilized 

for installation of RO 

systems in all the villages 

at Bhiwadi surrounded by 

an industrial complex, to 

maintain them shall be the 

duty of the State 

Government and the 

RIICO. In the event of 

default, appropriate action 

shall be liable to be taken 

against the concerned     

officer(s).    The State     of     

Rajasthan  shall. 

The RO plants are installed and commissioned in 8 villages .The 

RO Plant in Rampura village is not in operation due to dry of the 

TW, During the visit a new TW drilling work was going on. The 

details of RO plants are as given below: 

S. 

No. 

Name of the 

village 

RO plant 

Capacity 

Date  of 

Commissioning 

1. Rampura 500 Lit/Hr Pending due to TW 

drilling work under 

progress 

2. MundanaMev 500 Lit/Hr 02.12.2020 

3. MilakpurGujjar 500 Lit/Hr 20.10.2020 

4. Shadod 500Lit/Hr 28.10.2020 

5. Harchandpur 500Lit/Hr 25.02.2021 

6. Nagaliya 500 Lit/Hr 04.12.2020 

7. Kehrani 500 Lit/Hr 28.10.2020 

8. Khijuribas 500 Lit/Hr 13.01.2021 

Complied 

 

15
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As per the Executive Engineer, The water is being supplied 

required potable water in the Bhiwadi villages through 12 no. 

Tankers per day. The status report as on 05.08.2021 collected 

from PHED is enclosed at Annexure-IX. 

14. 
Similarly the projects in 

relation to establishment 

and construction of STP 

should also be given 

priority by the State 

Government and they 

should be installed without 

any undue delay. 

As informed by the Nagar Parishad, Bhiwadi they have taken up 

the work of laying of sewer lines and constructing 5 STPs under 

AMRUT Yojana of 11.5MLD capacity. The 5 Sequential Batch 

Reactor (SBR) STPs which were under construction at Rajasthan 

Housing board (1.5MLD), Mundana Mev (2MLD), Khanpur 

(2MLD), Santhalka (3MLD) & near existing one (3MLD). The 

present status of STPs collected from Nagar Parishad, Bhiwadi is 

enclosed at Annexure-X. 

The details of Final Out let  samples collected is as given below:   

Analysis Report enclosed at  Annexure- XI 
Drain Sampling 

locations 

pH TSS 

mg/l 

COD 

mg/l 

BOD 

mg/l 

Chlori

de 

mg/l 

Oil 

&Gre

ase 

Faecal 

Coliform 

 MPN/100ml  

  

1.5 MLD RHBA 7.44 28 63 14 82 1.8 370   

3.0 MLD BIDA 

near Existing 
7.13 40 47 11 78 2.1 <1.8   

2.0 MLD 

Mundana Mev 
7.47 95 78 54 44 2.2 410   

3.0 MLD Santhalka 7.08 16 39 08 52 1.6 <1.8   

Santhalka 

Discharge at near 

Baba Mohan Ram 

Mandir 

(Proposed 

Biodiversity Park) 

7.58 19 55 06 57 -- ----   

Not 

complied 

16
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 CTO  discharge 

Standard 

 NGT Order dated 

30.04.2019 

6.5-

9.0 

30 100 20 --- 10 230   

2.0 MLD Khanpur  Incomplete due to Stay of  Rajasthan High Court    

1.5 MLD STP at RHB:-The SBR technology based STP was 

found Operation during the visit on 04.08.2021 and inlet flow 

was noted as 0.6 m3/hr., The sample was collected and the 

analysis results are within a limit as per CTO.  It was informed 

that heavy rain fall occurred in Bhiwadi one day before the visit 

of the committee. 

2.0 MLD STP at Mundana Mev:-The 2 MLD capacity SBR 

technology based STP was in operation with inlet flow of 0.7 

MLD against the 2 MLD designed capacity, It is because of out 

of 5 villages (Mundana Mev, Bilaheri, Rampura, Nayagoam, and 

Kairani) only Mundana Mev village domestic wastewater is 

coming to STP and in other 4 villages, sewer connection is not 

done. The sewer connection could not be done due to railway 

line construction and no NOC from DFC. During the visit 

railway line earth bund raising work was under progress. 

Presently the treated wastewater from STP is being discharged in 

to RIICO drain just in front of STP, During the visit collected the 

samples and the analysis result of TSS & BOD are higher than 
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limits given in CTO.  

2MLD STP at Khanpur:-47% construction work has been 

completed and further no progress done by the construction 

agency i.e. M/s L&T due to stay order from Rajasthan High 

Court, Jaipur from May 2018. As per the Nagar Parishad 

officials that there is a dispute regarding title of the land of STP 

at Khanpur. 

3 MLD STP near existing BIDA STP :-The STP is located near 

existing old 4.0MLD STP, which is just adjacent to the CETP. It 

is a SBR technology based STP and 100% construction work 

completed and commissioned on 28/09/2020. During visit, STP 

was operational with inlet flow of 0.50 MLD against the 3 MLD 

designed capacity. Presently only about 20 % sewer connection 

is done by the Nagar Parishad. STP Outlet sample collected 

during visit and the analysis results are within the limits. 

Due to significant non connection of sewer line, some part of 

untreated sewage is going towards Dharuhera along with the 

untreated domestic wastewater of Maheshwari (village situated 

in Haryana) and Dharuhera and flowing towards Bestech 

shopping Centre at Dharuhera. During visit, the committee has 

collected the drain samples at Nagina Garden (Rajasthan), 

Modern public school after mixing with domestic effluent of 
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Maheshwari village(Haryana) and Flowing waste water near 

Bestech and accumulated wastewater at Dharuhera industrial 

area has been collected   for analysis of general parameters and 

heavy metals to identify and to know the industrial effluent is 

mixing in domestic drain or not.  However it was observed by 

the team that quantity of waste water flowing toward Bestech             

(Dharuhera) was very less compared to previous visit in the 

month of October 2020.  

3.0 MLD STP at Santhalka:- 

It is a SBR technology based STP and 100% construction work 

completed and commissioned on 17/09/2020. During the visit 

sample was collected at final outlet. 

In addition to above 5 new STP’s and one old 4 MLD capacity 

existing STP, Nagar Parishad Bhiwadi is also constructed 3 

Septage treatment systems with a 1.2 MLD Capacity. During the 

visit commissioning and trial run was under progress. 

The combined effluent (Domestic and Industrial) generated 

from Bhiwadi Industrial Area is being treated in a 9 MLD CETP 

and treated waste water pumped to Khushkhera industrial area 

where the treated effluent is accumulated in open plot. 

Domestic waste water drain: Domestic waste water  generated 
from village  Akera (Harayana) Narayan vihar, (Harayana), 
Karankunj, Ghatal (Harayana) is discharged in to RIICO drain  
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through which  it reached to CETP, Bhiwadi 
The details of drain samples collected is as given below: 

Drain Sampling 

locations 

pH TSS 

mg/l 

COD 

mg/l 

BOD 

mg/l 

Chloride 

mg/l 

Sulph

ate 

mg/l 

Fluoride 

mg/l 

Nagina marriage 

Garden 

7.69 129 157 67 157 98 0.47 

Modern 

public School 

7.49 150 314 97 131 56 0.39 

Open drain at 

Bestech City 

Center, 

Dharuhera 

7.77 41 188 24 129 49 0.54 

Domestic & 

Industrial effluent 

accumulated at 

Dharuheda 

Industrial 

Areanear M/s. 

AmulSagar 

8.36 61 173 18 75 33 0.59 

Domestic waste 

water  drain at 

Haryana- 

Bhiwadi border 

NaryanVihar 

(HR) 

8.29 92 392 43 157 30 1.1 

Domestic waste 

water  drain at  

Haryana- 

Bhiwadi border 

Karanpur (HR) 

7.62 2662 627 144 138 31 0.36 

CETP Inlet  open 

drain  bypass 

near UTI , Thana 

7.75 461 549 289 421 709 2.22 

Note: All values are in mg/l except pH.  Lab Analysis Report 
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enclosed at  Annexure- XII 

15. 
The waste collected on the 

dredged materials shall be 

deposited at the site which is 

to be identified by the State 

Government. The State 

should identify the site 

within four weeks from 

today and it will be the 

responsibility of the RIICO 

to ensure that the dredged 

material or any other waste 

collected from the industrial 

cluster is stored in 

accordance with law and 

relevant waste rules at that 

site. The waste should be 

stored in accordance with 

law with the relevant waste 

rules. 

RIICO has allotted land measuring 34729m
2 

near Rampura 

Mundana, Bhiwadi for dumping of non- hazardous industrial 

solid waste to Bhiwadi Jal Pradhushan Niwaran Trust (BJPNT) 

vide letter dated 24.01.2018 but the BJPNT has not taken the  

possession of the land.  

It was informed by Senior Regional Manager RIICO Bhiwadi-1, 

the work order for dumping yard Boundary wall has been 

awarded on dated 30.01.2020 in favour of M/s Kapoor Singh & 

Company & the work has been completed on dated 09.09.2020. 

The SPV has entered in an agreement with Sarthak Samudayik 

Vikas Avam Jan Kalyan Sansthan (SARTHAK) on dated 

25.09.2020. As per the agreement, Sarthak will run the project 

with installation of plant & machinery for segregation and 

recycling of waste, collection of solid waste material from the 

industries etc. 

RIICO has awarded work order for construction of shed of size 

3000 sqft. at disposal site for setting up MRF (Material Recovery 

Facility), work has also completed on 05.04.2021. The 

representative of SARTHAK has informed to Sr. Manger 

RIICO, Bhiwadi, that necessary machine has reached to Bhiwadi 

and they will start installation work from 15.08.2021. Status note 

Copy of letter enclosed at Annexure-XIII. 

Not 

Complied 

16. 
The RIICO and the State As informed by SRM, RIICO, to utilize 100% of the CETP Not 
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Government shall work out 

on the proposal for reuse of 

the treated effluent of water 

from the CETPs/STPs. It 

shall be the duty of all 

concerned including the 

industries that under no 

circumstances any water or 

effluent is permitted to be 

collected around the 

industrial clusters or inside 

the cluster. 

treated effluent, a preliminary project report of amount Rs. 146 

Crores for up-gradation of existing CETP to 6MLD ZLD facility, 

laying of closed conduit pipeline for carrying untreated effluent 

from industries to CETP & reverse pipeline for supplying treated 

effluent back to industries has been prepared by BJPNA Bhiwadi. 

On request of State Government, Ministry of Finance, GOI, New 

Delhi has been issued financial sanction of 146 Crores vide 

sanction order No. F.No.44(1)PF.S/2018-19/1377 dated 

11/12/2018. RIICO has invited bids for appointment of Project 

Management Consultant for this work on 23.10.2019 but could 

not be succeeded due to exorbitantly higher rates and also a single  
bidder. Accordingly bid was rejected by RIICO on 13.11.2019. 

After re-tender, M/s Excel Tech Consultancy and Projects Pvt. 

Ltd. has been appointed as Project management Consultant on 

10.01.2020. PMC has submitted DPR to RIICO in September 

2020 for approval of report. After approval from RIICO Head 

Office and after vetting from the experts of MNIT Tender for said 

work will be invited. 

Present Status:- NIT for “Up-gradation of existing CETP by 

installing 6.0 MLD ZLD plant with reject management system 

including conveyance system to collect effluent from industries 

and reuse of treated water system at Bhiwadi industrial area 

including O&M for 10 Years” bid had been invited on 15.04.2021 

amounting to Rs. 162.32 Cr. 

The end date for submission of tender was 23.07.2021 and the 

bids has been opened on 28.07.2021, Total 5 nos. of bidders has 

participated and the Technical evaluation of bids is under 

process. The financial bids of Technically qualified bidders shall 

be opened immediately after. 

complied 
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Status note Copy of letter enclosed at Annexure-XIII. 

17. 
Needless to say that 

Pollution Control Board and 

Department of Environment 

shall maintain due 

surveillance   and    collect 

samples on regular intervals 

to ensure that there is no 

pollution. 

RSPCB, Bhiwadi is collecting samples from outlet of CETP on 

fortnightly basis and are being tested in their laboratory. Besides 

board has constituted Pollution Control and Vigilance Squad 

(PCVs) for 24x7 surveillance in the area. 

The CETP  Inlet & out let samples collected by RSPCB 

Regional Office Laboratory, Bhiwadi from April 2020  to  

July2021 and the range of  values found to be COD: 80-210 mg/l 

& BOD:11-47 mg/l.(Annexure- XIV). 

Complied  
 

18 
The State of Rajasthan is 

granted liberty to approach 

the Department of Industrial 

Policy and Promotion (in 

short DIPP) for receiving 

financial assistance from the 

Central Government. The 

State is free to move the 

Central Government and if 

such proposal is mooted, the 

same shall be dealt with 

utmost expeditiously. 

It was informed by RIICO Ltd, Bhiwadi that sanction had been 

received from GOI amounting Rs 146 corer for the work of up 

gradation of industrial effluent management system at industrial 

area Bhiwadi. 

 

 

Complied 

19. 
It shall be the duty and 

obligation of the RIICO and 

the Pollution Control Board 

to place in the public 

domain the inspection report 

as well as analysis reports. 

The inspection report/analysis reports are uploaded on official 

websites of RSPCB. (Important NGT  order  and their 

Compliance vide order dated 12.12.2017) 

RSPCB website link “Important NGT orders” and their 

compliance  

Complied 
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20. 
The applicant and for that 

matter, any citizen would 

be at liberty to file 

objections if it comes to the 

notice that these reports do 

not depict the actual ground 

realities. The above 

directions shall be carried 

out by all concerned 

without delay and default, 

whosoever is found to be 

obstructing    the 

compliance shall be liable 

to be proceeded against for 

violating the order of the 

Tribunal and shall be dealt with 

in accordance with law. 

Noted for compliance. Noted for 

compliance 

21. 
Vide our order dated 01st 

March 2017, we had 

imposed environmental 

compensation and cost 

upon the various 

departments and officers. In 

the event, these directions 

are complied with in that 

Noted the directions. Noted the 

directions. 
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event the compensation or 

the cost imposed shall stand 

waived, but in the event of 

default they shall become 

operative and it will be the 

duty of State of  Rajasthan  

to  comply with those 

orders without any default. 

22. 
The Central Pollution 

Control Board shall also be 

responsible for keeping 

general supervision in 

relation to compliance of 

these directions. These 

general directions issued in 

relation to industrial clusters 

Bhiwadi shall be adopted 

and followed by the State 

Government and all the 

other concerned authorities 

with such modifications as 

may be necessary. 

In compliance of the Hon’ble NGT directions, CPCB hold a 

meeting on 12.04.2018 with officials of Department of 

Environment, Rajasthan, Rajasthan State Pollution Control 

Board (RSPCB) and Rajasthan State Industrial Development & 

Investment Corporation Limited (RIICO), Rajasthan. During 

meeting, the participants were requested to accomplish various 

actions within time frame fixed by the Hon’ble NGT and further 

review of the progress is ongoing. 

 

 

 

CPCB is 

conducting 

review 

meetings 

regularly 

with stake 

holders.  

The last 

meeting 

was held on 

13.08.2020 

23. 
The industries which were 

permitted to operate under 

the orders of the Tribunal 

Inspection of all the 19 industries had been carried out by RSPCB 

and units were found complying with Environmental laws so no 

action was required. 

Complied  
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and the board was required 

to inspect the same if their a 

status report is not filed by 

the joint inspection team 

now within two weeks from 

the today, they shall be 

liable to be closed. 
 

 

Other observations and Recommendations: 

The matter was filed by the Haryana State Pollution Control Board in the Hon’ble NGT vide Execution 

Application No. 42/2019 in the matter of Original Application No. 124 of 2015 (Sumitra Devi Vs. CPCB &Ors.) 

for which directions were given to the RIICO and CETP to take remedial measures against water pollution from 

CETP. During the visit it was found that: 

1. The treated water of the STPs are also collected in cess pools and low lying areas and are not being utilized or 

recycled for plantation or by industries. 

2. It is imperative that treated waste water of STP should be recycled and arrangements for the reuse is RO 

systems should be established for the recycling of the same by water intensive industries of the industrial area. 

3. There is a proposal for installation of RO system at the CETP 9 MLD combined with 03 MEEs after the same 

for which bid has been finalized by RIICO for which amount of Rs. 146 Crores has been allotted by Govt. of 

India and the same is proposed to be completed in 18 months. 
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4. The treated waste water of the CETP is discharged through a conduit line which is installed till the Sabiriver. 

However the line is broken in Khushkhera industrial area opposite M/s Sai Enterprises, Plot No. F-37,47 RIA 

Khushkhera, the treated waste water is discharged through a drain into the RIICO plots and other nearby areas. 

It is worthwhile to note that the problem can be solved if the water intensive industries or any other industry 

which are abstracting ground water are bound to use this treated waste water of the CETP which is actually 

being waste or creating nuisance/pollution in the area. The industries of Khushkhera should be directed as 

above and RIICO be directed to lay any connectivity pipelines if need be for example, The industry M/s Honda 

Cars India Pvt. Ltd. is already utilizing 1 MLD from the same & others should follow. 

5. During the visit information was gathered from the local people and Municipal Authorities and the following 

was received: 

a. Domestic waste water generated from some area of Suraj cinema, Village –Harchandpur, Santhalka, Ghatal 

Nayagoan and commercial establishments which  falls in between them  is discharged in to RIICO drain  

through which it reached to CETP, Bhiwadi 

b. Domestic waste water  generated from village  Akera (Harayana) Narayan Vihar, (Harayana), Karankunj, 

Ghatal (Harayana) is discharged in to RIICO drain  through which  it reached to CETP, Bhiwadi 

c. Domestic waste water  generated from Housing  board sector 1,2, 3, Bhiwadi village, Neelam Chowk and 

Samtal Chowk  and also the commercial establishments which  fall in between them  flow through drains 

and meet at nallah near bus stand Bhiwadi, from there it flow through gravity to Dharuhera. 
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6. It may be please be  noted that although the case has been filed by State Pollution Control Board, Haryana 

regarding discharge of waste water into Dharuhera it was found that waste water from Dharuhera also enters the 

Rajasthan boundary at certain points and sample were taken at such points. 

7. During the visit of Dharuhera it was founded the industries of the area may not be on ZLD and it must be 

investigated as to how the sewage waste water of Dharuhera and the industrial waste water is being treated and 

it was gathered on visual observations that the problem is aggregated due to waste water (sewage/industrial) of 

Dharuhera itself. 

8. It needs be mentioned that looking to the fact that domestic waste water is also either reaching to CETP or 

flowing towards Dharuhera due to poor progress in sewer line confectioning with the newly installed STPs at 

Santhalka, RHB Arravali Vihar, near existing BIDA STP and Mundana Mev STP.  For example, STP near the 

existing STP (BIDA) has a capacity of 03 MLD and as per the observations during inspection only 0.5-0.8 

MLD waste water is being received there, The municipal authorities should check the reason of the same vis-à-

vis the DPR prepared and the area which should contribute waste water to the STP above and such areas which 

should but not conveying waste water should be connected. All the above points were also discussed with the 

CEO BIDA, Bhiwadi Sh. Rohitashav Singh Tomar (IAS) who assured to take up the matter and as such 

coordinates with different department. He immediately gave directions to the Municipal Officers to calculate 

the total volume of water generated based on the thumb rule and compare it with the capacities of STP installed. 

9. During the visit the joint committee has also collected 3 drain samples from Nagina Marriage Garden (pH-

7.69, TSS-129mg/l, BOD-67mg/l and COD-157mg/l), Modern Public School (pH-7.49, TSS-150 mg/l, BOD-

28



Compliance Status Report NGT Case PB 124/2015 August -2021 Page 30 
 

97mg/l and COD-314mg/l) and Open drain at Bestech City Center (pH-7.77, TSS-41mg/l, BOD-24mg/l and 

COD-188mg/l). All the drain samples results are within the limits except the BOD values of Modern Public 

School and Bestech City Center drains whereas the accumulated wastewater sample values are near to lower 

than the drain samples values. The lower concentrations (pH-8.36, TSS-61 mg/l, COD-173 mg/l, BOD-18 mg/l 

and Fluoride-0.59 mg/l) of wastewater accumulated in the open land at the Dharuhera industrial area reveals 

that industrial effluent from Dharuhera industrial area also mixing with the accumulated wastewater as well as 

rain water. 

10. During the visit the  joint committee members collected the samples of treated waste water pumped from CETP 

to Khushkhera industrial area where the treated effluent is accumulated in open area and the analysis values 

found to be pH-7.71, TSS-38 mg/l, TDS-1005 mg/l, COD-88 mg/l, BOD-19 mg/l, Chlorides-122 mg/l, 

Sulphate-168 mg/l, Fluoride- 0.07 mg/l. from the analysis report that it indicate  rain water mixing  that the 

COD, BOD and fluoride values are under the discharge norms of CETP. 

11. Compliance status of member unit in meeting the PETP norms/standards: In order to verify the compliance of 

PETP standards sample was taken from the inlet to CETP where the combined effluent from all the member 

industries is reaching after the PETPs individually installed, the parameters in the analysis report meets the 

CETP inlet standards/ PETPs discharge standards hence it can be said that member industries as a whole 

comply with the CETP inlet standards/ PETPs discharge standards. 
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Salnple Description CETP, Bhiu,adi Final Oul Let Ilcquisition No. .1- +

Date of sanr e collection 04.08.202 t Date r 9.08 2021

07.08.2021 of sample Grab

Date of analysis 07 .08.2021 to I 7.08 202 | Sample collected by Sh. R Bandeivar. RSPCB T

S.No. Pa ra m cte rs Unit Resu lt Method

I Tem eratu re .,C

2 Odour

Appearance

4 Colour Pt-Co Scald APHA,2I2O-B

5 Residual Chlorine mg/L APHA 45OO-CI-B

ltlDissolved O n APHA 45OO-O-C

unit 7.227 pH APHA,4500H+B

Specific Conductivity pmho/cm r 320 APHA 25IO B

SolidsSus m z6 APHA 2540 D

m 936r0 Total Dissolved Solids APHA 2510 C

Total Solids mg/L APHA 2540 B

t2 Fixed Dissolved Solid mg/L APHA 2540 E

m 8ll3 COD APHA, 5220 B

m I6t4 BOD ) IS 3025, t993

t5 Chloride mglL 102 APHA,45OO-CL-B

m APHA 2320-8l6 Total Alkalini

APHA 2340.Ct7 T. Hardness (as CaCOI)

r8 Ca Hardness (as CaCO3) ntglL APHA 3500-Ca-B

Mg Hardness (as CaCO.;) mglL APHA 3500-Mg-Bl9

Oil & Grease t.l APHA 5520-D20

APHA 4500-Nor2t Total alNit
22 Turbidity N.T.U APHA. 2I3O.B

Ph (as P) m L APHA 45OO-P-D23

24 Sulphate (as SOa) 286 APHA 4500-SO1-E

25 Ammo. Nitrogen (as N 2.97 APHA 4500-NH3-F

API-IA 4500-N02-B26 Nitrite Nitrogen (as L

2l Nitrate Nitrogen (as NO.;) mg/L APHA 45OO-NOIB

28 Fluoride (as F) mglL 0.09 APHA 45OO-F-D

29 Sodium as Na) 89 APIIA 3500-Na-B

L 2.75 APHA 35OO-K-B30 Potassi u m s

APHA 3500-Cr B3l Ch romiurn mglL 0.09

32 Boron (as B) BDL APHA 45OO-B-C

FC/l00ml <1.8 APHA 9221-E33 Faecal Coliform

TC/l00ml JI APHA 9221-834 Total Coliform

APHA 89IO A-C35 B ioassa Test %o Survival

36 Phenol

3l
BDL

l:borrlo
ratory

irL
EA

mg/L

mglL
MP,IL

mg/L

mglL

mg/L

mg/L

nrg/L
')
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Project Name NGT Case, Bhiwadi Test Report No. Inst/WW/2021-22115

Sample Description CETP Bhiwadi, Final Outlet Requisition No. 4,5

Date of sample collection 04.08.202r Date 19.08.2021

Date of sample receipt 07.08.2021 Type of sample Grab

Date of analysis 17.08.2021 Sample collected by Sh. R Bandewar, RSPCB

S.No. Parameters Unit Result Method

I Cadmium (as Cd) mC/L APHA3III B

2 Chromium Total mg/L 0.0099 APHA3III B

3 Copper (as Cu) mg/L APHA3IlI B

melL4 Lead (as Pb) BDL APHA3III B

5 Nickel (as Ni) rrl^glL BDL APHA3111B
6 Zinc (asZn) mglL 0.0161 APHA3lll B

7 Iron (as Fe) mg/L APHA3IIIB
8 Manganese (as Mn) mg/L APHA3IIIB
9 mC/L APHA3III BCobalt (as Co)

r0 Boron (as B) mgfl- APHA3III B
ll Vanadium (as V) mgL APHA3IIl B

t2 Arsenic (as As) pcfi' APHA 3I12-B

r3 Mercury (as Hg) pdL APHA 3I I2-B

pclL APHA 31I2-Bt4 Selenium (as Se)

l5 Tin (as Sn) ttC/L APHA 3112-B

l6 Antimony (as Sb) ttClL APHA 3II2-B

ttC/L APFIA 6630 Bt7 o-BHC

APHA 6630 Bl8 p-BHC pclL

l9 y- BHC (Lindane) pefi- APHA 6630 B

ttClL APHA 6630 B20 6-8HC

ttClL APHA 6630 B2l Aldrin

APFI-A 6630 B22 o-Endos. ttC/L

ItC/L APHA 6630 B23 pp-DDE

APHA 6630 B24 Dieldrin 1LCIL

APHA 6630 BB -Endos ttglL25

APHA 6630 Bpc/L26 op-DDT
APHA 6630 B2l pp-DDT pc/L

APHA 6630 B28 Monocrotophos (MCP) pglL
APHA 6630 BDimethoate (DMT) vg/L29

APHA 6630 BItglL30 M-Parathion (MPT)

APHA 6630 BItg/L3t Malathion(MLT)
APHA 6630 BChloropyriphos (CPP) pclL32

APHA 6630 BVgIL3J Ethion

34

A35
1

36
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Project Nanre

Sample Description

S.No.

Tesl lleport No. \\,\\//2 l-22llg

Milind K
d

CETP, Bhiu'adi ln Let Requisition No -1. +

Date of sanrple collection 04.08.202t Datc r9.08.202 r

Date of sanrple receipt 07.08.202t Type of sample Gral:

07.08.2021 to I 7.08.202 IDate of analvsis Sample collected by Sh R Bandewar. RSPCB Team

UnitParameters Result Method

I Temperature oc

2 Odour

3 Appearance

4 Colour Pt-Co Scale APHA,2I2O-B

5 Residual Chlorine mglL APHA 45OO-CI-B

6 Dissolved Oxygen mglL APHA 45OO-O-C

7 pH pH unit 7.61 APHA,4500H+B

8 Specific Conductivity pmho/cm 2880 APHA 25IO B

9 Suspended Solids mglL lt4 APHA 2540 D

l0 Total Dissolved Solids mg/L I 884 APHA 2540 C

ll Total Solids mglL APHA 2540 B

t2 Fixed Dissolved Solid mglL APHA 2540 E

r3 COD mglL 304 APHA, 5220 B

l4 BOD (3 davs,2/C) mg/L o{ !s 3025, !993

l5 Chloride mglL 291 APHA,4500-CL-B

r6 Total Alkalinity mg/L APHA 2320-B

tl T. Hardness (as CaCOI) mglL APHA 2340-C

t8 Ca Hardness (as CaCOI) mglL APHA 3500-Ca-B

mg/L APHA 3500-Mg-Bt9 Mg Hardness (as CaCOr)

1.5 APHA 5520-D20 Oil & Grease mg/L

1'otal Kjehdal Nitrogen mgil APHA 4500-Norg-C2t

N.T.U APHA, 2I 3O.B22 Turbidity
APHA 45OO-P-DmgiLZ) Phosphate (as P)

APHA 4500-SO{-EmglL 77824 Sulphate (as SOq)

r3.23 APHA 4500-NHr-FAmmo. Nitrogen (as NH3, mg/L25

APHA 4500-N02-Bmg/L26 Nitrite Nitrogen (as NO2.)

APHA 4500-N03BmglL2l Nitrut. Nitrogen (as NOf,

APHA 45OO-F-D2.4mglL28 Fluoride (as F)

APHA 3500-Na-BmglL 467.7529 Sodium (as Na)

APHA 35OO-K-B19.75mglL30 Potassium (as K)
APHA 3500-Cr Bmg/L 0.483r Chromium 1as Cr*6;
APHA 45OO-B-CmglL r.8r32 Boron (as B)

APHA 9221-EFC/l00mlJJ Faecal Coliform ;

APHA 9221-BTC/l00mlTotal Colifornr34

APHA 89IO A-C7o Survival35 Bioassay Test

0.63mglLPhenol36

37

))rcparcd bv Labordt$ty't{

)
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Central Pollution Control Board
Regional Directorate (Central)

"Parivesh Bhawan"
Paryavaran Parisar, E-5, Arera Colony, Bhopal - 462

EPA Recognised Lab
Test Repo rt:Waste Water(lnstrumentation) F/LAB/06/rR-06

CUSTOIJER COPY.....*-

|\4ASIER CCPY *..*.
6

COPY FOR I.AB

Project Name NGT Case, Bhiwadi Test Report No. Inst/WW/2021-22/14

Sample Description CETP Bhiwadi lnlet Requisition No. 4,5

Date of sample collection 04.08.202r Date 19.08.2021

Date of sample receipt 07.08.2021 Type of sample Grab

Date of analysis 17.08.2021 Sample collected by Sh. R Bandewar, RSPCB

S.No. Parameters Unit Result Method

I Cadmium (as Cd) mC/L APHA3III B

2 Chromium Total mg/L 0.0151 APHA 311I B

3 Copper (as Cu) mglL APHA3III B

Lead (as Pb)4 mglL BDL APHA 3III B

5 Nickel (as Ni) mgll, BDL APHA 3III B

6 Zinc (as Zn) mglL 0.090s APHA 3III B

7 Iron (as Fe) mglL APHA3III B

8 Manganese (as Mn) mglL AP}TA 3I I1 B

9 Cobalt (as Co) mglL APHA3111 B

10 Boron (as B) mglL APHA 3I II B

l1 Vanadium (as V) mg/L APFIA3III B

pcfi- APHA 3112-B12 Arsenic (as As)

l3 Mercury (as Hg) ItC/L APHA 3112-B

t4 Selenium (as Se) ttClL APHA 3112-B

pg/L APHA 3I I2-Bl5 Tin (as Sn)

APTIA 3I I2-Bl6 Antimony (as Sb) pglL

ItC/L APTIA 6630 Bt7 ct-BHC

APFIA 6630 Bl8 B-BHC pc/L

APTIA 6630 Bt9 1- BHC (Lindane) pclL
APFI-A 6630 B5-BHC FE/L20

tLg/L APHA 6630 B2t Aldrin
APHA 6630 Bs-Endos. ttClL22

APHA 6630 Bpe/L23 pp-DDE

APHA 6630 BDieldrin ItClL24

APFIA 6630 BtLglL25 B -Endos.
APHA 6630 B26 op-DDT pglL
APHA 6630 Bpp-DDT vglL27
APHA 6630 BpglL28 Monocrotophos (MCP)

APHA 6630 BItcfi'Dimethoate (DMT)29
APHA 6630 Bpcfi'30 M-Parathion (MPT)

APHA 6630 BpclL3l Malathion(MLT)
APHA 6630 BpclLChloropyriphos (CPP)32

APHA 6630 BvslLJJ Ethion

34

A.35

36

t'. ') ,r

*1
Milind Ku

Labnrat
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orY HeaiJ
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Photograph
CETP 9.0 MLD & Drains monito 4th A 2021

CETP Bhiwadi 9.0 MLI) Inlet

During Monitoring Inlet observed Flow meter reading 317.6 M3/hr (7.62N.|,LD) & pH
7.06

f I 
xCr Case OA l24n0d.s CETP 9.0 MLD & Drains 4tr August 2021
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During Out let Monitoring

During Monitoring Outlet observed Flow meter reading 300.3 M3/hr (7.20 MLD) & pH
7.80

(ETP Open drain leakage Bypass channel near UIT Thana, Bhiwadi

ryors cnrp 9.0 MLD & Drains 46 August 2021
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a- Bhiwadi Border drain at Karathe visit sam taken from Ha

Duri Visit sam taken from Bhiwadi border at Nara Vihar

I

Drain at Nagina Garden main road Bhiwadi
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r65a

Drain at Modern Public School main Road Bhiwadi

Accumulated waste water near Bestech Center, Dharuhera (HR)

Accumulated Waste water near M/s. Amul Sagar r l)haruhera (HR)
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NCr Case OA 12412015 CETP 9.0 MLD & Drains 4s August 2021
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Leakage of CETP Bhiwadi treated water pipeline near M/s. Sai Enterprises, Khuskhera
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An nexure_IV

Enviruuone lnstrurn# rT t;s
& Equipments

Analyser Calibration Report

Cal. Date: !7/06/202r

A. DI WATER TEST RUN

B. TINAL ACTUAL SAMPI.T RUN

Envirozone Perconal
Signature'

Name- Neha Naga

Contact No-9

oete- 19/06/2021

Customer Personal

Signature-

Name-

Date'
Contact No.-

UC-60, lVest. Shalinrar Bagh, New Delhl-t l00BB
+9 I 98 fl 1 3B 359, +91 954 001 1000, + 91 r 1 491 ZB359

E - Mail: -ma rf efing,eiein,! ffi Websi te: .nrrrrw.eiei ndia.co.i n

]lnalyrer type: Site name/Sr. !{o. Parameter
TETHYS U\BM Bhiwadi Jol Pradushan Nhraran

Tru5t

Sr. No. F-180611

BOD,COD,TSS,PH

Method Sample Result

c0D D-lWater 0.Oppm

BOD DlWater 0-0ppm

T5S D-l Water 0.0ppm

pH D-lWater 7.00pH

Method 5arPle _
ETP OtnLET

Result
131.9ppmcoD

BOD ETP OUTLET 19.37ppm

TSS ETP OUTLET 9.47ppm

pH ETP OUTLET 6.47pH

rurqr;

Sconned wlth Comsconner

i

t

I

I

i

I

I
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tq)
L
xq,

CETP_T-OUTLET-
BOD(mg/I)

Time CETP_I_OUTLET-
COD (mg/l)

CETP-I-OUTLET-
FIow(m3/hr)

CETP-I-OUTLET-
TSS (mg/l)

CETP-I-OUTLET-
pH (ptt)

I 282.27 t3.72 7.952021-08-01 00:00:00 6.03 4l
) 2021-08-02 00:00:00 NA NA NA NA NA
3 2021-08-03 00:00:00 NA NA NA NA NA
4 2021-0&04 00:00:00 4.36 29.63 345.83 1t.77 7.49

5 397.09 n.22 7.812021-08-05 00:00:00 6.02 40.96

During the visit of Joint Committee on 04.08.2021

Manager, BJPNA, Bhiwadi

l [';;':'ir1*rl
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*,.. .4,$r:.:' .ill1$iri:'

Bhiwadi Jal Pradushan Nlvaran Association
OCEMS data (Day Avg)April to July 2021

Date BOD coD Flow TSS pH

202L-04-Ot 7.30 44.24 383.47 22.53 8.36

202L-04-O2 8,38 50.77 376.45 18.60 8.50

2021-04,03 9.27 56.23 223.65 13.61 8.49

202t-04-04 7.69 45.55 274.27 18.45 8.48

2021-04-05 8.22 49.87 327.74 20.06 8.48

2021-04-06 10.91 66.12 345.02 18.46 8.45

202t-04-07 10.85 65.74 371.5s 15.61 8.52

2021-04-08 10.84 65.70 297.17 1.5.26 7.55

20zL-04-o9 13.13 79.49 .342.75 17.L7 8.52

202L-04-L0 21.33 129.25 371.68 20.02 8.49

202L-04-Lt 15.51 93.96 370.87 1s.83 8.48

202L-O4-t2 L4.63 88.63 364.43 77.92 8.45

202L-O4-t3 15.38 93.15 344.77 18.66 8.44

202L-O4-14 19.16 tL6.20 362.55 22.99 8.44

202L-O4-L5 16.47 99.86 385.81 17.6t 8.42

202t-04-L6 15.51 93.95 274.94

27L.03

15.23 7.75

202t-o4-ll 21.05 727.59 17.36 7.75

202t-04-18 t7.94 108,7 1 35.77 8.77 2,50

202t-04-19 13.81 83.72 249.32 24.07 6.40

202L-O4-20 15.70 95.13 317.48 23.03 6.87

202L-04-2L 9.30 55.37 408.10 21.8s 6.86

202L-04-22 8.58 52.02 230.35 23.20 6.85

202L-04-23 8.32 50.43 3 14.10 22.68 6.83

202t-04-24 7.27 44.08 227.70 7t.76 5.18

202L-04-25 8.01 48.53 280.40 9.59 5.64

202L-O4-26 9.93 60.23 348.05 12.72 6.81

202t-04-27 10.63 64.47 377.85 1.4.28 6.83

202L-04-28 LL.73 77.10 32 1.1 8 15.45 7.00

202L-04-29 10.05 51.01 348.10 13.78 7.01.

2021-04-30 8.77 s3.20 319.43 77.87 6.96

2021-05-01 8.31 50.37 402.68 L1..7L 7.04

202L-05-02 7.95 48.19 198.46 77.67 7.06

2021-05-03 9.10 55.15 123.88 13.38 7.07

2021-05-04 9.00 54.54 727.86 13.85 7.03
2021-05-05 8.34 50.53 124.82 1 3.15 7.08

2021-05-05 8.57 51.94 L09.22 14.L7 7.70
20zl-o5-o7 L0.54 63.93 139.45 L7.65 7.72

2021-05-08 10.37 62.86 306.s4 L6.76 7,04
2021-05-09 11.58 70.19 152.21 77.22 7.04
2021-05-10 11.16 67.67 149.65 76.62 7.09
202L-05-tL 13.70 82.99 150.70 t9.77 7.09
202L-05-L2 10.94 66.32 1.39.57 1.4.54 7,08
202L-05-L3 32.48 196.82 131.95 27.13 7.10
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2021-05-14 33.60 203.60 137.56 12.s2 7.73

2021-05-15 19.94 L20.84 136.33 4.05 7.62

2021-05-16 N.A N.A N.A N.A N.A

202L-05-L7 N.A N.A N.A N.A N.A

2021-05-18 N.A N.A N,A N,A N.A

202L-05-L9 N.A N.A N.A N,A N,A

20zt-05-20 6,43 38.98 1.37.33 1.95 2.59

202L-O5-2t 18.30 110.90 361.91 7.00 8.10

2021-0s-22 14.14 85.69 418.18 6.32 7,93

2021-os-23 L2.58 76.25 387.L7 11.38 7.97

2021-05-24 14,33 86.87 80.42 18.74 7.81

2021-05-25 L9.67 1 19.19 63.27 22.74 7.39

202t-05-26 24.23 146.85 t4.67 14.95 7.43

202L-O5-27 L6.62 100.64 9.67 4.88 6.97

202L-05-28 14.05 85.15 175.36 1.89 6.56

202L-05-29 L5.30 92.73 228.40 4.44 6.67
2021-05-30 L3.49 87.76 347.45 4.78 6.03

2021-05-31 16.44 99.67 283.50 6.72 6.s3

202L-05-OL 2.75 16.67 1.99 1.08 1.03

202L-06-Q2 13,95 84.46 73.74 5.19 5.13

2021-05-03 18.86 1.1.4.31 9.68 7.28 6.47

202L-06-04 19.15 116.05 1.0.71 5.48 6.47

2021-06-05 19.20 116.33 LL.42 4.78 6.52
2021-06-05 12.08 73.20 7.79 3.26 4.15

202L-06-07 7.92 47.97 6.42 1.49 3,69
2021-05-08 13.53 81.95 t!.37 2.36 6.49
2021-06-09 16.59 100.51 210.70 4.70 7.37

2021-06-10 t8.42 111.58 308.35 5.35 8.01

2021-05-11 L2.69 76.89 356.45 1.88 7.77

202L-06-t2 11.28 68.33 400.89 0.55 7.46

2021-06-13 L0.47 63.44 469.16 0.96 7.28

202t-06-L4 10.20 6L.79 516.37 L.64 6.92

2021-06-15 70.22 51.93 507.09 1.57 6,55

2021-06-16 9,33 56.57 471.22 1.69 5.93

202L-06-t7 73.74 88.83 459.35 5.04 614
2021-06-18 13.59 92.34 499.35 16.02 6.64

202L-06-L9 9.50 64.54 447.60 72.82 6.30

202L-06-20 6.14 47.66 222.32 4.67 3.07
202L-06-2L 5.47 37.21. 234.62 2.77 2.93

202L-06-22 77.76 80.13 454.03 6.35 6,07

202L-06-23 9.03 61.38 293.24 4.L4 4.03

202L-06-24 6.55 44.52 245.56 2.75 3.87

202L-06-25 LL.76 79.95 440.61 2.67 7.01

202L-06-26 12.1.4 82.48 305.52 15,36 6.98

zo2L-o6-27 L2.18 82.82 228.84 4,39 7.04

202L-06-28 LL,47 77.93 282.36 8.35 7.24

202L-06-29 11.65 79.15 287.43 3,46 7.47

45



r,:,idaf+f#r.r @f{trt

202L-06-30 71.41. 77.53 319.66 5.48 7.24

20zt-07-oL t6.o7 109.29 239.30 7.92 8.02

202t-o7-02 19.36 131.69 318.59 19.35 7.57

202L-07-03 9.28 63.10 372.tt 10.53 7.13

202L-07-04 40.12 272.68 398.62 25.94 8.35

202t-07-05 29.34 199.34 360.82 17.68 7.57

202L-07-06 8.27 56.1,7 365.77 14.53 7.52

2021-07-07 5.33 42.96 3s4.61 11,90 7.75

2021-07-o8 4.60 31.23 347.60 9.01 7.56

202L-07-09 4.91 33.31 337.91 7.42 7.42

202L-07-1O 4.87 33.06 293.08 8.26 7.08

202L-07-tt 4.14 28.10 281.53 9.26 6.20

202L-07-L2 6.87 46.63 360.58 1.2.45 7.31

202t-07-t3 6.29 42.76 600.00 1 1.38 7.93

202t-07-t4 9.40 53,80 476.39 11.95 8.00

202t-o7-L5 3,04 20.62 418.54 73.47 7.50

202L-O7-t6 5,25 35.80 200.15 8.70 5.77

2021-07-L7 10.80 73.42 315.58 21.22 7.1.6

202t-o7-L8 6.01 40.82 257.55 12.09 4.70

202t-07-L9 4.89 33.21 339.47 9.37 4.33

202L-07-20 13.09 88.95 391.68 16.86 6.23

202t-07-2L 15.55 105.65 327.89 76.46 6.06

202L-O7-22 11.83 80.38 381.68 73.7t 5.77

2021-07-23 10.70 72.73 326.82 15.66 6.77

202L-07-24 8.27 56.20 326.64 1.4.75 6.32

2021-07-25 1.52 10.34 65.91 2.76 1. 13

20zL-o7-26 3.50 23.73 220.56 5.65 4.1.9

202L-07-27 4.85 32.93 407.72 8.80 6.03

202t-07-28 4.82 32.76 433.90 8,14 6.06

202t-07-29 4.28 28.97 346,10 8.95 6.01

202L-07-30 4.06 27.58 320.2s 8.87 6.16

202L-07-3L 9.90 67.37 217.51 11.45 6.82
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ffihswadE ..Ja& Prmdutsham Fdsvar'an Ass
Site CETP Office : Opposite New Bus Stand, Ttjara Road, Bhiwadi(Rajasthan) 301019

Mobile : 9352449481 E-rnail : cetppradushan@gmail.com
CIN : U41 000RJ201 8NP1060720

I
Annexu re-VI
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Avg Flow details of CETP inlet and outlet florv upto$August 202L are as following:

CETP Flow Details

Date Avg lnlet (MLD) Avg Outlet (MLD)

Apr-21 8.69

3.'t7

7.95

May-21 8.41

Jun-21 7.82 7.22

lul-2t s.18 | t.ar
uptofAug-21 7.598.23

4c

P

t:l l)

r',nr('
t
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LI',\ Ilccogniscd I-ab
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NCT Case, Alu'ar. Bhirvadi (Raj.)

CUSTCIfv{Efi:. i
fr4,{sTER e$r'f

OOPY FOR

Test Reporl No. vtwl2.t-22/2t1

Milind K a imj

(.

I

Sn m ple Description Drain at Near Sai lnterprises Inel, Kuskheda Requisition No. 3,4

04.08.202 r Date r9.08.202 rDatc of sample collection

01.08.202t Type of sample GrabDate of sample receipt

Sample collected by Sh. R Bandewar. RSPCB TeanrDate of analysis 07 .08.202 1 to t7 .08.2021

S.No. Parameters Unit Result Method

Temperature uc
I

2 Odour

3 Appearance

Colour Pt-Co Scale APHA,2I2O-B4

nrg/L APHA 45OO-CI-B5 Residual Chlorine

mg/L APHA 45OO-O-CDissolved Oxygen

7 pH pH unit 1.71 APHA,4500H+B

8 Specific Conductivity pmhoicm r 530 APHA 25IO B

mglL 38 APHA 2540 D9 Suspended Solids

mglL I 005l0 Total Dissolved Solids APHA 2540 C

ll Total Solids mgiL APHA 2540 B

t2 Fixed Dissolved Solid mglL APHA 2540 E

mglL 88 APHA, 5220 Bl3 COD

mglL l9 is 3025, i993BOD (3 days,2/C)
l5 Chloride mglL 122 APHA,45OO-CL-B

l6 Total Alkalinity mg/L APHA 2320-8

mglLt7 T. Hardness (as CaCOr) APHA 2340-C

r8 Ca Hardness (as CaCO;) mg/L APHA 3500-Ca-B

Mg Hardness (as CaCO:) mglL APHA 3500-Mg-Bl9

mg/L20 Oil & Grease APHA 5520-D

21 I'otal Kjehdal Nitrogen mgL APHA 4500-Norg-C

22 Turbidity N.T.U APHA,2I3O-B

t.t Phosphate (as P) mg/L APHA 45OO-P-D

24 Sulphate (as SOa) mglL r68 APHA 4500-SO{-E

25 Ammo. Nitrogen (as NH, mglL 11.37 APHA 4500-NH3-F

26 Nitrite Nitrogen (as N02| mgiL APHA 4500-N02-B

27 Nitrate Nitrogen (as NOj) mg/L APHA 4500-NOrB

28 Fluoride (as F) mglL 0.07 APHA 45OO-F-D

29 Sodium (as Na) mglL 221 APHA 3500-Na-B

30 Potassium (as K) mglL 2.8 APHA 35OO.K-B

3t Chromium (as Cr*6) mg/L 0.08 APHA 3500-Cr B

32 Boron (as B) I mglL BDL APHA 45OO-B-C

-) -1 Faecal Coliforrl i FC/l00ml APHA 9221.E

34 Total Coliforrn TC/l00ml APHA 9221-B

35 Bioassay Test 7o Survival APHA 89IO A-C

36 Phenol mg/L BDL

37 f1

l)rcpart:d br LaboratdtY'f4e
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Central Pollution Control Board
Regiona I Di rectorate (Central)

"Pariveslr Bharvan"
Paryavaran Parisar, E-5, Arera Colony, Bhopal - ,162

EPA Recognised Lab
Test Report:Waste Water(l nstrumentation)

CUSTOMER COPY

T.IASTER COPY 

-
6

COPY FOR IAB

F/LAB/06/rR-O6

.I,

Mitlnd Kumar

0

',1

t:
l'.1

NGT Case, Bhiwadi Test Report No. InstAUWi202l-22123Project Name

Sample Description Drain at Near Sai Interprises, Kushkhera Requisition No. 4,5

19.08.2021Date of sample collection 04.08.202r Date

GrabDate of sample receipt 07.08.2021 Type of sample
Sh. R Bandewar, RSPCBDate of analysis 17.08.2021 Sample collected by

S.No. Parameters Unit Result Method

Cadmium (as Cd) melL APHA 3I II BI

APHA3IIl B2 Chromium Total mg/L BDL

3 Copper (as Cu) mglL APHA3III B
4 Lead (as Pb) mg/L BDL APHA 3IT1 B

5 Nickel (as Ni) mglL BDL APHA 3III B

mglL 0.0169 APHA 3111 B6 Zinc (asZn)
APHA3III B7 Iron (as Fe) mg/L

8 Manganese (as Mn) mg/L APHA3IIIB
9 Cobalt (as Co) mC/L APHA3lIIB

mg/L APHA31I1 Br0 Boron (as B)

APHA3IlIBll Vanadium (as V) mgL
APHA 3tt2-Bt2 Arsenic (as As) pclL

l3 Mercury (as Hg) ttClL APtlA 3tl2-B
l4 Selenium (as Se) pclL APHA 3II2-B

ttcfi- APHA 3I I2-Bl5 Tin (as Sn)

l6 Antimony (as Sb) pclL APHA 3112-8

t7 o-BHC pc/L APFIA 6630 B

r8 p-BHC FE/L APHA 6630 B

APHA 6630 B19 y- BHC (Lindane) pgL
APHA 6630 B20 &BHC Itg/L

2l Aldrin pc/L APHA 6630 B

22 cr-Endos. Itg/L APHA 6630 B

APHA 6630 B23 pp-DDE tlglL
24 Dieldrin Itg/L APHA 6630 B

25 p -Endos ttClL APHA 6630 B

26 op-DDT ttC/L APHA 6630 B

27 pp-DDT pclL APHA 6630 B

28 APHA 6630 BMonocrotophos (MCP) $elL
29 Dimethoate (DMT) pglL APHA 6630 B

30 M-Parathion (MPT) pclL APHA 6630 B

3l Malathion(MLT) pglL APHA 6630 B

32 Chloropyriphos (CPP) ttglL APHA 6630 B

i-t Ethion ILCIL APHA 6630 B

34

35

36

l'replrrctl br l-aba.rafm{y"hd iJ ri

cr

49



Anr.*u.e-VIII

OFFICE OF THE SR REGIONAL MANAGER
RIICO LIMITED BHIWADI LINIT 1

Detail sheet of work of Request for selection of Consultant for Up-eradation
of Industrial Effluent Manasement System atllA Bhiwadi w.e.f. 28.01.2020

SrNo Date

OI 30.01.2020 Work order has been issued to M/s Excel Tech ConsuJtancy and Projects

Private Limited Jaipur vide work order no. 5434 dated 30.01 .2020

02 27.02.2020 Agency M/s Excel Tech Consultancy and Projects Private Limited
Jaipur is doing Survey work at present.

03 06.03.2020

04 22.03.2020

05 01.05.2020 Lockdown w.e.f.22.03.2020 to till date due to Covid-19, no significant
progress at site could be achieved.

06 27.05.2020

07 10.07.2020

09 18.07.2020

l0 23.07.2020

Particulars

Meeting was held in RIICO Office Bhiwadi Unit I along with
SPV/BMA, RO RSPCB and M/s Excel Tech Consultancy and Pro.iects

Private Limited Jaipur representative regarding survey of industri
units. Survey performa finalized by comminee members.

al 
l

I

,__]

Survey work regarding leveling has also been completed at site.

Regarding industrial survey, it is in progress. l0 no. of units has been

surveyed. Work has been stopped at site due to lockdown w.e.f.
22.03.2020.

PMC Submitted the topographic survey of RIICO Bhiwadi area to
RIICO office Bhiwadi.Meeting of RIICO, RSPCB, BJPNA &Exceltech
at Bhiwadi
Discussion about the survey of industrial units in Bhiwadi

Meeting of RIICO, RSPCB, BJPNA &Exceltech at Bhiwadi
l.ln conveyance system flow calculated including non member of
BJPNA.
2. Conveyance system designed for l2 hrs.

3.lnlet parameters Shall be finalized as per Effluent survey . CTO issued

by RSPCB.
4.Acid disc units will send their effluent tankers
Submission of Effiuent chemical analysis reports.

PMC Submitted the Effluent chemical analysis reports to RIICO office
Bhiwadi

Meeting of RIICO, RSPCB, BJPNA &Exceltech at Bhiwadi
I Finalization of inlet and outlet parameters of ZLD Plant

2. ETP will be installed by all factory's.

3. Due to effect of COVID-19, PMC face some issues in factory surveJ-

, all members instructed PMC to evaluate the existing data and drive a

factor for calculation of effluent.
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ll 27.07.2020

12 30.07.2020 BJPNA request PMC to submit the 2 proposal of ZLD plant
LFor TDS<500
2.For TD5<2000

l3 05.08,2020

l4 07.08.2020

l5 10.08,2020

l6 t7.08.2020 Meeting at UdhyogBhawan Jaipur under chairmanship of Advisor
(EM).Consultant was instructed to submit the cost analysis report for
850/o recovery and90Yo recovery from ZLD

17 24.08.2020

l8 31.08.2020 PMC Submitted the revised DPR to RIICO Bhiwadi Office.
l9 25.09.2020 PMC Submined the revised DPR to RIICO Bhiwadi Office.
20 14.10.2020 Meeting at UdyogBhawan Jaipur under chairmanship of GM(EM)

Discussion about the Detailed proiect report prepared by PMC.
2t 26.10.2020

22 14.12.2020 Meeting at chamber of Chief env. Officer RSPCB
. TDS for permeate water shall be 1000 mg/ltr

ZJ 16.t2.2020 PMC submit their DPR to SPV
24 16.12.2020 Meeting of RIICO, RSPCB, BJPNA &Exceltech at Bhiwadi

L TDS fbr permeate water shall be 1000 mg/ltr.
2. Use solar plant In CETP premises and cost of installation shall

be added in CAPAX of project.
Installation of analyzer on strategic manholes.

25 03.0 r .202 r

26 04.01.2021

Submission of detailed estimate of conveyance system and treated water
reuse system,
PMC Submitted to the RIICO Bhiwadi office

Submission of detailed estimate of ZLD plant (with 2 options)
PMC submit the cost proposal for both option as discussed in meeting
dated 30.07.2020
Submission of Draft bid document PMC submit the draft bid document
to RIICO Bhiwadi office.
Meeting at UdhyogBhawan Jaipur under chairmanship oi MD RllCO,
l. MD RIICO instructed to PMC to include the up gradation in
existing CETP.
2. Flow meter, TDS PH analyzer has to be installed on each

factory.
3A has to be si between SPV and RIICO.

Submission o agreements
l.Between RIICO and SPV
2.Between SPV and member
PMC submit the draft to RIICO Bhiwadi Office

Meeting at UdyogBhawan Jaipur under chairmanship of Chief
environmental Engineer RSPCB
.I PMC instructed to use the nano filter in ZLD Scheme,
2, Consultant to ensure all rnodifications and associated capex for up
gradation of existing CETP up to ZLD including all modification
required in existing CETP plant.
3. Use PNG for cost reduction in MEE

Submission of Final DPR
PMC submit the final DPR by cornpiling all the points of RIICO and
SPPV to RIICO Bhiwadi office and SPV.

Letter written to SPV for giving consent regarding DPR submitted by
Consultant (which is prepared on basis of discussions held several times)
& inviti tender of said work ementr i.e. RIICO
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27 0s.01.2021 Acceptance for tendering from BJPNA to RIICO
28. ts.01.202t Letter written to ShY.P.Mathur MNIT for vetting of DPR
29 22.01.2021 Meeting notice for finalization of DPR scheduled on 25.01.2021
30. 25.0r.2021

31. 15.02.2021

32. t8.02.2021 Letter to MNIIT for road design
JJ 19.02.2021

34 19.02.2021 Letter to RUDSICO for providing approved tender documents.

35 22.02.2021

36 23.02.202r Estimates for the project submitted to HO for the issuance of TS ( file
ofO &M)

5t 25.02.2021
38 30.03.202 r

39 31.03.2021 Meeting at HO for finalization of Tender document on dated 01.04.2021

Meeting at UdyogBhawan Jaipur
I.A condition has to be mentioned in tender document that "moisture
content in the sludge should not be more than 20%, suitable arrangement
has to be installed to achieve the same".
2.LD plant shall be designed as per effluent parameter of CE'IP, to
achieve guaranteed out let parameters of ZLD plant. Desiliting. repairing
/chemical grouting of water retaing units and replacement of equipments
of existing CEI'P, to achieve desired outlet parameter for inlet of ZLD
plant shall be mentioned in the scope of work of tender document.
3.PQ criteria is to be modified in such a mannerthat max, Firms have to
be qualified to increase the competition. experience of maintenance mav
be deleted.
4.Condition shall be mentioned in tender that PNG charges, power
charges and sludge disposal charges has to be paid by SPV(BJPNA).
5.Defect liability period shall be taken 5 years in tender document.

6,Completion period including trial run shall be l8 months.
7.ln the factory premises one more analyzer i.e. TOC (Total organic
carbon) analyzer shall be installed with PH analyzer, TDS analyzer and

flow meter connected with SCADA system; all these analyzers shall be

installed by factory owner.
8.JV should be allowed in PQ criteria to ensure road works experienced
firm can be entered as JV partner and lead firm should fulfill all

remaining qual i fi cation criteria's.
9.ln PQ criteria experience shall be considered only fiom
gov./PSU/Semi-gov./SPV experience can be considered subjected to
project was funded under any Govt. scheme, supporting documents shall
be attached fbr evidence..
l0.ln PQ criteria turnover shall be calculated on total NIT cost.

ll.ln the key experience of PQ criteria. length of conveyance pipe

network/sewer network/water supply network or combination of all
networks is to be 30 Km
Estimates for the project submitted to HO for the issuance of TS ( fl le ol
con

Estimates for the project submitted to HO for the issuance of TS ( trle of
road restoration, reuse

Estimates for the project submitted to HO for the issuance of TS ( tlle of'
ZLD

Tender documents submitted to H without JV condition
Tender documents re-submitted to H with JV condition

Sr Regional Munuger.
RIIC'O. Bhiwutli

y 4r rww J y Jawrrl
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a

Slatus Note on "Up-s ion of existing CETP of Bhiwadi"

Background:-

Corporation has accorded approvalfor " Up-gradation of existing CETP by installing 6.0
MLD ZLD plant with reject management system including conveyance system to collect
effluent from industries and reuse of treated water system at Bhiwadi industrial area

including O&M for 10 years" with estimated cost of Rs. L74.L8 Cr.

Administrative & Financial Sanction :-

The Management of the Corporation has accorded Administrative & Financial Sanction
of Rs. 146.00 Cr. for Up-gradation of existing CETP of Bhiwadi under the head "Special

maintenance" vide Office Order dated L5.07.2020.

Technical Sanction:-

(i) The Technical Sanction of civil works has been issued by GM (Civil) vide TS No. 2414
dated L2.04.202L amounting to Rs 174.18 Cr .

Present Status :-

(i) NIT for " Up-gradation of existing CETP by installing 6.0 MtD ZLD plant with reject
management system including conveyance system to collect effluent from
industries and reuse of treated water system at Bhiwadi industrial area including
O&M for 10 years" had been invited on 15.04.202L amounting to Rs 162.32 Cr.

(ii) The end date for submission of tender was 23.07.202L and the bids has been opened

on 28.07.2021. Total 5 nos of bidders has participated and the Technical evaluation
of bids is under process. The financial bids of Technically qualified bidders shall be

opened immediately after.

ffiffi;"
Sr. Regional Manager
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814t2021 E-Proc NIT

Rajasthan State lndustrial Development & lnvostment Corporatlon Ltd
(A Rajasthan Govemment Undertaklng)

Udyog Bhawan, RIICO Ghowk,, Bhlwadl (Unlt{)
Tel/Fax: (01493) 223070 (O) 22439 (R) 220169 (Fax)

CIN No.: Ui3100RJ1969SGC001263

GSTIN: 08AABCR4695J1ZW

Email: bhiwadll@rllco.co.in

Date

17-Apt-2021

18-Apr-2021

18-May-2021

26-Apr-2O21

03-May-2021

18-May-2021

21-May-2021

Rlt
N 1T No. 0212021 -2022/286-300/l Date: 15.Apr-2O21

Notice lnviting e-Tender

RIICO invites online competitive tender(s) for reputed contractors registered in appropriate class with RIICO Limited,

Central/State Govemment Departments and their undertakings. The Tender/Bid shall only be submitted through online tendering

system of www.eproc.rajasthan.gov.in. The interested bidders shall have to be enrolled/registered with portal of

www.eproc. rajasthan.gov. in for participating i n the tenderin g process.

Publishing date

Document Download Start Date

Document Download End Date

: Pre bid Meeting

Tender Submission Start Date

Tender submission End Date

rh"-
09:30 AM

03:00 PM

02:00 PM

oi oo prvr

04:00 PM

06:00 PM

03:00 PM

09:30 AM

03:00 PM

Tender Opening Date

layTonl 
Proof sfrl...ion 

:1"1 
ol :

Paym:nt Proof S-ulmis]1n End Dale,

19-May-202'l

20-May-2021

Detall of tenders:

Name of work

1.Up gradation of existing CETP plant by installing 6.0 MLD ZLD Plant with
Reject Management System including Conveyance System to collect effluent

from industries and reuse of treated water system at Bhiwadi lndustrial Area
including O & M for 10 years, District Alwar, Rajasthan

UBN NO:-RDC21 22W1O800037

Eamest i

Money l

(ln Rs.)

Tender
Fee

F:::ifft, Perrod or
Rs.) complellon

16832.86 ,0.00 5,900.00 1,000.00 ,

NOTE:-OUT OF TOTAL TIME PERIOD MENTIONED 1l YEARS 6 MONTHS, THE TIME PERIOD FOR COMPLETION OF
DEVELOPMENT PART OF THE PROJECT SHALL BE I YEAR 6 MONTHS AND AFTER COMPLETION OF PROJECT THE O
& M OF 10 YEARS WILL COMMENCE.

Terms & Conditlons:-

1. Tender shall be submitted online only through www,eproc.rajasthan.gov.in

2. No physical/offline Tender/Bid shall be accepted.

3. The contractors must have sufficient experience of execution of similar type of works in Govt. Departments/Public

Enterprises.

4. Foam of Bid secuing declaration must be submitted on Rs 50.00 stamp in place of Earnest money ( Format enclosed with

tender document)

5. Bidders are requested to submit original Foam of Bid sequing declaration must be submitted on Rs 50.00 stamp in place of

Eamest money in RIICO OFFICE upto schedule date and time.

11 Year 6

Months

riicoerp.industries.rajasthan.gov.inAtVPM/MlS/NoticelnvitingTenderEProc?q=68qbBU/6DcEJsYTu/nYJwQ== 1t2

Approx.
value of
work (Rs.
]n lac)

.u.

6.

7.
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81412021 E-Proc NIT

6. The Tender Fees and Processlng Fees of RISL shall be pald through electronlc mode like RTGSTNEFT/lnterbank

. Transfer.The detalls of the lnformation for RTcs/NEFT/lnter-bank.Transfer is as under

Name of Bank SBl, Bhiwadi

Name of Account RIICO Ltd. Bhiwadi-1

Account No. 51026341771

IFSC code s8tN0031465

7. Bidder shall furnish self attested copy of the UTR No.(Unit Transaction Reference No.) and Bank statement towards proof

of Payment of Tender Fees and Processing fees of RISL in the office of the Sr. Regional Manager, RIICO Ltd.,Bhiwadi

(Unit-l) upto schedule date and time.

8. ln no case the, Tender Fees and Processing Fees shall be accepted in the form of Demand Drafi/Cheque.

9. The corporation reserves right to cancel the tender without assigning any reason to the Bidder or anyone else.

10. GST & other taxes payable, if any, under the contract shall be paid by the Bidder.

11. Conditional tenders and casual letters sent by the contractors will not be accepted.

12. Any representation afier opening of tenders shall be ignored. These parties may be debarred from tendering in future for a

specific period. Their earnest money in such case will stand forfeited.

13. Bidders are requested to read the instruction in the Technical DocumenVBid before submitting the Tender/Bid online.

14. lf your firm is registered in Micro, Small & Medium Enterprises Development 2006 then aftach Registration Certificate.

15. The above terms & conditions of the Bids may also be seen on RIICO Website: www.riico.co.in along with tender invitation

notice.

16. * Tender Cost indusive GST

Unit Head
RIICO Ltd. Bhiwadi

(Unit-l)

9epylei

1. SE(Power) RIICO LTD Udyog Bhawan Tilak Marg Jaipur.
2. Mining Engineer,Alwar for necessary action Please.
3. Dy Manager (F) RIICO Ltd Bhiwadi-l.
4. CGM(PR),RllCO LTD ,Jaipur for information with request to vide publicity of tender and publish and
upload on RIICO website as per policy of the corporation. .

5. General Manager (Civil), RIICO Ltd.
6. AGM (F-lPl) RIICO LTD Udyog Bhawan Tilqk marg jaipur for kind information please.
7. Allunits Head RIICO Limited,
8. President, BMA/BCCI Bhiwadi alwar raj. for information .

9. Sh.Deep Kumar Aganrual ,RM,R|ICO Ltd ,Bhiwadi-1 .

10. Master File/ Concerned File.

Unit Head
RIICO Ltd. Bhiwadi

(Unit-l)

riicoerp.industries.raJasthan.gov.inAlVPM/MlS/NoticelnvitingTenderEProc?q=58qbBU/6DcEJsYTu/nYJwQ== 21255



OFFICE OF THE SENIOR REGIONAL MANAGER

RIICO L.fD BHIWADI-I

No. sP.t Date:- 26,04.202!

coRRrgENpUr\t

corrigendum in NtT No. 02/2021-2022128;,6-300/t dated 15.04.2021 for the work
of "Up gradation of existing CETP by instatling 6.0 MLD ZLD ptant with reject

maRagement system including conveyance system to collect effluent from
industries and reuse of treated water system at Bhiwadi industrial area

including O & M for 10 years" is as under :-
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As um

Time
02:00 PM

09:30 AIt/

06:00 Plv

03:00 PIV

09:30 Al\

05:00 Pl\
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tr r r8th?iil

Sr. Regional Managet

RtICO Ltd, Bhiwadi Unit-

5.No. Schedule NITAs

Date

per Lgrnl
Date

t Pre Bid Meeting 26-Apr-2021 02:00 PM 05-May-2021
2 Tender Submission

Start Date
03-May-2021 04:00 PM 10-May-2021

::, .1,, 1,.

;,3 'Ten.dgr: Submission
,,End'-P,aie

18-May-2021 06:00 PM 24-May-2021

4. tendef Opening
Date

.21-May-202L 03:00 PM 27-May-202L

25-May-2021

flI

i5. 't't-.'
'Payment Proof

SubmiSsion Start

[oatti',r;r

19-May-2021 09:30 AM

Date

Proof
End

20-May-2021 03:00 PM 26-May-2021
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OFF c OFT ES REGIONAL MAN Ril

BHIWADI-1

No. 5f .2- Date: - 05.05,2021

CORRIGENDUM.2

-

Corrigendum in NIT No. o2l2ozt-20;22/286-300/1 dated 75.04.2021 for the work

of "Up gradation of existing CETP by instalting 5.0 MLD ZLD plant with reject

management system lncluding conveyance system to coltect effluent from

industries and reuse of treatdd water system at Bhiwadl lndustrlal area

including O&M for 10,ye.ars" is as under:.

ffi
As r Corri endum-2

Time

02:00 Pt

09:30 Al

06:00 PI

03r00 Pl

09:30 Al

:03:00 Plt

li":' . rlh:i
EP,.l'H,
,ihil
ffi,,

(KK
G.S .2'l
Kothari)

Sr. Regional Manager

As per Cprrigendum-tS.No. Schedule

Date Date Date

x Pre Bid Meeting 05-May-2021 02:00 PM 20-May-7021
2 Tender Submission

Start Date
10-May-2021 09:30 AM 24-May-2021

3 24-May.202L 06:00 PM 08-Jun-2021
, End Date

Tender Submisslon

i4,
i l:,r
!-i!i

",Tenci,enOFening
,Oatgi:*r,.,.

27-May-2021, 03:00 PM tL-Jun.202l

Iil' -;:*

rr i ,. !4.

F.

;F-uyms# Proof

$ub"qission Start

€ate

25-May-2021 09:30 AM 09-Jun-2021

,l

,i6'"

t1r '
lirl,

,gPYpent Pr:oof

'$ubmi{sion 

End

-Datg',,i,.

26-May-202t 03:00 PM 10-Jun'2021

, li'l"i

RllCO Ltd., Bhiwadi Unit-l
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.SProcurement System Government of Rajasthan

SRR NA M N LTD

BHIWADI.l

No. sH . 3 Date: -20.05,2021

coBBtGENpUtvt€

Corrigendum in NIT No. 02120 2l-2A221286-300/1 dated L5.04.2021for the work of n(Up

gradation of existing CETP by installing 6.0 MLD ZLD plant with reiect
management system including conveydnce system to collect effluent from.industries
and reuse of treated water system at Bhiwadi industrial area including O&M for 10

years" is as under:-

Part-A:'

F

As per Corrigendum-2 AsS.No. Schedule

Date Date Date Time
I Pre Bid Meeting 20-May-2021 02:00 PM 08-Jun-2021 02:00 PM

"2
Tender Submission

, Start Date
24-May-2021 09:30 AM l1-Jun-2021

,3. :Tender Submission
:End Date

08-Jun-2021 06:00 PM 25-Jun-2021

./,. 'Tender.Oppning Date 11-Jun-2021 03:00 PM 30-Jun-2021
09-Ju[-2021 09:30 AM 28-Jvn-2021#

. t-;.!

03:00 PM 29-lun-2021rFnoof
Date

10-Jun-2021

Bffi.

rl|

:30 AM

06:00 PM

03:00 PM
09:30 AM

03:00 PM

no 04 of NIT stamp duty of Rs 50.00 plus Rs 15.00 surcharge

payable along witlr bid security declaration. This stamp duty

E-stamping facility at ee(as.raj.nic.in or by

a licenced vender.

\
F*'

Sr. Regional Manager

RIICO Ltd,, Bhiwadi Unit-
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OFFICE OF THE SR REGIONAL MANAGER RIICO LTD

BHIWADI.l

No. sbt,q Date: - 03.06.2021

c9ERTGENqUM-4

Corrigendum in NIT No. O2l2O2t-20221286-300/1 dated L5.04.2021" for the work of
"Up gradation of existing CETP by instalting 6.0 MLD ZLD ptant with reject

management system including conveyance system to collect effluent from
industries and reuse of treated water system at Bhiwadi industrial area including

O&M for 10 years" is as under:-

S.No. Schedule

Date Time Through Virtual Mode
t

r rrl,

Pre Bid
'Meeting

08-Jun-2021 02:00 PM RIICO is inviting you to a

scheduled Zoom meeting.

Topic: Pre-bid meeting for
the work of "Up-gradation of
existing CETP at Bhiwadi"
Time: Jun 8, ZOZL 02:00 PM

lndia

Join Zoom Meeting
https://us02we b. zoo m. u sfil8
5 3 44 8 2 3 84 3 ? pwd = QZLzKzEZ
WDRVZTJ ncL E4M n RSV3 Fkdz

09

Meeting lD: 853 4482 3843

Passcode: cetp123

Location of Pre-bid Meeti
P Itv
Office of S

Regional

Manager,

RilCO Ltd.

Bhiwadi-1,

RIICO Cho'

Bhiwadi.

K. Koth
3
a

Sr. Regional Manager
RIICO Ltd., Bhiwadi Unit-l
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\r. I r\.t. \rr I r!tr_gE r\tr\ItUt\lAL tvlr{lr,{YtrK nllL() LTD

BHr!^rApr-1.

Nu. Iogg Date: - e\_6aq\
CORRIGENDU M.5

Corrigenclunr iri NIT No. 0212021-2022/286.300/1 dated 15.04.2021 for the work

of "Up gradation of exlstlng CETP by lnstalllng 6.0 MLD ZLD plant wlth reject

management system includlng Gonveyance system to collect effluent from
Industries and reuse of treated woter system at Blrlwadl lndustrial area

including O&M for 10 years" is as under:-

As per Corrigendum-3 4E per Corrigendum-5S.No. Schedule

Date Date Date Time
1 Tender Subnrission

Start Date
1t-Jun-2021 09:30 AM 29.05.2021 09:30 AM

,, Tender Subnrission

'End Date
25-Jun-2021 05:00 PM 13,07.2021 06:00 PM

3 Tender Opening
Date

30-Jun-202L 03:00 PM 16.07.2021 03:00 PM

09:30 AMPayment Proof
Submlssion Start
Date

28-Jun-2021 14.07.202L 09:30 AM4

15.07.2021 03:00 PMPayment Proof
Submission End

Date

29-Jun-2021 03:00 PM5.

:'t .

it, i'

,,a4#A
(K K Kotharl)#r:

i{ ,4

|.i*&&

ry'
rl

Sr. Reglonal Manager

RIICO Ltd., Bhiwadi Unit-l
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F CE OF TFIE RE IONAL MANAGE RIICO LTD

No,)?g+ Date: - 12.07.2021

CORRIGENDUM.6

Corrigendurn No-6 in NIT No. 0212021-20221286-300/1 dated 15.04.2021for the work of
"Up gradation of existing CE'[P by installing 6.0 MLD ZLD plant with reject
management system including conveyance systern to collect effluent from industries
and reuse of treated water system.at Bhiwadi industrial area including O&M for 10

years" is as under:-

- -'nbt'\EF \Lfl.>\
(K K Kothari)

Sr. Regional Manager

RIICO Ltd,, Bhiwadi Unit-l

S.Nd.

I

Schedule As Corri 5

Date
As per Corrigendum-6

Date Time
Tender Submission
End Date

l3-lul-2021 06:00 PM 23-lul-2021 06:00 PM

4

5

6

Tender Opening Date 16-Jul-2021 03:00 PM 28-Iul-2021 03:00 PM
Payment Proof
Submission Start
Date ,

l4-Jul-2021 09:30 AM 26-Jul-2021 09:30 AM

Payment Proof
Submission End Date

I 5-Jul-2021 03:00 PM 27-Jul-2021 03:00 PM

BHTWApJ.-1

.r ... .*l{ii

r , iil

Date
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PhvsiacalTareet to be Achieued durins Financial Year 2021-2022 of lndustrial Area Bhiwadi-l

(01.08.2021 to 31.03.20221
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Area

Drain Cleanin! Drain RepairingRemoval of over '

burden/Mulba/sih etcOffice

( in cum) (in lacs)
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Length
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Annexure-lX

.ovt{.,k6r sTFt./rort*zzl 1tz- ?t \ fr'jtrs':* 6:r. o t. zoe-1
g@ liFT{fir (vrER1 nn W.om.e:<g),
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-r
Tanker Detail

3

I

rrkgt',1'q ''fitt)

ffiffi

.ri

':1

.#'is

I s.No. no. of tanker
-[:u 

t P

Town ward /locatlon

1 2Bhiwadi Alarnllttr

2 1Bhiwadi Godltan

3 Bhiwadi Bilahedi 1

4 Bhiwadi Arnlaki 1

5 Bhiwadi Ghatal

6 Bhiwadi Rampura 2
7 Saidpur Saidpur 2

Total L2

Scanned with CamScanner
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Photograph of RO Plant at Bhiwadi Villages
During Visit 3"d August202l

Completed ATM machine short circuit occurred 55 card issued to villagers of Milakpur
Gu r

Completed running successfully 10 card issued to Sahdod villegers

I

t?6
TtESg{

213m

It{1015fli.Ed R0 rk SJr.ed

Installation complete cable theft occurred other RO machinery parts also operator not
ready to work 25 card issued to villagrs of Mundana mev

t fr NCf Case OA lz4nLrc Compliance of R.O. Plant in Bhiwadi August 2021
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Running successfully 100 ATM card issued to Nangariya villagers

Running successfully some technicat error 40 ATM Card issued in Kehrani Villagers

I

Running Successfully 3 ATM card issued to Khajuribas villager

2 I NGT Case OA 12412015 Compliance of R.O. Plant in Bhiwadi August 2021
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? il

Running successfully currently some cahle fault will be rectified shortly at Harchandpur
no card issue to v

terF .3+tu Oh

7 GooC.reTlz.si*dnodj

8.,.,
SMrotuhl,tu4d

untifled maP

3 I NGT Case OA tZ4lZOtS Comptiance of R.O. Plant in Bhiwadi August 2021
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Tube Well Drilling work under progress earlier tube well is dry , Water supply to

02 no. of to
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Annexure-X
PrujKt To$n:
Bhi*adi

STP STATUS UNDER AMRUT PROJE(]I

Dsrc:25.05.2021

Sas of
Work and
Strtus of
Pmi6r:

C:omtxmnt Scqrc of Work
Prrgcs Shtus

E16ubd
Scser

(t(ms)
92 t8 92 23

HSC ta68 ({58
STP wori RSC WORK Plrnt flor (MLD) Populslirm CorcNd (N6)

ErIErcd Dra 0(
CoftIlcllon

RcmaAr
STP laltion Vill4s S.nang

Plmt
Crpeir] S.qE (%l ComJrlcrcd(

'/.)
Brl.ft.(%l HSC

Scopc
HSC achivcd In ft'f, (MLD) Oul flor (MLD) lol6 :0:ll 2(tr6

STP I Srnlhrlkh, G,rt.
LMd

SaBblla
I(hncmur
CmhiElbr
Chaml
Hrrcbdnua
SmJ Circm

3 NILD l$f/o |xt.txf/o o 0(p; I 17t llt56 t40 0t5 20t(t 16903 572U) Cmissiooed Plel Comissioncd o Dale l,_.ln-:(llll-
HSC Norli is ngomg

Hodicultore,Greensaca and sprinkling of €ni.a*ay
berm podion We are i@lin8 for an ilGO to S..ad
awareness among lcel larmeE to xcet treatad w.ts
for $ansnd c.ops as per T&C ofState $wer.gc and
w.ste waler Policv.

STP 2
Rridrthan Houring

Sosrd

B.S. Coldr

I,5 MLD I 00'7. I (Xt (Xr; 795 7.)5 t.27 67li.l lr) to 262l{l Colmissiffed

Cmisskrrn8 Cffrpldcd o :a-lR.all8
RHB cxisttrg linc mEtcd shich r! s.^'ng
lJ95 N6 hous ftsuilrcopcrationoil
07 t0 lo20

Ho.trculture,Greensp.c6 ad sprinkling of ardag€way
b€rm podion We ar€ looking for an NGO to spread
aw.rener..mong lool farmc.r lo *.cpt traatad wat r
fd ieanlonal dopr el p€r T&C of Stat. $w.ra8. and
w.ste wat.r Policy.9tpu

STP 3 Klutrpur Khapu 2 tiLD

2 MLD

to0v. 47.W" 53.W. J00 NA 260 I 56m I0556 Llnrltr tligh Q)url Str! Simr Jrn'1 8

STP T Mundan{ Mcr

Kctnnt

t lXr.(Xr'la 0 0f/. l:t 5l BG 0tr 070 9316 t71-t2 2r3t7 Cffii$rcood

Plrnl Crmmir*,nd on lD.lD.20l9
Bodicuhur.,Gre.npa.6 and iprinllin8 of 6rtuf ew4
b€rm po.ton. We ar. lookiB for an NGO to sprc.d
.wa.encre amont lMlfarmerlo eaepl tEat€d w.t(
lq r€.nrqal sopi as per T&C ofstal. *we.ag. end
w.!te *.1€r Poliq.

Billaheri

REmpm

HSC dclrld G bo\ cul\6 oErcro rr

balffi fdccsmg of s\o prpc hn'ftom
DFC ilc hhisadi&Fite<l I 0 sm rn

DFCC br RTGS to dE $dI srd and sc
r@(h 6dnE silh DCM DFC md $E dd
rlEn sbn sorlin8 sl

NalBgsr

STP 5
OIDA Nerr Err.

STP

KhUrytrrrs

3 MLD lur6 l(xt rxy. .t6:tl lE20 150 I lrl iEl9 ll(ib t{ 71 Cmrsroned Plmt Gmmiidnrd m :8.|D.:llxl

Horlicullure,G,eensp.c6 and rprinkli.t of o.ria8€t4
berm pod6n We.re ld.ng for an N@ to rpr..d
.w..en6s.mong lcl fa.m€rr to accapt traatd warar
lor *ansdcropr ar par l&C olSbE kwse3a aod
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Photograph

STP Bhiwadi 4th August,2021

STP 2.0 MLD Khanpur site Iligh Court judicial matter Rajasthan pending Construction
work

STP RIIB 1.5 MLD Running with Chlorination dosing 0.5 kg /hr

i I 
XCr Case OA l24t2Ll5 STP Compliance 4tr August 2021
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STP BIDA 3.0 MLD near Existing Chlorination dosing
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RIIB & BIDA STP Disposal of Treated STP Waste Water at Thara Nallha , Alwar - l
NGT Case OA 12412015 STP Compliance 4m Augustz02l
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Bhiwadi Bypass

28.r8rm
i&8&972

tp0+x2r r1l8 I

STP Mundana Mev 2.0 MLD Discharge treated water RIICO drain
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- 5 Sdi trF a,

STP 3.0 MLD Santhalika with Chlorination dosing

tLongltude:76,847927
.Elev6tion: 277.3 m
laeuracv: 80-3 m
]'r t@ : oti41-2o21 1 2 : 37
lNot :NGTcrs.04 |24l2o

STP 3.0 MLD

poigt RHcO

Santhalika treated water dis DOSal at Baa Mohan das Mandir /

NGT Case OA l24DAl5 STP Compliance 46 August20zl
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Central Pollution Control Board
Regional Directorate (Central)

"Parivesh Bhawan"
Paryavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab
Test Report:Waste Water' (PhysicoChemical Parameter)

CUSTOMER co 
I 
Annexure-Xl

MASTER COPY

COPY IAB
7"'

Project Name NGT Case, Alwar, Bhiwadi (Raj.) Test Report No. ww/21-22n4

Sample Description RHBA 1.5 MLD STP Final Out Let, Bhiwadi Requisition No. 3,4

Date of sample collection 04.08.2021 Date 19.08.2021

Date of sample receipt 07.08.2021 Type of sample Grab

Date of analysis 0l .08.2021 to 1 7.08.202 I Sample collected by Sh. R Bandewar, RSPCB Team

S.No. Parameters Unit Result Method

1 Temperature oc

2 Odour

3 Appearance

4 Colour Pt-Co Scale APHA,212O-B

5 Residual Chlorine mglL APHA 45OO-CI.B

6 Dissolved Oxygen mg/L APFI-A 45OO-O-C

7 pH pH unit 7.44 APHA,4500H+B

8 Specific Conductivity pmho/cm r300 APHA 2510 B

9 Suspended Solids mg/L 28 APHA 2540D
10 Total Dissolved Solids mglL 760 APHA 2540 C

Total Solids1l mg/L APHA Z54O B

12 Fixed Dissolved Solid mglL APHA 2540 E.

13 COD mglL 63 APHA,5220B
14 BOD (3 days,27oC) mg/L l4 IS 3025, 1993

l5 Chloride mgL 82 APHA,4500-CLB
l6 Total Alkalinity mC/L APFIA 2320-B

t7 T. Hardness (as CaCO3) mglL APHA 2340-C

l8 Ca Hardness (as CaCO3) mglL APHA 3500-Ca-B

l9 Mg Hardness (as CaCOr) mg/1- APFIA 3500-Mg-B

20 Oil & Grease mglL 1.8 APHA 5520-D

2t Total KjehdalNitrogen mg[, APHA 4500-Norg-C

22 Turbidity N.T.U APFIA,2I3A-B

23 Phosphate (as P) mg/L APHA 45OO-P-D

24 Sulphate (as SOa) mglL APHA 4500-S04-E

25 Ammo. Nitrogen (as NH3) mglL APHA 4500-NH3-F

26 Nitrite Nitrogen (as NO2) mg/L APHA 4500-NO2-B

APHA 4500-NO3B2l Nitrate Nitrogen (as NO3) mglL

28 Fluoride (as F) mg/L APHA 45OO-F-D

29 Sodium (as Na) mg/L APHA 3500-Na-B

30 Potassium (as K) melL APHA 35OO-K-B

3l Chromium (as Cr*6) APHA 3500-Cr BntC/L

32 Boron (as B) mglL APHA 45OO-B-C

-15 Faecal Coliform FC/l00ml 370 APHA 9221-E

34 Total Coliform TC/l00ml 780 APHA 9221-8

APHA 89IO A-C35 Bioassay Test %o Survival

36

m
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(.clrIraI I)olIuIiorr (-onIrol lloanl
Ilcgiorral l)i recloralc ((-cntral)

"I':rrircsh llharran"
l)an'ar aran I):rrisar'. [.-5. Arcra (-olonr. Ilhopal

[.l'>A llccogniscd l.ah
'l'cst ltcprlrt : \\/as1e \\'a tu' ( I'hvsico(,'h crtt i cal l'a ra nr clc r)

NCT Case, Aluar, Ilhiuadi (Ra.j.)

eusTOIIEii i;iirY .".*.

,,.4!'Fr- a -- -.-.'.lrr,) tilli LL;;.i !

ricilY F{l;t

Test Report h'o. \\/\\'/2 t-22/15

APHA 89IO A-C

a
*^4

Milind furh
,a

(

Project Nante

BIDA 3.00 MLD STP FinalOut Let, Bhirvadi Ii.equisition No i.4Sample Description

04.08.202 r Date r9 08.202 rl)ate of sample collection

07.08.2021 Type of sarnple GrabDate of sample receipt

[)ate of analvsis 07 .08.202 r to l7 08.2021 Sample collected by Sh. R Bandewar. RSPCB Teanr

S.No. Pa ra meters Unit Result Method

Temperature oc
I

2 Odour

) Appearance

4 Colour Pt-Co Scale APHA,2I2O-B

Residual Chlorine mgiL APHA 45OO-CI-B5

mg/L APHA 45OO-O-CDissolved Oxygen

pH unit 7. l3 APHA,45OOH+B7 pH

8 Specific Conductivity pmho/cm r 090 APHA 25IO B

9 Suspended Solids mglL 40 APHA 2540 D

l0 Total Dissolved Solids mglL 60r APHA 2540 C

mglL APHA 2540 Bll Total Solids

t2 Fixed Dissolved Solid mglL APHA 2540 E

t3 COD mg/L 41 APHA, 5220 B

mg/Lt4 BOD (3 days,2/C) ll !s 3025, !993

l5 Chloride mg/L 78 APHA,45OO-CL-B

r6 Total Alkalinity mglL APHA 2320-B

T. Hardness (as CaCOr) mglL APHA 2340-Cl7

r8 Ca Hardness (as CaCOI) mglL APHA 3500-Ca-B

l9 Mg Hardness (as CaCO:) mglL APHA 3500-Mg-B

20 Oil & Grease mglL 2.1 APHA 5520-D

2t Total Kjehdal Nitrogen mg/L APHA 4500-Norg-C

22 Turbidity N.T.U APHA,2I3O-B

23 Phosphate (as P) mg/L APHA 45OO-P-D

24 Sulphate (as SOa) mg/L APHA 4500-SO1-E

25 Ammo. Nitrogen (as NHr) mg/L APHA 4500-NHr-F

26 Nitrite Nitrogen (as NQu) mgL APHA 4500-NO2-B

27 Nitrate Nitrogen 1as Nb;) mglL APHA 4500-NO3B

28 Fluoride (as F) mglL APHA 45OO-F-D

Sodium (as Na)29 mClL APHA 3500-Na-B

30 Potassium (as K) mg/L APHA 35OO-K-B

3l Chromium (as Cr*6) rng/L APHA 3500-Cr B

32 Boron (as B) ,j mgiL APHA 45OO-B-C

JJ Faecal Coliforrir FC/l00ml <l.g APHA 9221-E

34 Total Coliform TC/l00ml <l.g APHA 9221-8

35 Bioassay Test 7o Survival

36

37

i)r coarcti irt Laborator
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I)roject Na me

l-s

NGT Case, Aln'ar', Bhiuadi (llaj.) Tesl Report No. ww/21-22l18

Requisition No. j,4Sample Description
2.00 MLD STP Mundana Mcv Bhiu'adi Final
Out Let

Date r9.08 202 rDate of sample collection 04.08 2021

Datc of sample receipt 0:7.08.2021 Type of sample Crab

07 .08.2021 to I 7.08.2021 Sample collected by Sh. R Bandewar. RSPCB TearnDatc of analysis

Unit Resu lt Me(hodS.No. Pa rameters

I Temperature L

Odour2

3 Appearance

Pt-Co Scale' APHA.2I2O-B4 Colour

APHA 45OO-CI-B_5 Residual Chlorine mglL

6 Dissolved Oxvsen mglL APHA 45OO-O-C

pH pH unit 7.41 APHA,4500H+B7

pmho/cm 716 APHA 25IO B8 Specific Conductivity

9 Suspended Solids rrglL 95 APHA 2540 D

Total Dissolved Solids mglL 424 APHA 2540 Ct0

mg/L APHA 2540 Bil Total Solids

t2 Fixed Dissolved Solid mglL APHA 2540 E

l3 COD mglL 78 APHA, 5220 B

mg/L 54 IS 3025, 1993t4 BOD (3 days,2/C)
mglL 44 APHA,45OO-CL-BChloride

r6 Total Alkalinity mg/l- APHA 2320-8

l7 T. Hardness (as CaCOI) mg/L APHA 2340-C

mglL APHA 3500-Ca-Bl8 Ca Hardness (as CaCOr)

l9 Mg Hardness (as CaCO;) mg/L APHA 3500-Ms-B

20 Oil & Grease mglL 't) APHA 5520-D

2t Total Kjehdal Nitrogen mg/L APHA 4500-Norg-C

22 Turbidity N.T.U APHA, 2I3O-B

23 Phosphate (as P) mglL APHA 45OO-P.D

24 Sulphate (as SOa) mglL APHA 4500-S04-E

25 Ammo. Nitrogen (as NH3) mgL APHA 45OO-NH]-F

26 Nitrite Nitrogen (as N02), mC/L APHA 4500-N02-B

27 Nitrate Nitrogen (as NOj) mC/L APHA 4500-NO3B

28 Fluoride (as F) mg/L APHA 45OO-F-D

29 Sodium (as Na) mg/L APHA 3500-Na-B

30 Potassium (as K) mgil- APHA 35OO-K-B

3r Chromiurn (as Cr*o) mglL APHA 3500-Cr B

32 Boron (as B) t! mglL APHA 45OO-B-C

33 Faecal Coliform .' FC/l00ml 4r0 APHA 9221.8

34 Total Coliform TC/l00ml 680 APHA 9221-8
35 Bioassay Test 7o Survival APHA 89IO A-C

36

3l

I)rcpa.r.ed b\
Ir/litind

'{ffi
t ahorat

76



,:;ii1.e, -:1.;1,

.,

Central Pollution Control Board
Regional Di rectorate (Central)

"Parivesh Bhawan"
Paraavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab
Test Report:Waste Water (PhysicoChemical Parameter)

CUSIOMER COPY

i/ASIER COPY

COPY FOR

Project Name NGT Case, Alwar, Bhiwadi (Raj.) Test Report No. ww/21-22/16

Sample Description
3.00 MLD STP Sunthalka BhiwadiFinalOut
Let

Requisition No. 3,4

Date of sample collection 04.08.2021 Date 19.08.2021

Date of sample receipt 07.08.2021 Type of sample Grab

Date of analysis 07 .08.2021 to 17 .08.2021 Sample collected by Sh. R Bandewar, RSPCB Team

S.No. Parameters Unit Result Method

1 Temperature oc

2 Odour

3 Appearance

4 Colour Pt-Co Scale APHA,2I2O-B

5 Residual Chlorine mglL APHA 45OO-CI-B

6 Dissolved Oxygen mg/1, APHA 45OO-O-C

7 pH pH unit 7.08 APHA,4500H+B

8 Specific Conductivity pmho/cm 822 APHA 2510 B

9 Suspended Solids mgL t6 APHA 2540D
l0 Total Dissolved Solids mgL 483 APHA 2540 C

ll Total Solids mg/L APHA 25408
12 Fixed Dissolved Solid mC/L APHA 2540E

l3 COD mClL 39 APHA,5220B
t4 BOD (3 days,27oC) mglL 8 IS 3025, 1993

15 Chloride mgll- 52 APHA,4500-CLB
l6 Total Alkalinity mC/L APHA 2320-8

t7 T. Hardness (as CaCO3) mg/L APHA 2340-C

18 Ca Hardness (as CaCO3) mgn- APHA 3500-Ca-B

19 Mg Hardness (as CaCO3) mglL APHA 3500-Mg-B

20 Oil & Grease mg/|, 1.6 APHA 5520-D

2t Total KjehdalNitrogen mg/l- APHA 4500-Norg-C

Turbidity22 N.T.U APHA,2I3O-B

23 Phosphate (as P) me/L APHA 45OO-P-D

24 Sulphate (as SOa) mC/L APHA 4500-SO4-E

25 Ammo. Nitrogen (as NH3) mg/L APHA 4500-NH3-F

26 Nitrite Nitrogen (as NO2) mg/I- APHA 4500-NO2-B

27 Nitrate Nitrogen (as NOr) mg/\- APHA 4500-NO3B

28 Fluoride (as F) mg/l- APHA 45OO-F-D

29 Sodium (as Na) mg/L APHA 3500-Na-B

30 Potassium (as K) mg/L APHA 35OO.K-B

3l Chromium (as Cr*6) mglL APHA 3500-Cr B

32 Boron (as B) mgll, APHA 45OO-B-C

JJ Faecal Coliform FC/l00ml <1.8 APHA 9221.8

34 Total Coliform TC/l00ml <1.8 APHA 9221-8

35 Bioassay Test %o Survival APHA 8910 A-C

36

37 A
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Central Pollution Control Board
Regional Directorate (Central)

"Parivesh Bhawan"
Paryavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab
Test Report:Waste Water (PhysicoChemical Parameter)

CUSTOIT.|ER COpy

MASTER COPY

COPYFOR

.fu.-hkr5.ft
.,.rg,z :;: arl

.. '.rti -:.

Project Name NGT Case, Alwar, Bhiwadi (Raj.) Test Report No. wwt2t-22/t7

Sample Description Requisition No. 3,4
Sunthalka STP Discharge From Near
Mohanram Mandir, Bhiwadi

Date of sample collection 04.08.2021 Date 19.08.2021

Date of sample receipt 07.08.2021 Type of sample Grab

Date of analysis 07 .08.2021 to 17 .08.2021 Sample collected by Sh. R Bandewar, RSPCB Team

S.No. Parameters Unit Result Method

Temperature ocI

2 Odour

3 Appearance

4 Colour Pt-Co Scale APHA,212O-B

mglL APHA 45OO-CI-B5 Residual Chlorine

6 Dissolved Oxygen mglL APHA 45OO.O-C

7 pH pH unit 7.58 APHA,4500H+B

8 Specific Conductivity pmho/cm 962 APHA 2510 B

Suspended Solids mglL APHA 2540 D9 t9
10 Total Dissolved Solids mglL 573 APHA 2540 C

ll Total Solids mg/ APHA 25408
t2 Fixed Dissolved Solid mg/L APHA 25408

l3 COD mgL 55 APHA,52208
14 BOD (3 days,27oC) mgL 6 IS 3025, 1993

l5 Chloride mg/L 57 APHA,4500-CLB
l6 Total Alkalinity mC/L APHA 2320-8

l7 T. Hardness (as CaCO3) mg/L APHA 2340-C

18 Ca Hardness (as CaCO3) mg/L APHA 3500-Ca-B

t9 Mg Hardness (as CaCO3) mg/L APHA 3500-Mg-B

mglL20 Oil & Grease APHA 5520-D

2t Total KjehdalNitrogen mg/L APHA 4500-Norg-C

22 Turbidity N.T.U APHA,2I3O-B

23 Phosphate (as P) mg/L APHA 4500-P-D

24 Sulphate (as SOa) mglL APHA 4500-SO4-E

25 Ammo. Nitrogen (as NH3) mg/L APHA 4500-NH3-P

26 Nitrite Nitrogen (as NO2) mglL APHA 4500-NO2-B

27 Nitrate Nitrogen (as NO3) mg/\, APHA 4500-NO3B

28 Fluoride (as F) mglL, APHA 45OO-F-D

29 Sodium (as Na) mg/L APHA 3500-Na-B

30 Potassium (as K) mg/L APHA 35OO-K-B

3I Chromium (as Cr*6) mg/L APHA 3500-Cr B

32 Boron (as B) mg/L APHA 45OO-B.C

-l -, Faecal Coliform FC/l00ml APHA 9221-E

34 Total Coliform TC/l00ml APHA 9221-8
35 Bioassay Test %o Survival APHA 89IO A-C
36

3l /
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17
Head Office (PLG )

Raiasthan State Pollution Control Board
4, Institutional Area, fhalana Doongari, faipur-302 004

Phone: 0141-5 1 59600,5 1 59695 Fax: OL4L-5L59 697

-

Raiasthan

-

ffi{F
Registered

FileNo : F(Plan)/Alwar(Tiiara)/3OOO(tl/2018-2019/1439-1442
Order No z ZOZO-Z0zUPLclllLz

Date: 19/06/2020
Unit Id : 85901

M/s Municipal Council Bhiwadi

Nagar Parishad Bhiwadi, Near Mansa Chowk, Gaurav Path,
In Front of Presidenry School, , Bhiwadi

Sub: Consent to Operate under section 25/26 of the Water fPrevention & Control of Pollution)
Act,7974 and under section 21(4) ofAir (Prevention & Control of Pollution) Act, 1981.

Ref: Your application for Consent to Operate dated 25/0L/ 2019 and subsequent correspondence.

Sir,

Consent to Operate under the provisions of section 25/26 of the Water (Prevention &
Control of Pollution) Act, 1974 (hereinafter to be referred as the Water Act) and under section

21 of the Air (Prevention & Control of Pollution) Act, 1981, (hereinafter to be referred as the

Air Act) as amended to date and rules & the orders issued thereunder is hereby granted for
your Near Existing STP (3M!D) plant situated at Near Existing STP, Planned Area by UIT
nr,i,n,"u,StandRoad,BhiwadiTehsil:TiiaraDistrict:AIwar
, Rajasthan, subject to the-Ellowinfi-EorullEonsr

1 That this Consent to Operate is valid for a period from25/O1-/2O19 to 3U12/2023 .

2 That this Consent is granted for manufacturing / producing following products / by

products or carrying out the following activities or operation/processes or providing

following services with capacities given below.

3 That this consent to operate is for existing plant, process & capacity and separate consent

to establish/operate is required to be taken for any addition / modification / alteration in
process or change in capacity or change in fuel.

4 That the quantity of effluent generation along with mode of disposal for the treated
effluent shall be as under:

Particular Quantity with Unit

STP Based on SBR Technology
t
t 3.OO MLD

Page 1 of4
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File No :

Order No :

Unit Id :

Head Office (PLG )
Raiasthan State Pollution Control Board

4, Institutional Area, lhalana Doongari, faipur-302 004
Phone: 0 141- 5 1 5 9600,5 1 5969 5 Fax: O L41-S1.S9 697

Registered

F(Ptan)/Alwar(Tiiara)/3000 (1)/20 18 -2O1e / t43e -1442

2O2O-2O21/PLG/rtt2 
Date:

85901
re/06/2o2o

Type ofeffluent Max. effluent
generation

(KrD)

Recycled Qty
ofEffIuent

(KLD)

Disposed Qty ofeffluent
(KLD)and mode of disposal

Domestic Sewage 3000.000 NIL 3,000.000

On Land For

Plantation/Horticulture after
adequate treatment

5 That the sources of air emmissions along with pollution control measures and the

emission standards for the prescribed parameters shall be as under:

Sources of Air Emmissions Pollution Control
Measures

Prescribed

Parameter Standard

DG Set( 320IwA) ACOUSTIC ENCLOSURE

, SAFE STACK HEIGHT

AS PER ER IV

6 That the domestic sewage shall be

standards prescribed under the

Inland Surface Water. The main parameters

treated before disposal so as to conform to
Act-1986for disposal

shall be as under.

the

Into

Date:2020.06. rsT

t.

Locatlon: -Parameters Standards

pH Value Between 5.5 to 9.0

Phosphate as P Not to exceed 1.0 mg/l

Chemical Oxygen Demand Not to exceed 100 mgn

Fecal Coliform not to exceed 230 MPN/100 ml
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Head Office (PLG )
Rajasthan State Pollution Control Board

4,Institutional Area, fhalana Doongari, faipur-302 004
Phone: 0141-5159600,5159695 Fax: 014l-5159697

Elsffiw{r
Registered

: F(Plan)/Alwar(Tiiara) /3ooO(L) /2018-2019 / 1439-1442File No

Order No

Unit Id

7

zo2o-2o2r|PLG/ttlz
Date: 19/0612020

: 85901

That unit shall achieve following standards for treated waste water before
discharge:-
1. pH=5.5-9.0
2. B.O.D= 2Omg/l
3.Total Suspended Solids(TSS)=30 mgll
4. Chemical Oxygen Demand(COD)=100 mgll
S.Nitogen(Total)= 15 pt71

6. phosphate(P)=1.0mg/l
T.FecaI Coliform (FC)=23O MPN/100 mI

8 That no treated/untreated effluent shall be discharged into any other water body
and entire treated sewage shall be utilized in plantation and horticulture and
otfrer gainfu I purposes.

9 That the sludge will be properly digested, de-watered and the treated sludge will be
used as manure or will be disposed in a scientific manner.

10 That the unit shall undertake spray of insecticides from time to time to control
fly/mosquito growth in the area.
That revised standards will notified by MoEF and CC

matter of Nitin Shankarin compliance to Hon' NGT order dated 30/+/2Ol9in
Deshpande ys Union ofIndia ana

12 That, not withstanding anything provided hereinabove, the State Board shall have power

and reserves its right, as contained under section 27(2) of the Water Act and under

]i#",,'r",? ;:-"":,.1",-:'1": ;" ,'Fh6$I;"4ft:[?riltn!'",":::1":1'^lIT::'.'#..::
Act.

13 Thar the grant of this consent ao opfffr{s,t"'t1lEt3rrua from the enyironmental angle onty,

and does not absolve the project proponent from the other statutory obligations
prescribed under any other law or any other instrument in force. The sole and complete

responsibility to comply with the conditions laid down in all other laws for the time-being
in force, rests with the industry/ unit/ project proponent.

14 That the grant of this Consent to Operate shall not, in any way, adversely affect or
jeopardize the legal proceeding, if any, instituted in the past or that could be instituted
againt you by the State Board for violation of the provisions of the Act or tle Rules made

thereunder.

This Consent to Operate shall also be subjecg besides the aforesaid specific conditions, to

the general conditions given in the enclosed Annexure. The project proponent will comply

with the provisions of the Water Act and Air Act and to such other conditions as may, from

time to time , be specified, by the State Board under the provisions of the aforesaid Act[s).

.i
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Head Office (PLG )
Raiasthan State Pollution Control Board

4, Institutional Area, fhalana Doongari, |aipur-302 004
Phone: 0 141- 5 1 59600,5 159695 Fax: OI4L-SI-S9 697

Registered

FileNo : F(Plan)/Alwar(Tiiara)/3OOO(1)/2018-2019/1439-1442
OrderNo: 2O2O-202L/PLG/1112

Date: 19/06/2020
Unit Id : 85901

Please note that, non compliance of any of the above stated conditions would tantamount to

revocation of Consent to Operate and project proponent / occupier shall be liable for legal

action under the relevant provisions ofthe said Act[s).

This bears the approval of the competent authority.

Yours Sincerely

Group Incharge[ PLG ]

(A): CopyTo:-
1 p.S. to Chairperson, RSPCB, Jaipur..

2 Regional Officer, Regional Office, Rajasthan State Pollution Control Board,,Bhiwadi to carry out
inspection and water sampling of the STP.

3 Master File.

Group Incharge[ PLG ]

Sionature Not Verified
oig;t,ttv signhrfbl),"n".n
irethur , ,
Date: 2020.06.1 5*:03:57 IST
Reason: SelfAttdslld
Lmdon: 'r
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Head Office (Ptc )

Rajasthan State Pollution Control Board
4, Institutional Area, fhalana Doongari, faipur-302 004

Phone: 0 141-5 1 59600,5 159695 Fax: OL4L-SLS9 697

Registered

FiteNo : F[PlG)/Alwar(Tiiara)/41(1)/2017-zOtBl83L-833
Order No = ZOZO-ZOZUPLG|LLO3

Date: 03/0612020
Unit Id : 85899

M/s Municipal Council Bhiwadi

Nagar Parishad Bhiwadi, Near Mansa Chowk, Gaurav Path,
In Front ofPresidency School,, Bhiwadi

Sub: Consent to Operate under section 25/26 of the Water (Prevention & Control of Pollution)
Act,7974 and under section 21(4) ofAir (Prevention & Control ofPollution) Act, 1981.

Ref: Your application for Consent to Operate dated25/07/2019 and subsequent correspondence.

Sir,

Consent to Operate under the provisions of section 25/26 of the Water (Prevention &
Control of Pollution) Act, 1974 (hereinafter to be referred as the Water Act) and under section

21 of the Air (Prevention & Control of Pollution) Act, 798L, (hereinafter to be referred as the

Air Act) as amended to date and rules & the orders issued thereunder is hereby granted for

your Housing Board STP (1.5 MLD) plant situated at Raiastlan Housing

Board, Planning Colony, Aravali Vihar, In Front of RTO Office, Bhiwadi Tehsil:Tiiara
DistricEAlwar, Rajasthan, subiect to the following conditions:-

1 That this Consent to Operate is valid for a period from25/Ol/2019 to 3lll2/2023 .

2 That this Consent is granted for manufacturing / producing following products I by

products or carrying out the following activities or. operation/processes or providing

following services with capacities given below.

3 That this consent to operate is for existing plant, process & capacity and separate consent

to establish/operate is required to be taken for any addition / modification / alteration in
process or change in capacity or change in fuel.

4 That the quantity of effluent generation along with mode of disposal for the treated
effluent shall be as under:

Quantity with UnitParticular
t
tSewage Treatment Plant 1,500.00 KLD
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Head Office (PLC )
Rajasthan State Pollution Control Board

4, Institutional Area,lhalana Doongari, faipur-302 004
Phone: 0 141- 5 1 59600,5 1 5969 5 Fax: O l4l-Slsg 697

File No :

Order No :

Unit Id :

Registered

F (P tG) /Alw ar (T iiara) / 4 t (t) / 2 0 17 -20 1 8 /8 3 1 - I 3 3

2O2O-2O2L|PLG/LL03

85899
Date: 03/06/2O2O

Type ofeffluent Max. effluent
generation

(KrD)

Recycled Qty
ofEffIuent

(KrD)

Disposed Qty of effluent
(KLD)and mode of disposal

Domestic Sewage 1500.000 NIL 1,500.000

0n Land For

Plantation/Horticulture after
adequate treatment

5 That the sources of air emmissions along with pollution control measures and the

emission standards for the prescribed parameters shall be as under:

Sources of Air Emmissions Pollution Control
Measures

Prescribed

Parameter Standard

DG Set( 200KVA) ACOUSTIC ENCLOSURE

, SAFE STACK HEIGHT

AS PER ER IV

6 That the domestic sewage shall be

, standards prescribed under the

treated before disposal so as to conform to
Act-1986for disposal

the

Into

Inland Surface Water. The main parameters shall be as under.

IST

7 That no treated/untreated effluent shall be discharged into any other water body
and entire treated sewage shall be utilized in plantation and horticulture and
other gainful purposes.

8 That the sludge will be properly digested, de-watered and the treated sludge will be

used as manure or will be disposed in a scientific manner.

FOaSUII. OgilAtt9vr
Lmtion:Parameters Standards

Total Suspended Solids Not to exceed 100 mg/l

pH Value Befween 6.5 to 9.0

Biochemical Oxygen Demand (3 days at27C) Not to exceed 10 mg/l

Fecal Coliform not to exceed 230 MPN/100 ml
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Raiastltan

Head Office (PLG )
Rajasthan State Pollution Control Board

4,Institutional Area, fhalana Doongari, faipur-302 004
Phone: 0 141-5 1 59500,5 1 5969 5 Fax: OL4L-5159697ffi\F

Registered

FileNo : F(PLG)/AIwar(Tiiara)/at$)/2017-2018/831-833
OrderNo t 2O2O-2O21/PLG/LLO3

Date! 03/06/2020
Unit Id : 85899

9 That the unit shall undertake spray of insecticides from time to time to control
fly/mosquito growth in the area.

10 That the shall undertake plantation in two rows of suiAble species all along
the site of the STP to control foul smell.of

will come into force as and when notified by MoEF and CC

ln compliance to Hon'ble NGT

Deshpande vs Union oflndia
12 That" not withstanding anything provided hereinabove, the State Board shall have power

and reserves its right, as contained under section 27(2) of t}te Water Act and under

section 2l(6) of the Air Act to review anyone or all the conditions imposed here in

above and to make such variation as it deemed fit for the purpose of Air Act & lflater

AcL

13 That the grant of this Consent to Operate is issued from the environmental angle only,

and does not absolve the proiect proponent from the other statutory obligations
prescribed under any other law or any other instrument in force. The sole and complete

responsibility to comply with the conditions laid down in all other laws for the time-being

in force, rests with the industry/ unit/ project proponent.

14 That the grant of this Consent to Operate shall not, in any way, adversely affect or
jeopardize the legal proceeding if any, instituted in the past or that could be instituted
againt you by the State Board for violation of the provisions of the Act or the Rules made

thereunder.

This Consent to Operate shall also be SjEleatp

the general conditions given in the enclffifll.v

with the provisions of the Water Act and
Location:

l3'tL.r, other conditions as may, from

time to time , be specified, by the State Board under the provisions of the aforesaid Act(s).

Please note that, non compliance of any of the above stated conditions would tantamount to

revocation of Consent to Operate and project proponent / occupier shall be liable for legal

action under the relevant provisions of the said Act[s).

This bears the approval of the competent authority,

Yours Sincerely

Group Incharge[ PLG ]

the

aforesaid specific conditions, to

project proponent will comply
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Head Office (PtG )
Raiasthan State Pollution Control Board

4, Institutional Area, fhalana Doongari, faipur-302 004
Phone: 0 14 1- 5 1 59600,5 1 5969 5 Fax: 0 14L-S tsg 697

Registered

FileNo : F(Plc)/Alwar(Tiiara)/41(t)/2017-2018183t-833
Order No : 2OZ0-2O21/PLG/LLO3

Unit Id : 85899
Date: 03/06/2020

(A): CoPYTo:-
1 Regional Officer, Regional Office, Rajasthan State Pollution Control Board,,Bhiwadi to carry out

inspection and water sampling of the STP.

2 Master File.

Group Incharge[ PLG I

Sionature Not Verified
o,nir,,, .,nnLo,{ig),"n"" n

Date: 2020.06.054 :42:12 Ef
Roason: SelfAttdslSd
Lffition: 'J
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Head Office (PLG )
Raiasthan State Pollution Control Board

4, Institutional Area, fhalana Doongari, faipur-302 004
Phone: 0 14 1- 5 1 59600, 5 1 5969 5 Fax: Ol4L-SlSg 697

Registered

FileNo : F(Plan)/AlwarfTiiara)/2992(L)/2017-2018/828-830
OrderNo z ZO2O-2OZI(PLG/LLO?

Date: 03/06/2020
Unit Id : 86480

M/s Municipal Council Bhiwadi

Nagar Parishad Bhiwadi, Near Mansa Chowk, Gaurav Path,
In Front of Presidency School, , Bhiwadi

Sub: Consent to Operate under section 25/26 of the Water [Prevention & Control of Pollution)
Acc, 797 4 and under section 27(4) of Air (Prevention & Control of Pollution) Act, 1981.

Ref: Your application for Consent to Operate dated25/0L/2019 and subsequent correspondence.

Sir,

Consent to Operate under the provisions of section 25/26 of the Water (Prevention &
Control of Pollution) Act, 1974 (hereinafter to be referred as the Water Act) and under section

21 of the Air (Prevention & Control of Pollution) Act, 1981, (hereinafter to be referred as the

Air Act) as amended to date and rules & the orders issued thereunder is hereby granted for

your. Mundana Mev STP (2 MLD) plant situated at Khasra No 253, In Front of Madarsa,

RIICO lndustrial Area, Ward No/ 43, Mundana Mev Bhiwadi Tehsil:Tiiara DistrictAJwar

, Rajasthan, subject to the following conditions:-

1 That this Consent to Operate is valid for a period from25/Ol/2}19 to 3U1r2l2O23 .

2 That this Consent is granted for manufacturing / producing following products I by

products or carrying out the following activities or operation/processes or providing

following services with capacities given below.

3 That this consent to operate is for existing plant process & capacity and separate consent

to establish/operate is required to be taken for any addition / modification / alteration in
process or change in capacity or change in fuel.

+ That the quantity of effluent generation along with mode of disposal for the treated
effluent shall be as under:

Particular Quantity with Unit

t
tSTP 2.OO MLD
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Ilead Office (PLG )
Raiasthan State Pollution Control Board

4,Institutional Area, fhalana Doongari, faipur-302 004
Phone: 0 141 - 5 1 5960 0, 5 159 59 5 Fax: Ol4L-SlSg 697

tq F

File No :

Order No :

Unit Id :

Registered

F(Plan)/Alwar(Tiiara) / 2992(t) I 2017 -2018 / 828-830
2O2O-202UPLG/tLOz

86480
Date: 03/06/2020

Type ofeffluent Max. effluent
generation

(KLD)

Recycled Qty
ofEfftuent

(KrD)

Disposed Qty of effluent
(KLD)and mode of disposal

Domestic Sewage 2000.000 NIL 2,000.000

0n Land For

Plantation/Horticulture after
adequate treatment

5 That the sources of air emmissions along with pollution control measures and the

emission standards for the prescribed parameters shall be as under:

Sources of Air Emmissions Pollution Control
Measures

Prescribed

Parameter Standard

DG Set( 200KVA) ACOUSTIC ENCLOSURE

, SAFE STACK HEIGHT

AS PER ER IV

5 That the domestic sewage shall be

standards prescribed under the

treated before disposal so as to conform to
Act-1986for disposal

the

Into

Inland Surface Water. The main parameters shall be as under.

7 That no feated/untreated effIuent shall be discharged into any other water body
and entire treated sewage shall be utilized in plantation and horticulture and

other gainful purposes.
8 That the sludge will be properly digested, de-watered and the treated sludge will be

used as manure or will be disposed in a scierrtific manner.

Lmtlon: r
Parameters Standards

Total Suspended Solids Not to exceed 100 mg/I

pH Value Between 6.5 to 9.0

Biochemical Oxygen Demand (3 days at27C) Not to exceed 10 mg/l

Fecal Coliform not to exceed 230 MPN/100 ml
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Head Office (PLG )
Raiasthan State Pollution Control Board

4, Institutional Area, lhalana Doongari, faipur-302 004
Phone: 0 141-51 59600,5 159695 Fax: O141,-SLS9 697

Registered

FileNo : F(Ptan)/AlwarfTiiara)/2992(l)/ZOl7-2OL8/A28-83O
OrderNo t 2O2O-2O21/PLG/LLO?

Date: 03106/2o2o
Unit Id : 85480

9 That the unit shall undertake spray of insecticides from time to time to control
fly/mosquito growth in the area.

10 That the unit shall undertake plantation in two rows of suitable species all along
of the site of the STP to control foul smell.

revised standards will come into force as and when notified by MoEF and CC

to Hon',ble NGT order dated 3o/4/zoL9in matter of Nitin shankar
Deshpande

12That,notwithst@inabove,theStateBoardshallhavepower
and reserves its right, as contained under section 27(2') of the Watbr Act and under

section 2l(6) of the Air Act to review anyone or all the conditions imposed here in

above and to make such variation as it deemed fit for .the purpose of Air Act & Water

Act.

13 That the grant of this Consent to Operate is issued from the environmental angle only,

and does not absolve the project proponent from the other statutory obligations
prescribed under any other law or any other instrument in force. The sole and complete

responsibility to comply with the conditions laid down in all other laws for the time-being
in force, rests with the industry/ unit/ project proponent.

14 That the grant of this Consent to Operate shall not, in any way, adversely affect or
jeopardize the legal proceeding, if any, instituted in the past or that could be instituted
againt you by the State Board for violation of the provisions of the Act or the Rules made

thereunder.

This Consent to Operate shall also be specific conditions, to

the general conditions given in the enclffifllv prpject proponent will comply

with the provisions of the Water Act and
Locatlon:

't'3'"Jr.n other conditions as may, from

time to time , be specified, by the State Board under the provisions of the aforesaid Act(s).

Please note that, non compliance of any of the above stated conditions would tantamount to

revocation of Consent to Operate and project proponent / occupier shall be liable for legal

action under the relevant provisions ofthe said Act(s).

This bears the approval of the competent authoriEy

Yours Sincerely

Group Incharge[ PLG I
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Head Office (PtG )
Raiasthan State Pollution Control Board

4, Institutional Area,lhalana Doongari, faipur-302 004
Phone : 0 141- 5 1 5960 0,5 1 5 969 5 Fax: O 141-5159 697

Registered

FileNo : F(Plan)/Alwar(Tiiara) /2992(t)/2017-2o18/82a-83o
OrderNo = 2O20-2OZl/PLG/llOz

Date: 03/06/2O2O
Unit Id : 86480

(A): CoPY To:'
1 Regional Ofiicer, Regional Office, Rajasthan State Pollution Control Board,,Bhiwadi to carry out

inspection and water sampling of the STP.

2 Master File.

i-a

Group InchargeI PLG ]

Sionature Not Verified
o,nn-ry.,nn6o,Of ,"n".n

Dare: 2020.06.03'#:41 :37 tsT
Reason: SelfAtt6iSd
Locatlon: 'J
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Head Office Liquid Waste

Raiasthan State Pollution Control Board
4, Institutional Area, fhalana Doongari, faipur-302 004

Phone: Ol4L-27 16852 Fax: Ol4l-27 6852

Registered

File No : F(Plan)/Alwar[Tiiara)/2993(t)/2ot7-20ta/5425-5427
Order No : zozo-zozl/Liquid Waste/1189 

Date:
Unit Id : 85897

M/s Municipal Council Bhiwadi

Nagar Parishad Bhiwadi, Gaurav Path, Near Mansa Chowk,
In front of Presidency School , Bhiwadi Tehsil:Tiiara
District:Alwar

23/O2/2O2L

Sub: Consent to Operate under section 25/26 of the Water (Prevention & Control of Pollution)
Act,797+ and under section 2l(4) of Air (Prevention & Control ofPollution) Act, 1981.

fef: YourapplicationforConsenttoOperate dated25/0L/20Tgandsubsequentcorrespondence.

Sir,

Consent to Operate under the provisions of section 25/26 of the Water (Prevention &

Control of Pollution) Act, 1974 (hereinafter to be referred as the Water Act) and under section

21 of the Air (Prevention & Control of Pollution) Act, 1981, (hereinafter to be referred as the

Air Act) as amended to date and rules & the orders issued thereunder is hereby granted for
your Santhalka STP (3 MLD) plant situated at Khasra No 547,Near Shiv Mandir,
santhalka Bhiwadi
conditions:-

ara , Rajasthan, subject to the following

1 That this Consent to Operate is valid for a period from26/O1/2019 to 31/12/2023

2 That this Consent is granted for manufacturing / producing following products / by
products or carrying out the following activities or operation/processes or providing

following services with capacities given below.

3 That this consent to operate is for existing plant, process & capacity and separate consent

to establish/operate is required to be taken for any addition / modification / alteration in
process or change in capacity or change in fuel.

4 That tle quantity of effluent generation along with mode of disposal for the treated
effluent shall be as under:

ijt"rrv ri*#vNirai r

' 
ate: 2021 .6X.?-f 1 2:20..,

Particular Quantity with Unitlathur
3 tsT

Sewage Treatment Plant t
,EaSUIt: OCilfttEStBU
ocationServ[el 3.OO MLD
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Head Office tiquid Waste

Raiasthan State Pollution Control Board
4, Institutional Area, lhalana Doongari, laipur-302 004

Phone: Ol4L-27 16852 Fax Ol4l-27 68,52

Registered

F(Plan)/Alwa r(T llara) / 2993 (L) I 2ot7 -zOtB / 5425-5427

2O2O -?O?Ul,iquid Waste/l 189
Date

85897

IST

-

-Erlr@.-riryaW#qF

File No :

Order No :

Unit Id :

23/o2/2O2r

Type ofeffluent Max. effluent
generation

(KLD)

Recycled Qty
ofEffluent

(KLD)

Disposed Qty of effluent
(KLD)and mode of disposal

Domestic Sewage 3000.000 NIL 3,000.000

On Land For
Plantation/Horticulture after

adequate treatment

5 That the sources of air emmissiorts along with pollution control measures and the

emission standards for the prescribed parameters shall be as under:

Sources of Air Emmissions Pollution Control
Measures

Prescribed

Parameter Standard

DG Set( 320lwA) ACOUSTIC ENCLOSURE

, WITH ADEQUATE

STACK HEIGHT

6 In a{ditlon to above total suspended solids in the treated effluent before disposal
shall not exceeil?O mg/\

7 That no treated/untreated effluent
entire treated sewage shall be
purposes.

8 That the sludge will be properly
disposed in a scientific manner.

into any water body and
other gainful

9 That the unit shall undertake spray of insecticides from time to time to control
fly/mosquito growth in the area.

10 That the unit shall undertake plantation in two rows of suitable species all along
the periphery of the site of the STP to control foul smell.

11 That above stated effluent standards are subiect to the Hon'ble NGT order dated
19 in matter of no Union of

-!naigen4ors'
12 That efforts should be made to reuse the treated sewage to the maximum possible

extent and minimize its discharge. A network of pipelines should be laid from the
treated sewage collection tank to fields for utilisation.

and used as manure or
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Head Office Liquid Waste

Raiasthan State Pollution Control Board
4,Institutional Area, fhalana Doongari, faipur-302 004

Phone: 014L-27 16852 Fax: O14l-27 6852

Registered

File No : F[Plan)/Atwar(Tiiara)/2993(l)/2017-2018/5425-5427
Order No : ZOzO-ZOZl/Liquid Waste/1189

Date: 23/O2/2O21
Unit Id : 85897

13 That adequate measures shall be taken to avoid fout odour during treatrnent and
disposal ofsewage and sludge.

14 That Online Continuous Effluent Monitoring System(OCEMS) for parameters namely
pH, TSS,COD,BOD and flow meter shall be installed and monitoring data shall be
connected with the seryers of State Board and Central Pollution Control Board
before 31.07.2O2O.

15 That regular maintenance and operation of the OCEMS with temper proof
mechanism with facilities for calibration shall be ensured.

16 That guidelines prescribed by CPCB for OCEMS for effluents and Standard Operating
Procedure(SOP) for Verification of lnstallation and Calibration of UV-Vis Dual Beam
Scanning & Multipoint calibration mechanism technology based OCEMS
(Effluent)used in STPs shall be followed.

17 That the proiect proponent shall provide the flow measurement facilities at final
outlet oftreated waste water discharged.

18 That the proiect proponent shall maintain the Log Book for STP operation.

19 That Proiect Proponent shall improve operation & maintenance of the STP to
achieve the prescribed standards.

20 That, not withstanding anything provided hereinabove, the State Board shall have power

and reserves its righ! as contained under section Z7(2) of the Water Act and under
section 2l(6) of the Air Act to review anyone or all the conditions imposed here in
above and to make such variation as it deemed fit for the purpose of Air Act & Water
Act.

Z1 That the grant of this Consent to the environmental angle only,
other statutory obligations

force. The sole and complete

and does not absolve the project
prescribed under any other law or
responsibility to comply with the conditions laid down in all other laws for the time-being
in force, rests with the industry/ unit/ project proponent

22 That the grant of this Consent to Operate shall not, in any way, adversely affect or

ieopardize the legal proceeding, if any, instituted in the past or that could be instituted
againt you by the State Board for violation of the provisions of the Act or the Rules made

thereunder.

This Consent to Operate shall also be subject, besides the aforesaid specific conditions, to

the general conditions given in the enclosed Annexure. The project proponent will comply

with the provisions of the Water Act and Air Act and to such other conditions as may, from

time to time , be specified, by the State Board under the provisions of the aforesaid Act[s).

Please note that, non compliance of any of the above stated conditions would tantamount to
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Head Office Liquid Waste

Raiasthan State Pollution Control Board
4, Institutional Area, fhalana Doongari, laipur-302 004

Phone: Ol4L-27 16852 Fax: OL4l-27 6852

Registered

File No : F(Plan)/AlwarfTiiara)/2993(r)l2ot7-2018/5425-5427
Order No : 2O2O-2O21/Liquid waste/1189

Date: 23/OZ/2O2t
Unit Id : 85897

revocation of Consent to Operate and project proponent / occupier shall be liable for legal

action under the relevant provisions ofthe said Act(s).

This bears the approval ofthe competent authority,

Yours Sincerely

roup Incharge[ Liquid Waste

(A): CopyTo:-
1 Regional Officer, Regional Office, Rajasthan State Pollution Control Board,,Bhiwadi with request to

carry out inspection and collect the sample of treated sewage.
2 Master File.

roup Incharge[ Liquid Waste

Verified
Mathur

Reason: I

Location:

S

IST

Page 4 ol 4
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Central Pollution Control Board
Regional Directorate (Central)

"Parivesh Bhawan"
Paryavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab
Test Report:Waste Water (PhysicoChemical Parameter)

COPY FOR LAB

F R-02

Miiind Kunl rmjet

Project Name NGT Case, AIwar, Bhiwadi (Raj.) Test Report No. ww/21-22t22

Sample Description Drain of Nagina Gardaen, Bhiwadi Requisition No. 3,4

Date of sample collection 04.08.2021 Date 19.08.2021

Date of sample receipt 01.08.2021 Type of sample Grab

Date of analysis Sh. R Bandewar, RSPCB Team07 .08.2021 to I I .08.202 I Sample collected by

ParametersS.No. Unit Result Method

I Temperature oc

2 Odour

3 Appearance

4 Colour Pt-Co Scale APFIA,2I2O-B

5 Residual Chlorine mglL APHA 45OO-CI-B

6 Dissolved Oxygen mg[- APHA 45OO-O-C
1 pH pH unit 7.69 APHA,4500H+B

8 Specific Conductivity pmho/cm 1730 APHA 25IO B

9 Suspended Solids mg/L 129 APHA 2540 D

Total Dissolved Solids mgtLl0 l07t APHA 2540 C

ll Total Solids mg/L APHA 25408

t2 Fixed Dissolved Solid mg/L APHA 2540E

13 COD melL APHA" 52208157

t4 BOD (3 days,27oC) mgL 67 IS 3025, 1993

l5 Chloride mglL 157 APHA,4500-CL-B

l6 TotalAlkalinity mg/1, APHA 2320-B

t7 T. Hardness (as CaCO3) mg/L APHA 2340-C

l8 Ca Hardness (as CaCO3) mglL APHA 3500-Ca-B

19 Mg Hardness (as CaCO3) mglL APHA 3500-Mg-B

Oil & Grease mgI APFIA 5520-D20

mglL APFIA 450O-Norg-C2t Total KjehdalNitrogen

22 Turbidity N.T.U APHA,2I3O-B

23 Phosphate (as P) mglL APHA 45OO-P-D

24 Sulphate (as SOo) mglL 98 APHA 4500-SO4-E

APHA 4500-NHJ-F25 Ammo. Nitrogen (as NH. mglL 11.65

26 Nitrite Nitrogen (as NO2) mClL APHA 4500-NO2-B

27 Nitrate Nitrogen (as NOr) mC/L APHA 4500-NO3B

28 Fluoride (as F) mg/L 0.47 APHA 45OO-F-D

Sodium (as Na) mglL APHA 3500-Na-B29 'rra

Potassium (as K) APHA 35OO-K-B30 mg/L 30.25

3r Chromium (as Cr*6; mg/L 0.49 APHA 3500-Cr B

32 Boron (as B) mglL 6.69 APHA 45OO-B-C

JJ Faecal Coliform FCi l00ml APHA 9221-E

APHA 922I-B34 Total Coliform TC/l00ml

35 Bioassay Test o% Survival APFIA 89IO A-C

JO Phenol mglL 0.05 n
37

I)rcparctl br
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Central Pollution Control Board
Regional Directorate (Centra l)

"Parivesh Bhawan"
Paryavaran Parisar, E-5, Arera Colony, Bhopal - 46201

EPA Recognised Lab
Test Report:Waste Water(lnstrumentation)

CUSTOMERCOPY

I,,'lASTF-R COF'i

COPY FOR '.AB

F/LAB/06/TR-06

Milind Ku

I
i7: ,

Project Name NGT Case, Bhiwadi Test Report No. Inst/WWi202l-22117

Sample Description Drain at Nagina Garden Bhiwadi Requisition No. 4,s

Date of sample collection 04.08.2021 Date 19.08.2021

Date of sample receipt 07.08.2021 Type of sample Grab

Date of analysis 17.08.202r Sample collected by Sh. R Bandewar, RSPCB

S.No. Parameters Unit Result Method

I Cadmium (as Cd) mglL APHA 3III B

2 Chromium Total mglL 0.0063 APHA 3III B

3 Copper (as Cu) mg/L APHA3III B

4 Lead (as Pb) mg/L BDL APHA 3II1 B
Nickel (as Ni) mglL5 BDL APHA 3II1 B

6 Zinc (asZn) mglL 0.0103 APHA 3I11 B
1 Iron (as Fe) mdL APHA3IIl B

8 Manganese (as Mn) mgfl, APHA 3I II B

9 Cobalt (as Co) mg/L APHA3IIIB
l0 Boron (as B) mglL APHA3IIIB
ll Vanadium (as V) mElL APHA 3I1I B

t2 Arsenic (as As) ILilL APHA 3I I2-B

13 Mercury (as Hg) ILilL APFI-A 3112-B

Selenium (as Se) ILgLt4 APHA 3I12-B

t5 Tin (as Sn) FElL APHA 3II2-B
l6 Antimony (as Sb) ttgL APHA 3I I2-B

17 o-BHC pclL APHA 6630 B

l8 B-BHC pglL APHA 6630 B

t9 y- BHC (Lindane) ItClL APHA 6630 B

20 6-8HC pglL APFIA 6630 B

21 Aldrin ILgL APHA 6630 B

22 o-Endos. ILgL APHA 6630 B

23 pp-DDE pglL APFIA 6630 B

24 Dieldrin tLclL APH-A 6630 B

p -Endos. tLC/L25 APHA 6630 B

26 op-DDT pgll- APHA 6630 B

27 pp-DDT pelL APHA 6630 B

28 Monocrotophos (MCP) pclL APHA 6630 B

29 Dimethoate (DMT) tLC/L APHA 6630 B

30 M-Parathion (MPT) Itg/L APHA 6630 B

3t Malathion(MLT) ItClL APHA 6630 B

32 Chloropyriphos (CPP) pelL APHA 6630 B

33 Ethion vglL APHA 6630 B

34

35

36

,r i

I
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Central Pollution Control Boartl
Regional Directorate (Central)

"Parivesh Bhawan"
Paryavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab
Test Report:Waste Water' (PhysicoChemical Parameter)

CUSTOMER COPY *--
IASTER COPY **

coPY FOR t-AB trc*.*..-*,:.4:.' :::rlt . lr,

Project Name NGT Case, Alwar, Bhiwadi (Raj.) Test Report No. ww/2t-22t23

Sample Description Drain of lVlodern Public School, Bhiwadi Requisition No. ., 4

Date of sample collection 04.08.2021 Date 19.08.2021

Date of sample receipt 07.08.2021 Type of sample Grab

Date of analysis 07 .08.2021 to 17 .08.2021 Sample collected by Sh. R Bandewar, RSPCB Team

S.No. Parameters Unit Result Method

I Temperature oc

2 Odour

3 Appearance

4 Colour Pt-Co Scale APHA,2I2O-B

5 Residual Chlorine mg/L APII,A 45OO-CI-B

6 Dissolved Oxygen mglL APHA 45OO-O-C

7 pH pH unit 7.49 APHA,4500H+B

8 Specific Conductivity pmho/cm 1570 APHA 25IO B

9 Suspended Solids mg[L APHA 2540D150

l0 Total Dissolved Solids mglL 910 APHA 2540 C

1l Total Solids mglL APHA 25408
12 Fixed Dissolved Solid mgll, APHA 2540 E

13 COD mglL 314 APHA,5220B
t4 BOD (3 days,27oC) mgL 97 IS 3025, 1993

15 Chloride mg/L 131 APHA,4500-CI-B
t6 Total Alkalinity mC/L APHA 2320-B

l7 T. Hardness (as CaCO3) mglL APHA 2340-C

18 Ca Hardness (as CaCOr) mglL APHA 3500-Ca-B

l9 Mg Hardness (as CaCOr) mglL APHA 3500-Mg-B

20 Oil & Grease mglL APHA 5520-D

Total Kjehdal Nitrogen mglL2t APHA 450O-Norg-C

22 Turbidity N.T.U APHA,2I3O-B

23 Phosphate (as P) mglL APIIA 45OO-P-D

24 Sulphate (as SOa) mglL 56 APHA 4500-SO4-E

25 Ammo. Nitrogen (as NH3 mg/|, I r.5l APHA 4500-NH3-F

26 Nitrite Nitrogen (as NOr) mg/L APHA 4500-NO2-B

27 Nitrate Nitrogen (as NO3) mglL AP[{A 4500-NO3B

28 Fluoride (as F) mglL 0.39 APHA 45OO-F-D

29 Sodium (as Na) mglL APHA 3500-Na-B2tt
30 Potassium (as K) mglL 11 APHA 35()O-K-B

3l Chromium 1as Cr*61 mglL 0.78 APHA 3500-Cr B

32 Boron (as B) mglL 9.66 APHA 45OO-BC

-) -, Faecal Coliform FC/l00ml APHA 9221-8,

34 Total Coliform TC/l00ml APHA 9221-B

35 Bioassay Test 7o Survival APHA 89IO A-C

36 Phenol mglL 0.86 n
I31

I t,r Iulilind Kumar
l)rcparcd br Labora$orry,Heqcl
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Central Pollution Control lloard
Regiona I Directorate (Central)

"Parivesh Bhawan"
Paryavaran Parisar, E-5, Arera Colony, Bhopal - 462016

EPA Recognised Lab
Test Report:Waste Water(lnstrumentation)

CUSTOMER COPY *-.*'OF

MASTER COPY -..*il..*-F'd--}

COPY FOR LAB

F/LAB/06/rR-06

:r :.ai..; \:,.
i!.. rr:Ii,iii $:i.r

) t.\

Project Name NGT Case, Bhiwadi Test Report No. Inst/WW202l-22/18

Sample Description Drain at Modern Public School, Bhiwadi Requisition No. 4,5

te of sample collection 04.08.2021 Date \9.08.2021

Date of sample receipt 07.08.202t of sam Grab

Date of analysis 17.08.2021 collectedSam Sh. R Bandewar, RSPCB

S.No. Parameters Unit Result Method

(as Cd)I APHA3III B

2 romium Total mgL 0.0137 APHA 3111 B

J (as Cu) mg/L APFI-A3IIIB
4 Lead (as Pb) BDL APHA 3111 B

kel5 BDL APHA3TIl B

6 mg/|, 0.o210 APHA3III B

7 Iron (as Fe mglL APHA3lII B

8 Manganese (as Mn) mC/L APHA3III B

9 balt (as Co) APHA3IIl B

l0 Boron mglL APHA3lIl B

lt Vanadium (as V) mg/L APHA3III B

t2 Arsenic (as As) tLClL APHA 3II2-B
l3 (as APFIA 3112-8

l4 Selenium se) IL{L APHA 3112-8

l5 Tin (as Sn) pclL APHA 3I I2-B

t6 Antimony (as Sb) pdL APHA 3112-B

t7 o-BHC APHA 6630 B

l8 p-BHC pdL APIIA 6630 B

19 BHC (Lindane) pclL APHA 6630 B

20 6-BHC APHA 6630 B

Aldrin2l APHA 6630 B

22 o-Endos ttC/L APHA 6630 B

23 pglL APHA 6630 B

24 Dieldrin 6630 B

25 p -Endos ttClL 6630 B

26 pe/L HA 6630 B

27 DDT 6630 B

28 M (MCP) APHA 6630 B

29 (DMr) 6630 B

30 Parathion (MPT) pglL APHA 6630 B

3l MLT) APHA 6630 B

32 pyriphos (CPP) ,pclL APHA 6630 B

JJ Ethion pelL APHA 6630 B

34

35

36

r4 r"'
luliti
L*I)reparcd hr:

nd Kumai Nimf e
b o r a t o I i"F'i'Bt Ll''"''

mS/L

mglL

mg,lL

Zinc (as Zn\

mg/l-

VSIL

ps,fi-

ttilL
ItClL

pp-DDE

pe/L

op-DDT

pe/L

tt9/L
pslL

ttC/L
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Central Pollution Control Board
Rcgional Di rectorate (Central)

"Parivesh Bhawan"
Paryavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab
Test Report:Waste Water (PhysicoChemical Parameter)

CUSIOMER COPY *
ASTER COFY -*.*.EK

COPY FOR LAB

F/LAB/06/rR-02

Project Name NGT Case, Alwar, Bhiwadi (Raj.) Test Report No. wwt2l-22/24

Sample Description
Drain of Discharge at Bestach Center,
Dharuheda

Requisition No. 3,4

Date of sample collection 04.08.2021 Date t9.08.2021

Date of sample receipt 07.08.202r Type of sample Grab

Date of analysis 07 .08.2021 to 17 .08.2021 Sample collected by Sh. R Bandewar, RSPCB Team

S.No. Parameters Unit Result Method

I Temperature oc

2 Odour

J Appearance

Colour Pt-Co Scale APHA,212O-B4

5 Residual Chlorine mglL APHA 45OO.CI-B

6 Dissolved Oxygen mg/1, APHA 45OO-O-C

7 pH pH unit 7.77 APHA,4500H+B

8 Specific Conductivity pmho/cm 1600 APHA 25IO B

9 Suspended Solids mg/L APHA 2540D4t
10 Total Dissolved Solids mEIL 926 APHA 2540 C

ll Total Solids mC/L APHA 2540 B

Fixed Dissolved Solid mgL AP}IA 2540E12

APHA,5220Bl3 COD mglL 188

t4 BOD (3 days,2fC) mglL 24 IS 3025, 1993

l5 Chloride mgL 129 APHA,4500-CLB

TotalAlkalinity mgll- APHA 2320-Bl6
APHA 2340-Ct7 T. Hardness (as CaCO3) mgL

t8 Ca Hardness (as CaCOr) mglL APHA 3500-Ca-B

Mg Hardness (as CaCO3) mglL APHA 3500-Mg-B19

mglL APHA 5520-D20 Oil & Grease

APHA 4500-Norg-C21 Total KjehdalNitrogen mgL
22 Turbidity N.T.U APHA,213O-B

23 Phosphate (as P) mdL APHA 45OO-P-D

APHA 4500-SO4-E24 Sulphate (as SOo) mglL 49

25 Ammo. Nitrogen (as NH3 mglL 10.9 APHA 4500-NH3-F

26 Nitrite Nitrogen (as NO2) mglL APHA 4500-NO2-B

Nitrate Nitrogen (as NO3) mglL APHA 4500-NO3B27

APHA 45OO-F-D28 Fluoride (as F) mglL 0.s4

29 Sodium (as Na) mglL 220 APHA 3500-Na-B

30 Potassium (as K) mgL 22.5 APHA 35OO-K-B

Chromium (as Cr*6) mglL 0.99 APHA 3500-Cr B31

APHA.I5OO-B-C32 Boron (as B) mg/L 13.16

J-) Faecal Coliform FC/l00ml APHA 9221.E

TC/l00ml APHA 9221-B34 Total Coliform

%o Survival APTIA 89IO A-C35 Bioassay Test

mglL 0.5r36 Phenol

37

I
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C--entral Pollution Control Board
Regional Directorate (Centra l)

"Parivesh Bhawan"
Paryavaran Parisar', E-5, Arera Colony, Bhopal - 4620

EPA Recognised Lab
Test Report:Waste Water(l nstrumentation)

CUSTOMER COPY -*..EEfr--
MASTER COPY
6

COPY FOR IjB

F/LAB/06lrR-06

Mitind Ku rnari
I)repared br

H*a
I lcarl.

Project Name NGT Case, Bhiwadi Test Report No. Inst/WW202l-22/19

Sample Description Drain Discharge at Bestach Center, Bhiwadi Requisition No. 4,5

Date of sample collection 04.08.2021 Date t9.08.2021

Date of sample receipt 01.08.2021 Type of sample Grab

Date of analysis 17.08.2021 Sample collected by Sh. R Bandewar, RSPCB

S.No. Parameters Unit Result Method

I Cadmium (as Cd) mgI- APHA3III B

2 Chromium Total mg/I, 0.0076 APHA 3III B

J Copper (as Cu) mgL APHA3III B

4 Lead (as Pb) mg[, BDL APHA3TIl B
5 Nickel (as Ni) mglL BDL APHA3IIl B
6 Zinc (asZn\ mglL 0.0116 APHA 3III B

7 Iron (as Fe) mgfl- APHA3IIl B

8 Manganese (as Mn) mC/L APHA 3I I1 B

9 Cobalt (as Co) mglL APFIA3IIIB
t0 Boron (as B) milL APFIA 3I I1 B

1l Vanadium (as V) mgL APHA3IlI B

t2 Arsenic (as As) tt9lL APFI-A 3I I2-B

l3 Mercury (as Hg) pglL APFIA 3II2-B
l4 Selenium (as Se) pelL APHA 3II2-B
15 Tin (as Sn) ILilL APHA 3I I2-B

l6 Antimony (as Sb) tLC/L APHA 3I I2-B

t7 o-BHC tlg/l- APFI-A 6630 B

l8 B-BHC pgL APHA 6630 B

ttC/Ll9 y- BHC (Lindane) APHA 6630 B

20 6-BHC vc/L APHA 6630 B

21 Aldrin vgL APHA 6630 B

22 o-Endos. pclL APHA 6630 B

23 pp-DDE tLC/L APHA 6630 B

24 Dieldrin 1LCIL APHA 6630 B

25 B -Endos. tLC/L APHA 6630 B

26 op-DDT ILdL APFTA 6630 B

27 pp-DDT tLglL APHA 6630 B

28 Monocrotophos (MCP) pclL APHA 6630 B

29 Dimethoate (DMT) pglL APHA 6630 B

30 M-Parathion (MPT) pglL APHA 6630 B

3I Malathion(MLT) tLC/1, APHA 6630 B

JZ Chloropyriphos (CPP) pc/L APHA 6630 B

Ethion tLg/L APHA 6630 B-r -)

34

35

36
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Central Pollution Control Board
Regional Directorate (Central)

"Parivesh Bhawan"
Paryavaran Parisar, E-5, Arera Colony, Bhopa

EPA Recognised Lab
Test Report:Waste Water (PhysicoChemical Pa

CUSTOMER COPY **.*@-.Ti

:,,,ASTER COPY --'-.-E.@..n
FOR LAB

irtiiind Kumar
Laboddtury

Project Name NGT Case, AIwar, Bhiwadi (Raj.) Test Report No. wwt2t-22/2s

Sample Description
Accumlaled Water From Near Amul Sagar
Ind., Dharuheda

Requisition No. 3,4

Date of sample collection 04.08.2021 Date t9.08.2021

Date of sample receipt 07.08.2021 Type of sample Grab

Date of analysis 07 .08.2021 to t7 .08.2021 Sample collected by Sh. R Bandewar, RSPCB Team

S.No. .Parameters Unit Result Method

I Temperature oc

2 Odour

3 Appearance

4 Colour Pt-Co Scale APHA,2I2O-B

5 Residual Chlorine mglL APTIA 45OO-CI-B

6 Dissolved Oxygen mg/L APHA 45OO-O-C

7 pH pH unit 8.36 APHA,4500H+B
8 Specilic Conductivity pmho/cm 974 APHA 2510 B

9 Suspended Solids mglL 6t APHA 2540D
l0 Total Dissolved Solids mg/L 612 APHA 2540 C

il TotalSolids mglL APHA 2540 B

t2 Fixed Dissolved Solid mC/L APHA 25408
13 COD mC/L 173 APHA,5220B
14 BOD (3 days,27oC) mgll- l8 IS 3025, 1993

l5 Chloride mC/L 75 APHA,45OO-CLB

l6 TotalAlkalinity mg/L APHA 2320-B

mg/L APHA 2340-Ct7 T. Hardness (as CaCOr)

18 Ca Hardness (as CaCO3) mg/L APHA 3500-Ca-B

l9 Mg Hardness (as CaCO3) mg/L APHA 3500-Mg-B

20 Oil & Grease mgL AP}IA 5520-D

mg/L APHA 4500-Norg-C21 Total Kjehdal Nitrogen

22 Turbidity N.T.U APHA,2I3O-B

Phosphate (as P) mg/L APH-A 45OO.P-D23

APHA 4500-SO4-E24 Sulphate (as SOa) mglL 33

25 Ammo. Nitrogen (as NH3 mglL 12.43 APHA 4500-NHJ-F

26 Nitrite Nitrogen (as NO2) mg/L APHA 4500-NO2-B

Nitrate Nitrogen (as NOr) mglL APHA 4500-NO3B27

APHA 45OO-F-D28 Fluoride (as F) mglL 0.s9

29 Sodium (as Na) mgL 166 APHA 3500-Na-B

Potassium (as K) mglL l7 APHA 3sOO-K-B30

mglL 0.83 APHA 3500-Cr B3l Chromium (as Cr*6;

32 Boron (as B) mg/L 5.31 APHA 4sOO-B-C

JJ Faecal Coliform FC/l00ml APHA 9221-E

Total Coliform TC/l00ml APHA 9221-B34

%o Survival APHA 89IO A-C35 Bioassay Test

mg/L 1.336 Phenol

37
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Central Pollution Control Board
Regional Directorate (Central)

"Parivesh Bhaw,an"
Paryavaran Parisar, E-5, Arera Colony, Bhopal - 4

EPA Recognised Lab
Test Report:Waste Water(lnstrumentation)

CUSTCIMER COPY._*6M.*

MASTE R CC:)Y ---....D-.@.r-
FOR LAB

F/LAB/06/TR-06

Project Name NGT Case, Bhiwadi Test Report No. InstAVW202l-22120

Sample Description
Accumlated Water From Near Amul Sagar

Dharuheda
Requisition No. 4,5

Date of sa collection 04.08.2021 Date t9.08.2021

of sa 07.08.2021 Type of sample Grab

Date of ana 17.08.2021 e collectedSa R Bandewar, RSPCB

S.No. meters Unit Result Method

1 (as Cd) mg/L APHA3lII B

2 Chromium Total 0.005s APHA3III B

3 (as Cu mC/L APHA 3I I1 B

4 Lead (as Pb) mg/L BDL APHA 3III B

5 Nickel (as Ni) BDL APHA3III B

6 Zinc (asZn) 0.0s68 APHA 3III B
1 (as Fe) APHA3III B

8 Manganese (as Mn) mg/L APHA3III B

9 Cobalt (as Co) mC/L APHA3lII B

l0 Boron (as B) APHA3III B

1l Vanadium (as mC/L APHA3IIl B

t2 Arsenic (as As) pclL APHA 3II2.B
13 Mercury (as Hg) tLC/L APHA 3112-B

l4 Selenium (as Se) APHA 3II2-B
15 Tin (as Sn) APHA 3112-8

t6 Antimony (as Sb) pglL APHA 3II2-B
t7 o-BHC 1LCIL APHA 6630 B

l8 APHA 6630 B

l9 BHC (Lindane) APHA 6630 B

20 6-BHC pclL APHA 6630 B

21 pclL APHA 6630 B

22 o-Endos APHA 6630 B

23 pp-DDE pglL APHA 6630 B

Dieldrin APHA 6630 B24

25 p -Endos. pclL APHA 6630 B

26 op-DDT pelL APHA 6630 B

2l pglL APHA 6630 B

APHA 6630 B28 Monocroto (MCP)

APHA 6630 B29 Dimethoate (DMT) pclL

M-Parathion (MPT) pgL 6630 B30

6630 B31 Malathion(MLT)
APHA 6630 BJZ Chloropyriphos (CPP) pclL
APHA 6630 B33 Ethion VgIL

34

35

36
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Central Pollution Control Board
Regional Di rectorate (Central)

"Parivesh Bhawan"
Par.yavaran Parisar, E-5, Arera Colony, Bhopal

EPA Rccognised Lab
Test Report:Waste Water (PhysicoChemical Parameter)

CI,,SIOMER COPY

,ASTER COPY

coPy FOR LAB

.Etu-{E.q.h

Project Name NGT Case, Alwar, Bhiwadi (Raj.) Test Report No. wwt27-22t26

Sample Description Drain at Narayan Vihar (Akera), Hariyana Requisition No. 3,4

Date of sample collection 04.08.2021 Date 19.08.2021

Date of sample receipt 07.08.2021 Type of sample Grab

Date of analysis 07 .08.2021 to 17 .08.2021 Sample collected by Sh. R Bandewar, RSPCB Team

S.No. Parameters Unit MethodResult

I Temperature oc

2 Odour

3 Appearance

4 Colour Pt-Co Scale APFIA,2I2O-B

5 Residual Chlorine mglL APHA 45OO-CI-B

6 Dissolved Oxygen mg/L APHA 45OO-O-C

1 pH pH unit 8.29 APHA,4500H+B

8 Specific Conductivity pmho/cm APHA 25IO B1920

9 Suspended Solids mglL 92 APHA 2540D
l0 Total Dissolved Solids mglL 1040 APHA 2540 C

ll Total Solids mglL APHA 25408
t2 Fixed Dissolved Solid mglL APHA 25408

COD mglL APHA,52208l3 392

14 BOD (3 days,Z7oC) mg[L 43 IS 3025, 1993

l5 Chloride mgL 157 APHA,45OO.CLB

l6 TotalAlkalinity mgA- APHA 2320-8

17 T. Hardness (as CaCO3) mglL APHA 2340-C

r8 Ca Hardness (as CaCO3) mglL APHA 350O-Ca-B

19 Mg Hardness (as CaCO3) mg/L APHA 3500-Mg-B

20 Oil & Grease mg/L APHA 5520-D

Total KjehdalNitrogen mg/L APHA 4500-Norg-C2t

22 Turbidity N.T.U APHA,213O-B

23 Phosphate (as P) mgL APHA 45OO-P-D

APHA 4500-SO4-E24 Sulphate (as SOa) melL 30

25 Ammo. Nitrogen (as NH3 mgtL 12.55 APHA 4500-NH3-F

mg/L APHA 4500-NO2-B26 Nitrite Nitrogen (as NO2)

APHA 4500-NO3B27 Nitrate Nitrogen (as NO3) mgfl,

APHA 4sOO-F-D28 Fluoride (as F) mglL l.l
Sodium (as Na) mgtL 258 APHA 3500-Na-B29

mglL 35 APHA35OO-K-B30 Potassium (as K)
APHA 3500-Cr B3l Chromium (as Cr*6) mg/L 0.77

APHA 4sOO-B-CmgL 3.4732 Boron (as B)

APHA 9221.EFC/l00mlJJ Faecal Coliform
APHA 9221-B34 Total Coliform TC/l00ml
APHA 89IO A-C35 Bioassay Test o% Survival

3.44 nmg/L36 Phenol

)t
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Central Pollution Control Board
Regional Directorate (Central)

"Pal'ivesh Bhavyan"
Paryavaran Parisar, E-5, Arera Colony, Bhopal - 462016

EPA Recognised Lab
Test Report:Waste Water(lnstrumentation)

CUSTOMER COPY

IIASTER CCPY

COPY FOR LA8

FILA

,:r .r',di ':i'j

Project Name T Case, Bhiwadi Test Report No. Inst/WW/2021-22121

ple Description Drain at Narayan Vihar (A Kera), Hariyana Requisition No. 4,5

Date of sample collection 04.08.2021 Date 19.08.2021

Date of sample recei 07.08.2021 Type of sample Grab

of 17.08.2021 Sample collected by Sh. R Bandewar, RSPCB

S.No. rameters Unit Result Method

I Cadmium (as Cd) mglL APHA3lII B
2 Chromium Total m BDL APHA3IIl B

3 (as Cu) mg/L APHA3lII B

4 Pb)d MEL BDL APHA 3II1 B
5 Nickel (as Ni) m BDL APHA 31II B

6 Zinc (asZn) m 0.0286 APHA3III B

7 Iron (as Fe) mg/L APHA3III B

8 Manganese (as Mn) mgL APHA3III B

9 Cobalt (as Co) mglL APHA3lII B
l0 (as B) APHA3III B

ll Vanadium (as V) mglL APHA3IIl B
t2 (as As) ttg/L 31r2-B

l3 (as Hg) $glL APHA 3112-9

t4 Selenium (as Se) APHA 3112-8

l5 Tin (as Sn) pc/L APHA 3I I2-B

l6 Antimony (as Sb) tt9/L APHA 3II2-B
t7 o-BHC ItC/L APTIA 6630 B

l8 B-BHC APHA 6630 B

t9 BHC (Lindane ttilL APHA 6630 B

20 6-8HC pe/L APHA 6630 B

2t Aldrin pe/L APHA 6630 B

22 u.-Endos APHA 6630 B

23 tt9/L APHA 6630 B

APHA 6630 B24 Dieldrin

25 B -Endos. ILgL APHA 6630 B

26 op-DDT ttClL APHA 6630 B

pclL APHA 6630 B27

APHA 6630 B28 Monocrotophos (MCP) pglL

29 Dimethoate (DMT) 1LCIL APHA 6630 B

M-Parathion (MPT) pclL APHA 6630 B30

APHA 6630 B3l Malathion(MLT)

HA 6630 B32 Chloropyriphos (CPP) pclL
APHA 6630 B33 Ethion tlg/L

34

35

36

**\
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Central Pollution Control Board
Regional Directorate (Central)

"Parivesh Bhawan"
Paryavaran Parisar, E-5, Arera Colony,

EPA Recognised Lab
Test Report:Waste Water (PhysicoChemical

CUSIOMER COPY

ISTER COPY

4

ir-e.eh.k_h

gvtilind Kunr r

Project Name NGT Case, Alwar, Bhiwadi (Raj.) Test Report No. ww/21-22/27

Sample Description
Drain at Hariyana, Rajasthan Border
Karanpur, Bhiwadi Requisition No. 3,4

Date of sample collection 04.08.2021 Date 19.08.2021

Date of sample receipt 07.08.2021 Type of sample Grab

Date of analysis 07 .08.2021 to 17 .08.2021 Sample collected by Sh. R Bandewar, RSPCB Team

S.No. Parameters Unit Result Method
I Temperature oc

2 Odour

J Appearance

4 Colour Pt-Co Scale APHA,2I2O-B
5 Residual Chlorine mg/L APHA 45OO-CI-B

6 Dissolved Oxygen mg/L APHA 45OO-O-C

7 pH pH unit 7.62 APHA,4500H+B
8 Specilic Conductivity pmho/cm 1720 APHA 25IO B

9 Suspended Solids mg/L 2662 APHA 2540D
l0 Total Dissolved Solids mg/L 994 APHA 2544 C

11 Total Solids me/L APHA 25408
t2 Fixed Dissolved Solid mg/l- APHA 25408
13 COD mglL 627 APHA,5220B
t4 BOD (3 davs,27oC) mglL 144 IS 3025, 1993

l5 Chloride mg/L r38 APHA,4500-CLB
16 Total Alkalinity mC/L APHA 2320-8

17 T. Hardness (as CaCO3) mglL APHA 2340-C

l8 Ca Hardness (as CaCO3) mC/L APHA 3500-Ca-B

19 Mg Hardness (as CaCO3) melL APHA 3500-Mg-B

20 Oil & Grease mC/L APIIA 5520-D

2l Total KjehdalNitrogen mgn- APHA 4500-Norg-C

22 Turbidity N.T.U APHA,2I3O-B

23 Phosphate (as P) mg/L APHA 45OO-P-D

24 Sulphate (as SOa) mg/L 3l APHA 4500-SO4-E

Ammo. Nitrogen (as NH, mglL ll-97 APHA 4500-NH3-F25

26 Nitrite Nitrogen (as NOr) mglL APHA 4500-NO2-B

27 Nitrate Nitrogen (as NO3) mg/L APHA 4500-NO3B

Fluoride (as F) mglL 0.36 APHA 45OO-F-D28

APHA 3500-Na-B29 Sodium (as Na) mgiL 231

APHA 3sOO-K-B30 Potassium (as K) mglL 25

Chromium (as Cr*6) mglL 0.9s APHA 3500-Cr B3l

16.35 APHA 45OO-B-C32 Boron (as B) mglL
APHA 9221-E3t Faecal Coliform FC/l00ml
APHA 9221-834 Total Coliform TC/l00ml
APHA 89IO A-CBioassay Test %o Survival35

t\mglL 0.2436 Phenol

37
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Central Pollution Control Board
Regional Directorate (Central)

"Parivesh Bhawan"
Paryavaran Parisar, E-5, Arera Colony, Bhopal - 462016

EPA Recognised Lab
Test Report:Waste Water(Instrumentation)

CUSTOMER COPY.*-*ffi-

f,IASTER COPY

coPY FOR t-AB l/C..*...*

F/LAB/06/TR-06

Project Name NGT Case, Bhiwadi Test Report No. Inst/WW202l-22122

Sample Description
Kara r, Bhiwadi
Drain at Hariyana, Rajasthan Border,

Requisition No. 4,5

Date of sam collection 04.08.2021 Date 19.08.2021

Date of sample receipt 07.08.2021 of Grab

Date of analysis 17.08.2021 Sample collected by Sh. R Bandewar, RSPCB

S.No. rameters Unit Result Method
I ium (as Cd) mC/L APHA 3I II B

2 Chromium Total mglL 0.0063 APHA3IIl B

3 Copper (as Cu) mg/L APHA 3I II B

4 d as Pb) BDL APHA31Il B

5 Nickel s BDL APHA 3I1I B

6 Zinc (as mglL 0.06r3 APHA3lll B

7 (as Fe) mg/L APHA 3I II B

8 Manganese (as Mn) mg/L APHA3III B
9 Cobalt (as Co) APHA3IIl B

r0 Boron (as B) mglL APHA3III B

ll Vanadium (as V) mglL APHA 3II1 B
l2 Arsenic (as As) pclL APIIA 3II2-B
l3 (as Hg) APHA 3I12-B

t4 Selenium as APHA 3112-8

15 n (as Sn) vg/L APHA 3I12-B

t6 Antimony (as Sb) pgL APHA 3112-B

t7 APHA 6630 B

l8 APHA 6630 B

t9 BHC (Lindane) APHA 6630 B

20 FElL APFI,A 6630 B

21 Aldrin vdL APHA 6630 B

22 Endos. pclL APHA 6630 B

23 DDE ItClL APHA 6630 B

APHA 6630 B24 Dieldrin

25 p -Endos. APIIA 6630 B

26 op-DDT tLClL APHA 6630 B

27 DDT pclL APHA 6630 B

pc/L APHA 6630 B28 (MCP)

APHA 6630 B29 Dimethoate (DMT)

30 (MPr) pglL APHA 6630 B

Malathion(MLT) pglL APHA 6630 B3l
hos (CPP)Ch FCIL APHA 6630 B32

pclL APHA 6630 B33 Ethion

34

35

36

)
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Central Pollution Control Board
Regional Directorate (Central)

"Parivesh Bharvan"
Paryavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab
Test Report:Waste Water (PhysicoChemical Parameter)

CUSTOMER CCPY -*uaYer-rffiE

T

i,l,ASTER COPy _..,.*.s..5_...,{.8''...!

coPY FOR LAB UC-.*...

4
l\fiilind Kurnar illi
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.. ,.t;.. .:_..

Project Name NGT Case, Alwar, Bhiwadi (Raj.) Test Report No. wwt2l-22/21

Sample Description
CETP, Bhiwadi In Let by Pass Drain,
Bhiwadi Requisition No. 3,4

Date of sample collection 04.08.2021 Date t9.08.2021

Date of sample receipt 07.08.2021 Type of sample Grab

Date of analysis 07.08.2021 to 17.08.2021 Sample collected by Sh. R Bandewar, RSPCB Team

S.No. Parameters Unit Result Method
I Temperature oc

2 Odour

3 Appearance

4 Colour Pt-Co Scale APHA,2I2O.B

5 Residual Chlorine mglL APHA 45OO-CI-B

6 Dissolved Oxygen mgn' APHA 45OO-O-C

7 pH pH unit 7.75 APHA,4500H+B
8 Specific Conductivity pmho/cm 4720 APHA 25IO B

9 Suspended Solids mgL 461 APHA 2S4OD

l0 Total Dissolved Solids mg/L 3351 APHA 2540 C

ll Total Solids mglL APHA 2540 B

12 Fixed Dissolved Solid mC/L APHA 2540E

l3 COD rnilL s49 APHA, 5220 B

l4 BOD (3 days,27oC) mglL 289 IS 3025, 1993

l5 Chloride mglL 421 APHA,4500-CL-B
l6 TotalAlkalinity m9lL APFIA 2320-8

t7 T. Hardness (as CaCO3) mg/L APHA 2340.C

l8 Ca Hardness (as CaCO3) mglL APHA 3500-Ca-B

l9 Mg Hardness (as CaCOr) me/L APHA 3500-Mg-B

20 Oil & Grease mg/L APHA 5520-D

2l Total KjehdalNitrogen mg/L APHA 4500-Norg-C

22 Turbidity N.T.U APHA,2I3O-B

23 Phosphate (as P) mClL APHA 45OO-P-D

24 Sulphate (as SOa) melL 709 APHA 4500-SO4-E

mC/L 13.23 APHA 4500-NH3-F25 Ammo. Nitrogen (as NlI3

APHA 4500-NO2-B26 Nitrite Nitrogen (as NO2) mg/L

27 Nitrate Nitrogen (as NO3) mC/L APHA 4500-NO3B

28 Fluoride (as F) mglL 2.22 APHA 4sOO-F-D

mg/L 954 APHA 3500-Na-B29 Sodium (as Na)

APHA 3sOO-K-B30 Potassium (as K) mglL 39

APHA 3500-Cr B3l Chromium (as Cr*6) m1lL 0.32

Boron (as B) mg/L 2t-6 APHA 4sOO-B-C32

FC/l00ml APTIA 9221-E33 Faecal Coliform

APHA 9221-B34 Total Coliform TC/100nrl

API{A 89IO A-C35 Bioassay Test %o Survival

36 Phenol mg/L 0.21

)t
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Central Pollution Control Board
Regional Directorate (Central)

"Parivesh Bhavvan"
Paryavaran Parisar, E-5, Arera Colony, Ilhopal - 46201

EPA Recognised Lab
Test Report:Waste Water(l nstrumentation)

CUSTOIvIER COPY "**'.-"'s'r"-*{

I$ASTER CCFY -..-.'

CCPY FOR LP.ts

F/LAB/06/TR-06

Project Name NGT Case, Bhiwadi Test Report No. Inst/WW202l-22116

Sample Description
CETP, Bhiwadi, Inlet By Pass Drain,
Bhiwadi

Requisition No. 4,5

Date of sample collection 04.08.2021 Date 19.08.2021

Date of sample receipt 07.08.2021 Type of sample Grab

Date of analysis 17.08.2021 Sample collected by Sh. R Bandewar, RSPCB

S.No. Parameters Unit Result Method

1 Cadmium (as Cd) mg/L APHA3III B
2 Chromium Total mglL 0.0231 APHA 3III B

3 Copper (as Cu) mg/L APHA3III B
4 Lead (as Pb) mglL BDL APHA3III B

5 Nickel (as Ni) mglL BDL APHA 3II1 B

6 Zinc (asZn) mg/L 0.0242 APHA3111 B

l Iron (as Fe) mgll- APHA3III B
8 Manganese (as Mn) mgfl- APHA3III B

9 Cobalt (as Co) mC/L APFIA3III B
l0 Boron (as B) mglL AP}IA3IIl B

ll Vanadium (as V) mC/L APHA3III B

t2 Arsenic (as As) pelL APHA 3112-B

13 Mercury (as Hg) pefi, APHA 3112.8

t4 Selenium (as Se) tLC/L APFI,A 3II2.B
l5 Tin (as Sn) pclL APHA 3112-8

l6 Antimony (as Sb) pe/L APFIA 3II2-B
t7 q-BHC t.c/L APFIA 6630 B

l8 B-BHC pclL APHA 6630 B

19 y- BHC (Lindane) 1LCIL APHA 6630 B

20 6-BHC vc/L APHA 6630 B

2l Aldrin pelL APHA 6630 B

22 o-Endos. VClL APHA 6630 B

23 pp-DDE ILdL APHA 6630 B

24 Dieldrin tLC/L APHA 6630 B

25 p -Endos. ttClL APHA 6630 B

26 op-DDT pclL APHA 6630 B

21 pp-DDT pclL APHA 6630 B

Monocrotophos (MCP) pclL APHA 6630 B28

APHA 6630 B29 Dimethoate (DMT) tLC/L

30 M-Parathion (MPT) tLg/L APHA 6630 B

3l Malathion(MLT) ttC/L APHA 6630 B

32 Chloropyriphos (CPP) pglL APHA 6630 B

pclL APHA 6630 B.,, Ethion

34

35

36
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[Annlxlrre-XIII
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Status Note p,R Develqpment of golid Waste Dlsposal.Sitq. BhiWadi

o The corporation has earmarked 34729 sqm land for development of
non-hazardous solid waste dumping yard at Industrial area Rampur
Mundana, Bhiwadi.
Bhiwadi )al Pradushan Nivaran Association (BJPNA), an SPV has been
given permission to use earmarked land on licence for developing
non-hazardous solid waste disposal site initially for a period of 10
years vide letter no. 5224 dated 24.01.201,8 (Annexure-1).
On the request of Bhiwadi Manufacturers Association (BMA), RIICO

has Awarded work order for construction of RCC boundary wall
around the solid waste disposal site amounting to Rs. 74.89 lacs on
30.0L.2020. The work has been completed on 09.09.2020
(Annexure-Z).
The SPV has entered in an agreement with Sarthak Samudayik Vikas
Avam |an Kalyan Sanstha ISARTHAK) on dated 25.09.2020. As per
this agreement, Sarthak will run the project with installation of plant
& machinery for segregation and recycling of waste, collection of
solid waste material from the industries etc (Annexure-3).
RIICO has awarded to work order construction of shed of size 3000
sqft at disposal site for setting up Material Recovery Facility (MRF)

amounting to Rs. 20.60lacs on dated 20.1,1,.2020. This work has also

completed on 05.0 4.2021 (Annexure-4).
During a joint meeting of SPV, Sarthak, RIICO and RPCB, Bhiwadi on

dated 28.06.2021, representative of Sarthak Sanstha informed that
they have procured 4 nos of machines required for MRF and a power
connection of 150 kwatt is required to run the plant.

During the meeting it was decided that RIICO shall take up the works
necessary for release of 150 kwatt power connection required to run

Material Recovery Facility [MRFJ.
For release of power connection, a meter room, transformer, CTBT

etc are required. Therefore, an application for release L50 kwatt
power connection was filled in fWNL Bhiwadi on 05.07.202L.

Demand letter amounting to Rs. 2.53 lacks has been deposited on

27.07.2021 vide cheque no.676499.

o

a

o

o

O

o

o

a
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An NIT for Construction of meter and guard room for MRF facility
amounting to Rs 8.27 lacs has been issued 08.07.2021. The work
order amounting to Rs. 5.21 lacs has been issued on dated
0 3.08.2 02 1 (Annexure-5).
An NIT for electrician work of MRF facility amounting to Rs 1.3.96

lacs has been issued 1.9.07.202L. The tender shall be opened on

06.08.20 2 1. (Annexure-6).
The representative of SARTHAK has informed that necessary

machines has reached Bhiwadi and they will start installation work
from 15.08.202t.

SPV has been requested to take over possession of Solid Waste

Disposal site as per permission letter dated 24.0L.20L8.

v*amb^
(K.K. Kothari) 4,s,y
Sr. Regional Manager
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&RIICO

Raj:lsthan State Industrial Development &
Investment Corporation Lim ited
(A Rajasthan Govt. Undertaking)
RIICO Chowk, Udyog Bhawan, Bhiwadi-I
Ph. No. :01493 -221186,220070
Fax No. : 01493 -220169
E-mail: bh iwad i I @riico.co.in

A

No.: sezv - LZo
2\\,t)e

Chairman,
Bhiwadi Jal Pradushan Nivaran Trust (BJPNT),
Bhiwadi, Alwar.

Sub: Permis.sion to use earmarked land on license for dumping site of
Non-Hazardous Industrial wastes at Industrial Area, Kaharani.

Ref.: Minutes of meeting dated 03.01.2018 in the Chairmanship of ACS
(Industries).

Dear Sir,

As per decision taken in the above referred meeting vide item no. 15 regarding
Solid Waste Durnping Site for scientific disposal of non-hazardous industrial
wastes generated from Industrial Arqa, l3hiwadi, permission is hereby accorded to
handover earmarked land measuring 34729.00 sqm. at IlA Kaharani for the
purpose of development facilities of non-hazardous Solid Waste Dumping yard.

The land being so earmarked is being given on license basis to the Bhiwadi Jal
Pradushan Nivaran Trust (in short "the Trust/SPV') for developing Non-Hazardous
Solid Waste Disposal Site initially for a period of 10 years on the following tertrrs

& Conditions :-

(i) That the title of land shall reinain with RIICO. RIICO will not levy any

charges on the land being used for such facilities, however any stattltory

taxes, charges, fees, cess etc. if applicable by virrue of operation of law,

shall be paid by Trust/S'PV for that purpose.

(ii) The land will be used exclusively for disposal/dumping of non-hazardous

solid industrial wastes generated from the l/A tshiwadi and cluster of
surrounding Industrial Areas. The expenses so incutred on development,

}ROI.U IUITI{ HFJffSTHAN

,,r _,.4

(
t- o*t

-{7
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Drl0ff. Work/Official Leurr/EnSlish/En8lish l.ettcr
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maintena.nce of land for creating of such facilities shall be borne at its

own level by the Trust/SPV for that purpose.

(iii) Management & Maintenance of the Solid Waste Disposal Site will be,

carried out by the Management Committee of the Trust/SPV.

(ir) The Trust/SPV shall obtain Consent to Establish (CTE) & Consent tcr

Operate (CTO) from RSPCB and shall develop/Operate dumping yard as

per the terms and conditions of consent to Establish / Operate issued by

, RSPCB.

(v) The Trust/SPV shall also obtain Environmental Clearance for

development of Dumping Yard from concern authority if require ut ;*j ,
EIA notificatic'n 2006 & amended made therein from time to time.

(vi) The Trust/SP\r shall also adhere the provisions of EP Act, Water Aui., Air
Act, Orders, Circulars & Guidelines issued by Hon'ble

NGT/I\4OEF/CPCB/RSPCB or any other Competent Authority for

development.and operation of such type of Dumping Yard.

(vii)

(viii)

The Trust/SPV shall appoint a highly qualified technical/professional

Agency for developing and operation of Dumping Yard. The Selected

agency should have adequate experience in relevant field for

developrnent maiutenance and operation of such type of Dumping Yard.

The TTusVSPV shall indemniry zuICO against all liabilities ,ir-{'
which may be arose on RIICO on account of any default during lanu si

be retained with the Trust for development and operation of l,lurnpi

Yard and allied get inties.

(i*) The land shall be used only for the purpose for which it is being giv,
No other activity shall be permitred in any case what so ever.

(*) All other char.ges sur:h as Government Taxes, E,lectricity Charges, I'

charges etc. shall be borne by the Trust/SPV and RIICO will
liable to make payment of such charges in any manner.

D:/Off. Work/Oflicir:l Lener,/ Uiglish,/English Lerh!
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8t4t2O2L Work Order Lefter

RaJasthan Stato lnduitrlal Development & lnve3tm€rt Corporatlon Ltd.
(A Rajasthan Government Undertaking)
Udyog Bhawan, RIICO Chowk,, Bhiwadi (Unit{)
Tel/Fax: (01493) 223070 (O) 224,439 (R) 220169 (Fax)

CIN No.: Ul 31 00RJ1969SGC00I263

GSTII{: 08AABCR.I695J1a,Y

Emall: bhiwadll @rllco.co.ln

ofv.roscnfyt3

1o,oss,84o1l

Ril o
Work Order

Kapoor Singh and Co., No. U(42I2019_2O2OI1OS76
B.O.- A-26, Friends colony,Karan kunj

Gurjar Ghatal,Dharuhera UBN No'

Rewari Haryana Date:30-Jan-2020

SubJect: Construction of Boundary wall around dumping yard at lndustrial area Bhiwadl.

Refl Tender dated 30-Dec-2019

Dear Sir,

With reference to your Tender dated 30-Dec-2019 is hereby accepted on rates & mentioned hereunder with total amounting to Rs.

RS. 7,489,590.16 (ln words Seventy Four Lakh Eighty Nine Thousand Five Hundred Ninety Rupees Sixteen Paisa Only) without any

condition.

S.No. . Parllcular Rate

25.52 % Below

Amount

7,489,590.16, Schedule (BUILDING WORKS BSR 2019)

Total . 7,4E9,590.'16

The stipulated dates of commencement & completion shall be 30-Jan-2020 E 29.Jul-2020 respectively. The work is executed as per

enclosed .G'fH' sctredule and the directions of Engineer lncharge. You are requested to execute the ContractAgreement on non-

judicial stamp worth 18730 within 7 days from the date of issue work order. You are also advised to contact the concemed Engineer

lncharge for layout and start the work,failing which it shall be deemed that you have defaulted and the eamest money deposited by

you shall be forfeited without any notice.

An additional performance guarantee amounting to 581200 (50% of tender premiurn more than 10olo below on BSR of work order

amount) should be deposited at the time of execution of contract agreement.

You have to maintain the prorate progress of the work as follows & special attention be also given on quality of work. lf the work is

not completed within schedrulcd tirne perbd,L.D. will be levied as per Corporation rules.

Also you have to submit the copy of PAN card, which is mandatory, GST registration, etc will be deducted as per rules. No any

extra/excess work will be executed against this order without the approval of competent authority.

Thanking you,

Yours faithfully,

Unit Head

cspylgr
1. General Manager (Civil), RIICO Ltd. Udyog Bhawan Tilak marg jaipur for kind information please.

2. GM (F-lPl) RIICO LTD Udyog Bhawan Tilak marg jaipur for kind information please.

3. President, BMA/BCCI Bhiwadi alwar raj. for information .

4. Mining Engineer,Alwar for necessary action Please.

5. T C Bhaft,RM,Bhiwadi-|.

6. Sh Gurmeet Singh, RM RIICO Ltd Bhiwadi-I.

7. Sh. Manoj kumar Bansal ARM RIICO LTD BHIWADI-I to execute the work as per specification.

8. Master File/ Concerned File.

Unit Head
Bhiwadi(Unit-l)

riicoerp.industries.rajasthan.gov.inM/PMAtVorkOrder/PrintWorkOrder?q=Xt+/MOTUwpLnMZflnxs/aw==
111113
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(xi) Requisite licenses/permissions required for operation of activities
permitted on land from other department of State Government or Central

Government, as the case may be, shall be obtained by the Trust/SPV at

its own level.

(xii) zulCO will not be responsible, if any condition of license/permission is

violated/breached by the Trust/SPV or its members. The Trust/SPV or its
member shall be responsible for the same.

(xiii) In case of any dispute among members of the respective TrustiSPV and

managing committee or any outsider, RIICO shall not be a party in such

disputes. Further, zulCO shall not be liable for any damages/losses

arising out of such disputes.

(xiv) An undertaking shall be furnished by authorized person on behalf of
respective Trust/SPV to the effeot that they will abicie by the terms &
conditions of this permission and also liable lor all rype of expenses

towards operational and rnaintenance activities of solid waste dumping

site yard.

(xv) In case of any dispute between RIICO and allottee/user/licensee, decision

of RIICO shall be binding on such allottee,/ licensee/ Trust, as the case

may be.

(xvi) The TTsVSPV shall bound to make functional the site so being given

within the stipulated time of one yr:ar failing which action will be taketr

to withdraw the permission by RIICO without payment of any

cost/damages, if anY.

(xvii) zuICO will be free to take over the possession of such land, in case any

unauthorized activity is found to be performpd and/or term of Iicense is

expired. After expiry of the periocl of license, the same may be further

extended for a period of 2 years by RIICO however, this will be ;rr-rrellr

on discretion of RIICO.

(xviii)As per the L,IA Notificat.ion datecj 14.09.2006, Environmental Clearanoe

is required for Cornmon Municipal Solid Waste Dumping Site (Sr' no'

t-

D:/ofT. work/oflicial Lercr/En8lish,/English Lelter

(
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7(l), as such Municipal Waste from the industrial areas, residential aregs

should not be allowed to dispose/dump in the yardlsite.

(xix) The Solid Waste Dumping Site shall be developed in such a manner that

the entry should be through specified location/gates with proper

arrangement of watch and ward. The Agency/Authority engaged for

operation and maintenance of site should deployed guard/security per:son

at the entry to check vehicles coming with non-hazardous wastes. Proper

recerpt/parchi system should be developed and daily record of waste

disposal at the site be maintained.

(xx) The dumping of wastes should be made in systematic and scientific

manner and in phased manner with reclamation of exhausted parts.oi':t *
area by levelling and plantation as simultaneous measures in guir.,arrcu

with RSPCB.

(xxi) The TrusttSPV for taking up development and maintenances of site shall

prepare plans/maps and obtain approval/consent/of RSPCB before tal<ing

up the work.

(xxii) The Trust/SPV shall ensure that after development of dumping ground,

no industrial wastes should be durnped/disposal along the road sides and

in ROW of road. If such activity is observed, the Trust shall take

measuring to stop such tendency and shall be responsible for taking

action against such entrepreneurs. 
$

(xxiii) The /SPV shall execute license deed with the Corporation within 90 days

of issuing this letter and get registered with concerned authorities. The

expenses to be,registration and stamp duty shall be borne by Trust.

(xxiv)This permission for license is granted by the Corporation on non
transferable basis.

(xNv) This permission for license shall be treated as withdrawn for any breach
of above terms of corrdition of this permission.

il'{

D:/Ofi tvorky'Ofticisl l.ciler/0nglish/EnBlish l.errer
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i

I

i
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rl
ii

115



-

\

The key plan showing designated space/sites lor developing facility of Solid Waste
Disposal Site is enclosed.

Thanking you,

Yours faithfully,

ll--
(S.P. Shardul)
Sr. Regional Manager

dl Bhiwadi-l
tr-

Gt .l9

Encl. : Site Plan as above

Copy to :

l. CGM (EM), zuICO Ltd., Jaipur.
2. R.O., RSPCB, Bhiwadi.
3. GM, DIC, Bhiwadi.
4. President, BMA, Bhiwadi.
5. RM(ByARM Bhiwadi for information and necessary action.

Sr. Regi

{}

il*A,Lu,{
onal Man6ger

Bhiwadi-I

+

Copy also to :

1. PS to Collector, Alwar for kind infonnation

f"-.i
t

D:/0ff. Work/0ffi cial Lemer/English/English t,ettcr
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Fil-uTFeIFt RAJAS TIIAN

AGREEMENT
(For Recycle plastic Waste Management)

EMENT is entered into on this F.r_r_idqr aay of {f o$ 3 bv

(i) Bhir,^;adi lal pradushan n Association {BJpNA And thiwadi Manufracturing Association (BMA)
a

),

lndia, represented by its represent atives
sthan,

U,I ferrerJto as "Association" which expr€ssion shal unless excluded by or repugnant to the context or
meaning thereof. mean and include its administrators, successors and assigns); OF THE FIRS'r
PARTY,

AND

(2) Sarthak Samudayik Vikas Avam Jan Kalyan Sabstha, having its office at 597, New cateBories Market,
Bagai Golden, Near Transport Berasia Road, Bhopal, Madhya Pradesh, lndia, represented by its
authorized person diq
which expression shall, unless excluded by or repugnant to the context ol meaning thereof, mean

and include its administrators, successors and asslgns); OF THE SECOND PARTY,

:i

The BlVlA, RIICO & SPCB are collectively referred to as the 'Parties' and severally as the 'Party' as the context

require"s.

WHEREAS:
:,-

The Swachh tsirarat t\4ission (SBM) cntEnates from the vision of the Government articulated in the

address olTlre presi.Jent of llrclia in lris arldress to the loint Sessionof the Parliament on gthJune

THIS AGRE

and.
between:

('

t,

C

(Designation) eek c60y
Name

L{ L t'rl
), he'reinafter callecl the 'sarthak',

2014

(+t{I
I

tr'tt'"ttlri

Scanned bv CamScanner117
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li:*:ll j":',-."ri-:::,i,.::;i';$,;jr,Lilt5:,1**";ffi 

:,,Hx?ffIirJir,::

Rssociationl;;.tr':::rdance r,vith the terms and conditions set forth in this Agreement rhe

. oenefits, privileges, 
airti':::_i:9 

authorizes the Sarthak ro exercise and enjoy the rights, powers,

years, -d is for 5 years comm...t^* tr". *.-r00",.,*.nt day & extendable to next 5

H.",ii''o,l:.;:;l:T:1Hl*:J"i::,Iffi :J":?"ffi 
.1,";:?:.;;1ff"T::ffi::i"'j

tntending to be tegally il;n.;.rr,,i.,'. p.n,", agree as forlows:

Y

{&

qJ

1.. GOVERNING LAW AND JURISDICTION
This Agreement shall b€ pnrp.^^e k.. .L^ r^...- -r ,- -,:- ?,- - ^-..,r -rano excru,i,uil;#:,.*il:l:i..^:]J:::ffi1fli,'*',.ni,'..JlJli,lff:.".'*';f'"ion sha, have sore

2. WAIVER

a) Waiver by either Party of any default by the other party in the observance and performance of any
provision of or obligations under thisAgreement:

r shall not operate or be construed as a waiver of any other or subsequent default hereof of
other provisions or obligations under this Agreement;

r shall not be effective unless it is in writinB and executed by a duty authorized
representative of such Party; and

" shall not affect the validity or enforceability of this Agreement in any manner.

b) Neither the failure by either Party to insist on any occasion upon the performance of the terms,
conditions and provisions of this Agreement or any obligation hereunder nor time or other
indulgence granted by a Party to the other Party shall be treated or deemed as waiver / breach of
any terms, conditions or provisions of this Agreement.

3. NOTICES

Unless otherv.rise stated, notices to be given under thls Agreement including but not limited to a notice of

waiver of any term, breach of any term of this Agreement and termination of this Agreement, shall be in

writing and shall be given by hand delivery, recognized international courier, mail, telegram or facsimile

transmission and delivered or transmitted to the Parties at their respective addresses set forth below:

lf to the Association:

Scanned bv CamScanner

lf to the Sarthak: '

,'l',rt j
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firh address, or far.i*,, '

n , 
ffi;ifl:,::,*H$i$[til.L::ff*::lnotiriedbvtherespectivepartiesrromtimetorime,

internation.i;#l::T,municarion made by retter, when derivered by hand, by recognized
. ii. in the case of an, 

'er or by mail (registered, return r...toi r"qrested) at that address, and
such facsimi;;l':**unication made by facsimile, when transmitred property addressed to

4' TERMINATI9N 
mber and copy sent by mail'

i) either party 
mavii) lf the ;;;#:::tT'":,. the Agreement with an advance notice of 180 days.

continuous ..*i."_ : :t-|'il:.aeO !V Association for whatever reason including ensuring
per lncomp t.--*---'.tu rts cltlzens, the Association shall pay 100% of the depreciated value .(as

;ft"; ;;;;=, 
tax provisions) of equipment/machinery rteptoyed by sarthak. tn such an eventuatity,--"r';ttrcrrroll notice is issued & subsequent formalities are completed, the Sarthak isobligated to immediately transfer the plant and equipment ownership to MC without delay.

i) lf th.e Agreement is terminated by the sarthak, unless the Association proposes to retain theequipment/mach.
registered'il;'ll"il.:ffJ"I:l 3H1.I::J:fr"i;:"#I11"i:::,::,i:-,,'J.fi: :Hi:";otherwise the Sarthak may tat e .*.i it u moveable assets.

DISPUTE RESOLUTION

Amicable Settlement

Save where expressly stated to the contrary in this Agreement, any dispute, difference or
controversy of whatever nature horvsoever arising under, out of or in relation to this
Agreement including validity, interpretation, rights and obligations between the Parties and so
notified in writing by either Party to the other (the "Dispute") in the first instance shall be
attempted to be resolved amicably through mutualdiscussions. lf the Dispute is not amicably
settled within 15 {frfteen) days of such reference, either Party may refer the dispute to
arbitration in accordance with the provis'rons of this Article.

ii) Arbitration

, Any Dispute, which is not resolved amicably as provided above, shall be finatly decided

by reference to arbitration. Such arbitration will be subject to the provisions of the
Arbitration and Conciliation Act 1996, The place and seat of such arbitration will be

decided by Sarthak or may be mutually selected as the case may be, and the ianguage

of arbitration proceedings will be English,

o There may be a single arbitrator as mutually selected by the Parties. Otherwise, there

shall be four.arbitrators of whom each Party shall select one and the third arbitratot

shall be selected by both Arbitrators.

. The arbitrators shall issue a reasoned award.

r The Sarthak and Association undertake t0 carry out any decision or award of the

arbitrators (the "Award") without detay. Awards relating to any Dispute shall be final

and binding on the Parties as from the date they are made'

c The cost of arbitration shall be shared equally by the Parties or shall be paid as the

Arbitrators maY award.

5. SEVERABILITY

son whatsoever any provision of this Agreem ent is or becomes invalid' illegal or

{ts

L

5

i)

lf for any

unenforcea

(ea
lon or any other instrumentality to be

e or is declared by any court of competent jurisdict

Scanned bv Camscanner
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E,,,.,
:.'1,-:r:::':"*-il-li*l*th*.:"':ffi#f,,ffi[il{j,,[il'' tllttlt

I lll tr!

i rttltl,

. t. tr\N(iuA(il

,\ll ttrrllt.t,s tt,tltrlrt,rl
rr 'lr"""11,,*,;i;il,';X.l'lJl.i'';:l..;ffj.i';;,t'Jffi.#.Ti;ji,i"J#li:lHH,1.,Tff',,,,,,on 

anrr

C

rr\ SAt\l ltAK ;rttr
rr,'t urtrr, ,,,,'ri,"i','u,lilJ$i:.,]l.||t.fl;:llril:Ti.un15:iT:il:,', waste Manasement pran (MSWM), as

ln Slrtlrnk rvltl
lurlt(\il.r1 ,,",t, il,." r,.lll 

t\t proiect with adequate manpower & wiil deploy all means to coltect waste
piekr'rs ttiru.ctly for til'Ild:ltak will setup an arraneement for the purchase of waste material from rag-

t) sarthak will qsllgsl solid waste materiar from the industries, for the recyclable one wilr payint'ltrst[les & for the non-recycrabtu *iii.t,rre. industries as per agreed mutuar price.

'il Srrthak slrall handover any domestic hazardous waste, biomedicat waste if found during sorting /segrt'gation, shall ltandover tt'te w"st" to nurr.rt biomedlcalwaste manatement facility.

c) Sarthak will take necessary steps and processes that would bring in control of odor and leach ate in
the region.

SCOPE OF WORK

0 rne dllff*will provide minimum 3000 sqFt area & willconstruct office room atong with toilet
/rvashroom & water/electricity supply. The site shall be fenced or hedged and provided with proper gate to
monitor incoming vehicles or other modes of transportation. The Association will provide weighbridge to
measure quantity of various components of waste handled at the facility in terms of sorting and segregated

materials, compost material, and inserts going out of the site. The Association will provide fire protection

measures and safety equipments at the faeility

g.) The Association will hand over the plant in running condition to Sarthak with 3 machlnery &

Sarthak witl further deploy 2 machinery for his side'

h) The Association will liaison with Bhiwadi Municipal Corporation for picking recyclable waste

material from the residents in the industrial area & same will be delivered at the plant'

r) sarthak will undertake a mass awareness in surrounding residential/ village's area, so as to

ensuring the local people are aware and taken into confidence of the swM activities'

J) Sarthak will create a sustained system of information, education and communication for SwM

through collaboratrons with expert institutions and civil societies. sarthak will directly work with rag-

;ff;;, 
"is 

project & will create a sustainable emplovment for them'

Looking to the trend of increase in the lndustrialization & population' The Association & sarthak

{4*:

kt

Scanned bv Camscanner120



rli :rrutually pl.rrr to ausn)etrt tho S\VI\4 rctivity

l) ilre Associot
rh,, sartl,ak A"y ,h#;;:iij!:Hl1ll,,.I;il:$:,l,ffi.,fl,,ii,i,,,jJ,Tir,j::[i:il.lffllHI[:
oralll' eP in written rvhich snatt t..auu io t u uttonaua irnnrediatery by tlre Sarthak or his supervisor.

ttt) Sorthak rvill e

rern,s 0f pavments, il::::ixx.llfil,li'H [J]';,J:J:HT:iliff",:.,_,j;,:i:,llTT:ilil[lHJl'J:
done imnrediately upon Ueco,ning U.,*.

n) sarthak will keep perfect reccrci of the lveigrrt of the waste .andred.

8. EXCLUSION OF IMPLIED WARRANTIES ETC

This Agreement expressly exclucles any warranty, condition or other undertaking implied at law or by
custom or otherwise arising out of any other agreen'lent between the parties and any representation by
any Party not contained in a bincling legal agreenrent executed by the parties.

IN WITNESS WHEREOF THE PARNES HAVE EXECUTED AND DELIVERED THIS AGREEMENT A5 OF THE DATE
FIRST ABOVE WR N.

)

Signature

Name

Address

Mob.No.

Signatur e

Name

Address

Mob.No.

signature

1 Name

Address
.Mob.No.

-o> ).
b

r
S"^' RUCa

Bltt -T

g^" e---a €tt
Qesignation:

Common Seal:

For and on
Signature:

Name:

Designation:
Com

*lr c c^ul^q

For and on

Signature

Name:

behalf BJPNA

of the RIICO

t:

For and on behalf of the SARTHAK

Signature:

Name:

Designation:

Common Seal:

@^

Scanned hrl Cenr S c^.1r1.r121



8t412021 Work Order Letter

RaJasthan Stato tndultrial Development & lnvestment Corporatlon Ltd,
(A Rajasthan Govemment Undertaking)

Udyog Bhawan, RIICO Chowk,, Bhiwadl (Unit.t)

Tet/Fax: (01493) 223070 l0l22413s (R) 220169 (Fax)

GIN No.: U13100RJ1969SGC001 263

GSTIN: 08AABCRI00S5J1 ZW

Emall: bhlwadll @rllco,co,ln

Work Order

RI :o

Mohan Construction Company,

Vill. Fakharpur Teh.- Khekra

Bhagpat UP

, S,No. Parlicular

N o. U @2) I 202G2o21 t 1 0654

UBN No.

Date : 20-Nov-2020

Subject: Constructlon of Shed in dumping yard at lndustrial area Bhiwadi.

Ref: Tender dated 29€ct-2020

Dear Sir,

With reference to your Tender dated 29-Oct-2020 is hereby accepted on rates & mentioned hereunder with total amounting to Rs.

RS. 2,060,485.91 (ln words Twenty Lakh Sixty Thousand Four Hundred Eighty Five Rupees Ninety One Paisa Only) without any

condition.

BOQ1 (BUTLD|NG WORKS BSR 2019,ELECTR|CAL BSR 2013)

QtyJG€chodule

2,520,780.42

;"
18.25 % Below

Total

Amount

2,060,485.91

2,060,485.91

The stipulated dates of commencement & completion shall be 21-Nov-2020 & 20-Feb-2021 respectively. The work is executed as

per etclosed'GY'H' sctedute and the dirw{ions of Engineer lncftarge. You are requested to exectr€ ffirg Contract Agreement on

non-judicial stamp worth '1000 within 7 days from the date of issue work order. You are also advised to contact the concerned

Engineer lncharge for layout and start the work,failing which it shall be deemed that you have defaulted and the earnest money

deposited by you shall be forfeited without any notice.

An additional performance guarantee amounting to 89100 (50% of tender premium more than 10% below on BSR of work order

amount) should be deposited at the time of execution of contract agreement.

You have to maintain the prorate progress of the work as follows & special attention be also given on quality of work. lf the work is

not completed within scheduled time p€.rkrdL0.r.itt he kcvicd as per Corporation rules. ;

Also you have to submit the copy of PAN card, which is mandatory, GST registration, etc will be deducted as per rules. No any

exlra/excess work will be executed against this order without the approval of competent authority.

Thanking you,

Yours faithfully,

Unit Head

@pylsi
't . CGM (F-lPl) RIICO LTD Udyog Bhawan Tilak marg jaipur for kind information please.

2. General Manager (Civil), RIICO Ltd. Udyog Bhawan Tilak marg jaipur for kind information please.

3. T C Bhatt,RM,Bhiwadi-l.

4. Mining Engineer,Alwar for necessary action Please.

5. Sh Gurmeet Singh, RM RIICO Ltd Bhiwadi-I.

6. President, BMNBCCI Bhiwadi alwar raj. for information .

7. Master File/ Concemed File.

Unit Head
Bhiwadi(Unirl)

riicoerp.industries.rajasthan.gov.inAlVPMMorkOrder/PrintWorkOrder?q=ftnJ11mspl kox/e+ovxjxEQ== 1t1

1
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8t4t2021 Work Order Letter

RaJasthan Stats lndu3trlal Development & lnvestmont Corporatlon Ltd.
(A Rajasthan Govemment Undertaking)
Udyog Bhawan, RIICO Chowk,, Bhiwadi (Unit.l)
Tel/Fax: (014s3) 223070 (O) 224439 (R) 220{69 (Fax)

CIN No.: Ui 31 00RJl 969SGC001263

GSTIN : 08AABCR4695J 1 ZUl,

Emall: bhiwadil @rlico.co.in

Work Order

RI

M TECH BUILDCON,

PUNJABI COLONY PUNHANA

DIST MEWAT

HARYANA

S.No.

1

No. U (42)l 2021 -20221 1 07 31

UBN No.

Date : 03-Aug-2021

Subiect: Construction of Meter and Guard room for [.Q1 i" Dumping yard at lndustrial area Bhiwadi.

Ref: Tender dated 30Jul-2021

Dear Sir,

With reference to your Tender dated 30-Jul-2021 is hereby on rates & mentioned hereunder with total amounting to Rs.

RS. 521,169.21 (ln words Five Lakh Twenty One Thousand One Hundred Sixty Nine Rupees Twenty One Paisa Only) without any

condition,

Partlcular

SCHEDULE (BUILDING WORKS BSR 2019.ROAD WORKS BSR 20l9,ELECTRICAL BSR 2013)

atvJlscneau! , R":: Ar":11-

827,121 .42 36.99 % Below i 521 ,169.21

Tota|,521,169.21

The stipulated dates of commencement & completion shall be 09-Aug-2021 & 09-Dec-2021 respectively. The work is executed as

per enclosed'G'f H' sch€dute and the directorrs of Engineer lncharge. You are reqtrested to execute the Contnact Agreernent on

non-judicial stamp \ /orth 1000 within 7 days from the date of issue work order. You are also advised to contact the concerned

Engineer lncharge for layout and start the work,failing which it shall be deemed that you have defaulted and the earnest money

deposited by you shall be forfeited without any notice.

An additional performance guarantee amounting to 70400 (50% of tender premium more than 10% below on BSR of work order

amount) should be deposited at the time of execution of contract agreement.

You have to maintain the prorate progress of the work as follows & special attention be also given on quality of work. lf the work is

nt'd.ctu'i'rt€rcdutithin mheduted time period,L.D. will be levied as per Corporation rules.

Also you have to submit the copy of PAN card, which is mandatory, GST registration etc will be deducted as per rules. No any

extra/excess work will be executed against this order without the approval of competent authority.

Thanking you,

Yours faithfully,

Unit Head

cpBvl-e
1. CGM (F-lPl) RIICO LTD Udyog Bhawan Tilak marg jaipur for kind information please.

2. General Manager (Civil), RIICO Ltd.Udyog Bhawan Tllak marg jaipur for kind information please.

3. President, BMA/BCCI Bhiwadi alwar raj. for information .

4. Mining Engineer,Alwar for necessary action Please.

5. Sh.Deep KumarAgarwal ,RM,R||CO Ltd,Bhiwadi-1 .

6. Sh. Manoj kumar Bansal RM RIICO LTD BHIWADI-I .

7. Master File/ Concerned File.

Unit Head
Bhiwadi(Unit-l)

(-

riicoerp.industries.rajasthan.gov.inANPMM/orkOrder/PrintWorkOrder?q=yllglNXTl4Ld3SSlUifxRUDg==
1t1123



814t2021 E-Proc NIT

RaJasthan State lndustrlal Development & Investment Corporation Ltd.
(A Rajasthan Government Undertaking)
Udyog Bhawan, RIICO Chowk,, Bhiwadl (Unit-l)

Tel/Fax: (01493) 223070 (Ol224/,39 (R) 220169 (Fax)

CIN No.: Ul 3100RJl 969SGC001 263

GSTIN: 0EAABCR469SJIZW

Email: bhiwadil @riico.co.in
RII o

NIT No. 1212021 -202211 41 -1 4/,8(1 -3) Date : 19Jul-2021

Notice lnviting e-Tender

RIICO invites online competitive tender(s) for reputed contractors registered in appropriate class with RIICO

Limited, Central/State Government Departments and their undertakings. The Tender/Bid shall only be

submitted through online tendering system of www.eproc.rajasthan.gov.in. The interested bidders shall have to

be enrotled/registered with portal of www.eproc.rajasthan.gov.in for participating in the tendering process.

The schedule of dates is as follows:-

..S:No, _ Sch.9d-ufe

1. . Publishing date

2. Document Download Start Date

3. , Document Download End Date

' 4. Pre bid Meeting

5 reryer submissi3n Stai D"1"

Date

23-Ju12021

23-Jul2O21

0fAus-2021

23-Ju12021

03-Aug-2021

06-AuS;202]

04-Aug-2021

09:30 AM

10:00 AM

10:00 AM

11:00 AM

6

7.

8.

9.

Tender submission End Date 06:15 AM

01:00 PM

09:30 AM

Tender Opening Date

; Payment Proof Submission Start Date

, PaVmenl Prlof.Submission End Date

Detail of ten{e1s:

S.No. r Name of work
:

.t.,.,

, Maintenance of cement concrete road in water
logging area at lndustrialarea Bhiwadi

, Maintenance of drain by constructing RCC

2. . drain and approach culverts at various location

at lndustrial area Bhiwadi.

Electrification work of material recovery facility
(MRF) solid waste disposal site at lndustrial
area Bhiwadi.

ij[';,j[,H*" ffil,, 
render ffi*e::ffit"fl,

05-Aug-2021 06:00 PM

80.62 O.OO 2,360.00 1,000.00 4 Months

109.33 0.00 5,900.00 1,000.00 4 Months

13.96 ' 0.OO 1,180.00 500.00 3 Months

I

I
fi

H

$

:

Terms & Conditions:-

1. Tender shall be submitted online only through www.eproc.rajasthan.gov.in

2. No physical/offline Tender/Bid shall be accepted.

riicoerp.industries.rajasthan.gov.inAilPM/MlS/NoticelnvltingTende€Proc?q=dSiTbOQWlrpSO+ebKDBiw== 1t3

1
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81412021 E-proc NtT

. 3. The contractors must have sufficient experience of execution of similar type of works in Govt.

Departments/Public Enterprises.

. 4. Foam of Bid secuing declaration must be submitted on Rs 50.00 stamp in place of Earnest money (

, Format enclosed with tender document)

5. The Tender Fees and Processing Fees of RISL shall be paid through electronic mode like
RTGS/NEFT/lnterbank Transfer.The details of the information for RTGS/NEFT/lnter-bank Transfer
is as under

Name of Bank SBl, Bhiwadi

Name of Account RIICO Ltd., Bhiwadi-1

Account No. 51026341771

IFSC code sBtN0031465

6. Bidder shall furnish self attested copy of the UTR No.(Unit Transaction Reference No.) and Bank

statement towards proof of Payment of Earnest Money, Tender Fees and Processing fees of RISL in the

office of the Sr. Regional Manager, RIICO Ltd.,Bhiwadi (Unit-l) upto schedule date and time.

7. ln no case the Earnest Money, Tender Fees and Processing Fees shall be accepted in the form of

Demand DrafUCheque.

8. The corporation reserves right to cancel the tender without assigning any reason to the Bidder or anyone

else.

9. GST & other taxes payable, if any, under the contract shall be paid by the Bidder.

10. Conditionaltenders and casual letters sent by the contractors will not be accepted.

11. Any representation after opening of tenders shall be ignored. These parties may be debarred from

tendering in future for a specific period. Their earnest money in such case will stand forfeited.

12. Bidders are requested to read the instruction in the Technical DocumenUBid before submitting the

TenderiBid online.

13. lf your firm is registered in Micro, Small & Medium Enterprises Development 2006 then attach

Registration Certificate.

14. The above terms & conditions of the Bids may also be seen on RIICO Website: www.riico.co.in along

with tender invitation notice.

15. * Tender Cost inclusive GST

Unit Head
RIICO Ltd. Bhiwadi

(Unit-l)

Gopy Tor

1. SE(Power) RIICO LTD Udyog Bhawan Tilak Marg Jaipur.

riicoerp.industries.rajasthan.gov.inAlVPM/MlS/NoticelnvitingTenderEProc?q=d5iTbOQWlrpSO+ebKDSjw== 213125
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2. Mining Engineer,Alwar for necessary action Please.
'3. Oy Manager (F) RIICO Ltd Bhiwadi-|.
4l General Manager (Civil), RIICO Ltd.
5. AGM (F-lPl) RIICO LTD Udyog Bhawan Tilak marg jaipur for kind information please
6. All units Head RIICO Limited.
7. President, BMA/BCCI Bhiwadi alwar raj. for information .

8. Sr DGM ( Finance ).
9. Sh. Manoj kumar Bansal RM RIICO LTD BHIWADI-I .

10. Master File/ Concerned File.

Unit Head
RIICO Ltd. Bhiwadi

(UnitJ)

3/3riicoerp.lndustries.rajasthan.gov.inMPM/MlS/NoticelnvitingTenderEProc?q=d5iTbOQVYlrpSO+ebKDBjw==126
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MSW site Rampur, Mundana Bhiwadi 3'd August, 2021

Joint Committee Visit MSW, MRF site at Rampurr- Mundana

Proposed MSW MRF site at Rampur Mundana, Bhiwadi

f I 
n"t Case OA l2r'ltz0ll Bhiwadi RIICO , MSW MRF, site , Rampur - Mundana , Bhiwedi August 2021

\J

-
FJ

275.O5 m

'18:17

lF
EE[,, W

? Es

1tl5

----l- L-

Plmdhrldrt

lL

- i,: -.

76.46?764

tlotecad

ffi :']

127



I

! Morys 3+gitile 
gPrf,,'e'l

/ 
@ktnapBhrrradt I'lsWsrtulu i

Google View Map of RIICO MSW MRF ste, Rampur-Mundana, Bhiwadi

2 NGT Case OAI?Al2Ol5 Bhiwadi RIICO , MSW MRF, site , Rampur - Mundana , Bhiwadi August 2021

t
Unlrtledmap

t

I

I

I
I fi

f Rttcoust+umsn, nrp

Sasrmap

I t

W
I &'l

I

)

I

II rtl, 
t']@ t -t

T I I

128



l>!r
X

I
c)L

Xo

,t
,

Regional Office
RAJASTHAN STATE POLLU'l'ION CONTROt. BOARD, Bhiwadi

COMPARA'I'IVE STATENIENT

Analysis Results of the samples taken from Inlet of CETP, Bhiwadi
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Regional Office
RAJASTIIAN STATE POLLUTION CONTROL BOARD, Bhiwadi

COMPARATIVE STATEMENT

Analysis Results of the samples taken from Outlet of CETP, Bhiwadi
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Item No. 04  Court No. 1  

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

Execution Application No. 42/2019  
IN 

Original Application No. 124/2015 

M.A. No. 72/2020:  for intervention 

(With report dated 03.11.2020) 

Sumitra Devi  Applicant 
Versus 

CPCB                 Respondent 

……………… 

HSPCB ………………     Applicant in EA 

Date of hearing: 04.02.2021  

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON  
    HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER 
    HON’BLE DR. NAGIN NANDA, EXPERT MEMBER 

Mr. Shivesh P. Singh, Advocate for applicant in MA 72/2020

Respondent: Ms. Prachi Mishra, Advocate for State of Rajasthan 
Mr. Aman Bhalla, Advocate for CPCB 
Mr. Rahul Khurana, Advocate for HSPCB  
Mr. K.K. Singh, Advocate for MoEF&CC 
Mr. Nikhil Jain, Advocate for RIICO 

ORDER 

1. This application has been filed by the Haryana State PCB for 

execution of order dated 12.12.2017 passed by this Tribunal, directing 

the Rajasthan State Industrial Development and Investment Corporation 

(RIICO) and the CETP operating society at industrial area Bhiwadi, 

Rajasthan Bhiwadi to take remedial measures against water pollution 

from the CETP. It is submitted that the authorities failed to perform their 

duties and order of this Tribunal dated 12.12.2017 has not been 

complied with, resulting in stagnation of untreated effluents and 
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domestic sewage affecting the inhabitants in and around border of 

Rajasthan and Haryana, particularly in Dharuhera in Haryana. 

2. A factual and action taken report with reference to the status of 

compliance of directions of this Tribunal in order dated 12.12.2017 was 

sought from a joint Committee of MoEF&CC, CPCB and Rajasthan State 

PCB with CPCB being the nodal agency. The matter was last considered 

on 28.01.2020 in the light of report of the CPCB (on behalf of the joint 

Committee) dated 13.12.2019 giving the compliance status of each of the 

directions as follows: 

“Compliance Status of Hon’ble NGT order dated 12.12.2017, 

in O.A. No. 124 of 2015 in the matter of “Sumitra Devi Vs. 

CPCB & Ors” before P.B., New Delhi 

S. 

No. 

Directions Compliance as on 04.12.2019  as per the joint 

inspection team (RSPCB, CPCB and MoEF&CC 

13. The money paid by the 

industry would be 

utilized for installation 

of RO systems in all the 

villages at Bhiwadi 

surrounded by an 

industrial complex. To 

maintain them shall be 

the duty of the State 

Government and the 

RIICO. In the event of 

default, appropriate 

action shall be liable to 

be taken against the 

concerned officer(s).  The 

State of Rajasthan shall 

expedite its long-terms 

scheme for providing 

potable water to every 

house through pipelines 

and it should be given 

at utmost priority. 

Out of 8 proposed villages, RO plants are installed in 

7 villages.  In Khijuribas village RO plant is not 

installed due to dispute onsite.  The details including 

operational status of RO plants is as given below: 

Name of 

village 

RO plant 

capacity 

Installation Commissioned 

Rampura 500 lit/hr Completed on 

11.02.2018 

Not commissioned 

Mundana 

Meo 

500 lit/hr Completed on 

12.02.2018 

Not commissioned 

Milakpur-

Gurjar 

500 lit/hr Completed Not commissioned 

Sahadod 500 lit/hr Completed Not commissioned 

Khijuribas Work not started by contractor 

Harchand

pur 

Completed Not commissioned 

Nagaliya 500 lit/hr Completed Not commissioned 

Kharani 500 lit/hr Completed Not commissioned 

Although RO plants in 7 villages have been installed 

132



3 

but none of them made operational. As per the 

Executive Engineer, PHED-Bhiwadi, the firm has not 

started work for O & M period, therefore contact has 

been rescind by Add. Chief Engineer, NCR Alwar 

vide letter dated 7.8.2019 and retendering process 

under progress which will be completed within 2-3 

months. The status report as on 03.12.2019 collected 

from PHED is enclosed at Annexure-IX.

14. Similarly the projects in 

relation to establishment 

and construction of STP 

should also be given 

priority by the State 

Government and they 

should be installed 

without any undue 

delay. 

As informed by the Nagar Parishad, Bhiwadi they 

have taken up the work of laying of sewer lines and 

constructing 5 STPs under AMRUT Yojana of 11.5 

MLD capacity.  The 5 Sequential Batch Reactor (SBR) 

STPs which were under construction at Rajasthan 

Housing board (1.5 MLD), Mundana Mev (2MLD), 

Khanpur (2MLD), Santhalka (3MLD) & near existing 

one (3MLD). The present status of STPs collected from 

Nagar Parishad, Bhiwadi is enclosed at Annexure-X.

Name Capac

ity in  

MLD 

Compl

etion 

Present 

Status 

Present 

Hindrance 

Expected 

Completio

n 

Remar

ks 

STP1 

at 

RHB 

1.5 100% Operationa

l 

Permission 

for disposal 

point is 

pending 

Complete

d 

Prese

nt 

flow: 

0.5 

MLD 

STP2 

at 

Mund

ana 

Meo 

2 100% Operationa

l 

- Complete

d 

Prese

nt 

flow: 

0.05 

MLD 

STP3 

at 

Khan

pur 

2 47% High Court stay from 17.01.2018 to till date 

STP4 

at 

Housi

ng 

Board 

(near 

existi

ng) 

3 100% Operationa

l 

Awaiting 

permanent 

power 

connection 

31.012.2

019 

STP5 

at 

Santh

alka 

3 88% Equipment 

installation 

is under 

progress 

Disposal 

point not 

fixed 

28.02.20

20 

Inlet 

conne

ction 

is 

pendi

ng 

1.5 MLD STP at RHB:- The SBR technology based 

STP was in operational with inlet flow of 46m3/hr.  

as per the operator 0.5 MLD flow coming against the 

1.5 MLD designed capacity.  The treated wastewater 
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has been discharged on the open area at the back 

side of STP without any chlorination which created 

cesspool of stagnated wastewater in between the 

STP and nearby residential areas.  Samples of STP 

outlet has been collected and the analysis results 

reveals that the treated STP outlet values of pH:-6.86, 

O&G:1.2mg/l, TSS:-54mg/l, COD:-184mg/l and 

BOD:30.33mg/l.  The detailed analysis report is 

enclosed at Annexure-XI. 

2.0 MLD STP at Mundana Meo:- The 2 MLD 

capacity SBR technology based STP was in operation 

with a inlet flow of 0.05 MLD against the 2MLD 

designed capacity, it is because of out of 4 villages 

(Mundana Meo, Rampura, Nayagoam, and Kairani) 

only Mundana Meo village domestic wastewater is 

coming to STP and other 3 villages sewer connection 

is not done.  The sewer connection could not be done 

due to railway line construction and no NOC from 

DFC.  During the visit railway line earth bund raising 

work was under progress. Presently the treated 

wastewater from STP is discharged on open plot just 

in front of STP, however Nagar Parishad has 

constructed a storage tank for reuse of this treated 

water.  At the time of visit STP outlet samples 

collected and analysed for pH-7.29, TSS-15mg/l, 

COD-85mg/l, BOD-6mg/l and O & G:1.4mg/l.  the 

detailed analysis report is enclosed at Annexure-XII.

2MLD STP at Khanpur:- 47% construction work has 

been completed and further no progress done by the 

construction agency i.e. M/s L & T due to stay order 

from Rajasthan High Court, Jaipur from May 2018.  

As per the Nagar Parishad officials that there is a 

dispute regarding title of the land of STP at Khanpur. 

3MLD STOP at Housing Board Colony:- The STP 

is located near existing old 4.0 MLD STP, which is 

just adjacent to the CETP.  It is a SBR technology 

based STP and 100% construction work completed 

and connection to sewer line is pending which will 

be completed by end of February 2020.  Presently 

the untreated sewage is going towards Dharuheda 

industrial area along with the untreated domestic 

wastewater of Maheshwari (village situated in 

Haryana) and Dharuhera and accumulated near 

Bestech shopping Centre and Dharuhehera 

industrial area.  During visit collected the drain 

samples at Nagina Garden (Rajasthan), Modern 

public school after mixing with domestic effluent of 

Maheshwari village and accumulated wastewater 
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at Dharuheda industrial area for analysis of 

general parameters, bacteriological parameters and 

heavy metals to identify and to know the industrial 

effluent is mixing in domestic drain or not. During 

visit it was observed the untreated effluent from 

M/s Amul Dairy (Dudhmoti Sargar), a industry 

situated in Dharuhera Industrial area was, being 

discharged in to the accumulated waste water at 

Dharuhera Industrial Area. The combined effluent 

(domestic and industrial) generated from Bhiwadi 

Industrial Area is being treated in a 9MLD CETP 

and treated waste water pumped to Khushkhera 

industrial area where the treated effluent is 

accumulated in open plot. The details of drain 

samples collected is as given below:

S. 

NO

. 

Drain 

Sampling 

Locations 

pH TSS COD BOD Heavy Metals 

Fe ZN Mn Cu 

01 Nagina 

Garden 

7.16 36 188 49.61 0.318 0.04

69 

0.164

4 

0.008 

02 Modern 

Public 

School 

7.75 45 208 21.2 0.273 0.03

85 

0.174

9 

0.009 

03 Domestic 

& 

Industrial 

effluent 

accumula

ted at 

Dharuhed

a 

Industrial 

Area 

7.81 155 432 74.96 0.948 0.09

15 

0.143

2 

BDL 

Note: 1. all values are in mg/l except pH. 
2. Other metals values reported as BDL. 

3.0 MLD STP at Santhalka:-As informed by 
Nagar Parishad Bhiwadi the STP is under 
construction and about 88% work has been 
completed and the entire work will be completed by 
28/02/2020. 

In addition to above 5 STP‟s and one 4MLD existing 
STP, Nagar Parishad Bhiwadi is also constructing 3 
septage systems with 1.2 MLD sewage treatment 
capacity. 

15. The waste collected on 

the dredged materials 

shall be deposited at the 

site which is to be 

identified by the State 

Government. The State 

should identify the site 

within four weeks from 

RIICO has allotted land measuring 34729m2 near 

Rampura Mundana, Kharani for dumping of non-

hazardous industrial solid waste to Bhiwadi Jal 

Pradushan Niwaran Trust (BJPNT) vide letter dated 

24.01.2018 but the BJPNT has not taken the 

possession of the land. Due to non-availability of 

boundary wall. BJPNT has requested RIICO for 

construction of boundary wall of this site. Proposal 
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today and it will be the 

responsibility of the 

RIICO to ensure that the 

dredged material or any 

other waste collected 

from the industrial 

cluster is stored in 

accordance with law 

and relevant waste 

rules at that site. The 

waste should be stored 

in accordance with law 

with the relevant waste 

rules. 

for construction of boundary wall has been 

forwarded to RIICO head office, Jaipur for approval 

by RIICO Bhiwadi office on 4.11.2019. After 

construction of boundary wall BJPNT will take 

possession of the site for scientific development and 

operation of dumping yard. The land allotment and 

SPVC formation letter is enclosed at Annexure-XIII.

16. The RICCO and the 

State Government shall 

work out on the proposal 

for reuse of the treated 

effluent of water from 

the CETPs/STPs. It shall 

be the duty of all 

concerned including the 

industries that under no 

circumstances any water 

or effluent is permitted to 

be collected around the 

industrial clusters or 

inside the cluster. 

As informed by SRM, RIICO project report of 

amounting Rs. 146.00 cr. for the up gradation of 

existing CETP upto ZLD level was prepared by 

BJPNA, Bhiwadi (consultant M/s IL&FS). On the 

request if State Government, Ministry of Finance, 

GOI, New Delhi has been issued financial sanctionof Rs.146.00

F.No.44(1)PF.S/2018-19-1377dated11.12.2018. 

RIICO has invited proposal for selection of Project 

Management Consultant for this work in 

September 2019, but the tender got rejected in 

November 2019 due to participation of only one 

firm i.e. M/s IL&FS Company. Senior Regional 

Manger, RIICO informed that new tender for 

consultancy work will be floated soon. 

17. Needless to say that 

Pollution control Board 

and Department of 

Environment shall 

maintain due 

surveillance and collect 

samples on regular 

intervals. 

RSPCB, Bhiwadi is collecting samples from outlet of 

CETP on fortnightly basis and are being tested in 

their laboratory. Besides board has constituted 

Pollution Control and Vigilance Squad (PCVs) for 24x7 

surveillance in the area. 

18. The State of Rajasthan 

is granted liberty to 

approach the 

Department of Industrial 

Policy and Promotion (in 

short DIPP) for receiving 

financial assistance 

from the Central 

Government.  The State 

is free to move the 

Central Government and 

It was informed by RIICO Ltd, Bhiwadi that sanction 

had been received from GOI amounting Rs 146 crore 

for the work of upgradation of industrial effluent 

management system at industrial area Bhiwadi. 
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if such proposal is 

mooted, the same shall 

be dealt with utmost 

expeditiously. ”

3. From the report, it was clear that necessary steps had not been 

taken by the concerned authorities in Rajasthan. The ROs had not been 

commissioned. The work of STPs was incomplete. The industries were 

violating the norms for which remedial action was not taken. The 

Tribunal accordingly directed further action and filing of a further report 

by the joint Committee on verification of compliance. The operative part 

of the order is extracted below: 

“5. From the above it is clear that even after two years of the 
order of this Tribunal, all necessary steps have not taken in right 
earnest. ROs installed as far back as 11.02.2018 have still not 
being commissioned, without any valid reason.  Work of STPs also 
remains incomplete even though financial assistance has been duly 
received from the Central Government for upgradation of the 
industrial effluent management.  The industries which are violating 
the norms have not been closed, though it is stated that inspection 
was carried out and the report was sent to the head of the State 
PCB. Thus, the action taken by the concerned authorities is not 
consistent with the concern required for remedying the environment 
and for rule of law.  There is no justification for not even adopting 
interim measures by way of phyto-remediation/ bio-remediation/ 
tapping of drains carrying pollutants and remedying the same.  
Since basic responsibility is of the RIICO, the said 
Corporation and its key office bearers must be made 
accountable and they may be liable to be prosecuted if there 
is continuous negligence and failures. This Tribunal may 
have no other option except to take appropriate coercive 
measures, including stopping of salary of the Managing 
Director and other senior officers of the Corporation.  The 
Tribunal may also consider compensation to be recovered for 
the damage to the environment from the salaries of the said 
officers.”  

4. Accordingly, further report of monitoring dated 03.11.2020 has 

been filed by the joint Committee comprising MoEF&CC, CPCB and 

RSPCB. Compliance status is mentioned to be as follows: 
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“Compliance Status of Hon'ble NGT order dated 28.01.2020, in 0.A. No. 124 of 2015 in the matter of "Sumitra Devi Vs CPCB 

& Ors" before P.B. New Delhi 

S. 
No 

Directions work progress in the field as on 05 & 06.10.2020 as per the joint 
inspection team (RSPCB, CPCB and MoEF&CC) 

Remarks 

1. It shall be ensured by the RIICO as well as the CETP 
operating Society that the CETP operates as its 
optimum capacity and   its effluents from the
discharge point should also be within the prescribed 
limits. 

The joint inspection team collected a sample of CETP final Outlet and 
analyzed at CPCB, Regional Directorate, Lab Bhopal Results tabulated below 
are:  

Note: All Value are mg/l & except pH 

The treated effluent was meeting the inland surface water discharge 

Parameters Analysis 
Results 

Prescribe 
Standards 

pH 6.98 5.5-9.0 

TSS 24 100 

COD 86 250 

BOD 18 30 
Oil & Grease 2.2 10 

Chloride 784 1000 
Sulphate 514 1000 
Phosphate 0.05 --  
Fluoride 2.2 2.0 
Total Coliform 
MPN 100/m1 

540 --  

Faecal Coliform 
MPN 100/m1 

84 --  

Complied 
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standards prescribed under MoEF&CC notification S.O. 4(E) dated 
01.01.2016 for general & heavy metal parameters. The copy of detailed 
analysis report is enclosed at Annexure-1. The inlet quality standards for 
CETP has been prescribed by RSPCB vide office order dated 11.03.2019 in 
compliance with MoEF& CC notification S.O. 4(E) dated 01.01.2016. Copy of 
the notification is enclosed at Annexure-11. The Bhiwadi Jal Pradushan 
Niwaran Association is calibrating the online continuous effluent monitoring 
system (OCEMS) on regular basis and last calibration done on 05/08/2020. 
Copy of analyser calibration report is enclosed at Annexure-111. On the day 
of the inspection i.e. 05/10/2020, the OCEMS installed at CETP outlet was 
showing readings of pH-7.66, TSS6. 79 mg/I, BOD- 11.68 mg/I and COD-
54.46 mg/1. Copy of the day average enclosed at Annexure-IV. On the day of 
inspection the CETP was in operation with inlet flow of 362 m3 /hour and 
the outlet flow was 353.Im3 / hour. As per the record provided by CETP 
representative that the average flows of CETP in July, August and 
September2020 is as given below in table against the CETP capacity of 9 
MLD. During visit no overflow and bypass observed from the CETP. 

Month Monthly Average flow in MLD

Inlet Outlet 
July-2020 9.01 8.04 
August-2020 8.9 8.4 
September-2020 8.6 8.3 

Note: last three months daily flow details submitted by the CETP are 
enclosed at Annexure-V. As CETP receiving industrial as well as domestic 
wastewater through conduit pipe of 2.5KMs length from a common sump of 
2 drains coming adjacent to the shyam vatika (Rajasthan housing board) & 
Parshvanath mall. The open drain near shyam vatika carries effluent of 
Phase+ 1 RIICO industrial -cum-domestic area whereas the Parshvanath 
mall open drain carries effluent of Phase 2, 3, 4 & Rampur Mundana RIICO 
industrial -cum-domestic area. Presently the treated effluent of CETP is 
being discharged at Khushkhera industrial area, which is 14 km away from 
the CETP through conduit pipe system (4KM HDPE and rest is RCC HUME 
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pipe). During the visit it was observed that the treated effluent accumulated 
on the open plot near Mis Kundan edible oil from the final outlet of CETP 
(being pumped to Khushk.hera). During the visit the final discharge point 
samples accumulated on the open plot at Khuskhera has been collected and 
the analysis values found to be pH:6.99, TSS:54 mg/1, TDS: 1968 mg/1, 
COD-:293 mg/1, BOD-65 mg/1, Cl - 627 mg/I, Sulphate> 302 mg/I, 
Phosphate:-0.2158 mg/1, Fluoride> l.lmg/1 The copy of detailed analysis 
report is enclosed at Annexure-VI. 

2. The CETP control the discharges at the outlet point Treated effluent from CETP is pumped up to Matila village after which 
effluent flow under gravity up to RIICO Industrial Area, Khushkhera in 
closed conduit pipeline ( 4KM HDPE and rest is RCC HUME pipe) laid down 
by RIICO for disposal of effluent up to Sabi River.  

M/s Honda Two vehicler Limited is taking approx. 01 MLD of treated water 
from the closed conduit pipeline at RIA Tapukara for development of 
greenbelt in Honda Campus. Mis G-Tekt India Pvt. Ltd Tapukara is taking 
approx 1.5 MLD of treated water from the closed conduit pipeline at RIA 
Tapukara for development of greenbelt/irrigation in their premises.  

CETP treated water (approx. 0.5 MLD) is being utilized for sprinkling on 
roads in Bhiwadi industrial area to control the dust emissions & for watering 
in the parks/lawns maintained by Bhiwadi Manufacturers Association 
(BMA). As informed by SRM, RIICO Bhiwadi to utilize 100% of the CETP 
treated effluent, a preliminary project report of amount Rs. I 46 Crores for ~-
gradation of existing CETP to 6 MI..D ZLD facility, laying of closed conduit 
pipeline for carrying untreated effluent from industries to CETP & reverse 
pipeline for supplying treated effluent back to industries has been prepared 
by BJPNA Bhiwadi. On request of State Government, Ministry of 
Finance, GOI, New Delhi has been issued financial sanction of 146 
Crores vide sanction order No. F.No.44(1) PF. S/2018-19/1377 dated 
11/12/2018. RJICO has invited bids for appointment of Project 
Management Consultant for this work as on 23.10.2019 but could not 
be succeeded due to exorbitantly higher rates and also a single bidder. 
Accordingly bid was rejected by RIICO on 13.11.2019. After re-tender, 
M/s Excel Tech Consultancy and Projects Pvt. Ltd. has been appointed 

Not complied 
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as Project management Consultant on 10.01.2020.PMC has submitted 
DPR to RJICO in September 2020 for approval of report. After approval 
from RJICO Head Office and after vetting from the experts of MNIT 
Tender for said work will be invited. RIICO Ltd. Bhiwadi informed that 
CETP for industrial area Chopanki & Kehrani will be constructed at 
industrial area Kehrani. Land measuring 17.05 Hectors has been 
acquired by RIICO.  
No progress on the ground was observed. 

3. The CETP should ensure that all the parameters 
including that Fecal Coliform or the Total Coliform 
are maintained within the prescribed limits. 

Disinfection of the CETP treated effluent using Chlorine gas was put in place 
on 08.02.2018 and operational since then. During visit it was observed that 
chlorine dosing was being done and records of chlorine gas dose are 
maintained. 

Complied 

4. It will be the duty of Rajasthan Pollution Control 
Board, CPCB Department of Environment and the 
State of Rajasthan to conduct a joint inspection and 
ensure the compliance of these directions in future. 
In the event of 
default not only the RIICO and Society would be 
liable to pay environmental compensation @ Rs. 
50,000/- per default, but the concerned officer(s) of 
the Pollution Control Board and the designated 
officer(s) from Department of Environment of the 
State would also be liable for disciplinary action. 

Compliance of these directions were submitted jointly by RIICO and RSPCB 
on 27/08/2018. A joint inspection by CPCB and RSPCB was conducted on 
28/09/2018 to ensure the compliance of these directions. 

Joint inspection on 4.12.2019 by CPCB, RSPCB and MoEF&CC official Copy 
of joint inspection report enclosed at Annexure VII.

Complied 

5. Out of the 346 industrial units which have consented 
to operate shall be subjected to an inspection by the 
joint inspecting team consisting of Pollution Control 
Board, RJICO and the representative of the State 
Government. These would be subjected to 
Comprehensive for which a will be inspection report 
Prepared particularly in relation to the source of 
water and utilization thereof. The effluent standards, 
the 
Functioning of the Primary Treatment Plant and 
whether they are adhering to terms and conditions of 
the consent granted by the Board. If any of these 
industries are found to be defaulting they shall be 

In compliance with the RSPCB, Head Office, Jaipur office order 
dated 27.12.2017, teams of officials from RIICO Bhiwadi Unit- 1, Department 
of Industries (DIC Bhiwadi) & Regional office, RSPCB, Bhiwadi were 
constituted by office order dated 29.12.2017 & inspection of 346 nos. of 
industries which were running with valid consent of Board (as on 
12.12.2017) completed by the joint inspection team. 5 industries were found 
permanently closed/dismantled/ shifted. Out of 341 operating industries, no 
major deficiency/non-compliance with regard to water pollution control 
arrangements was observed except one (M/s Singh Plasticizers, Bhiwadi) 
against which closure direction has been issued. However, for other non-
compliances of conditions of CTO regarding air pollution control measure/ 
equipment, CGW A permission, record keeping etc. show-cause notice was 
issued to such industries. The report is prepared and submitted to RSPCB, 

Complied 
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shut down forth with without any further Notice. Head Office for uploading on the website of the RSPCB and the same has 
been uploaded on the website. 

6. The 137 industrial units whose applications are 
pending with the Board, they shall also be subjected 
to the inspection by the joint inspecting team and 
their application for renewal shall be dealt with and 
disposed of in accordance with law as expeditiously 
as possible in any case not later than four weeks 
from today. 

Inspection of all 137 industries whose consent applications were pending as 
on 12.12.2017 has been completed by the joint inspection team. The all 
completed applications had been disposed by Board. 

Complied 

7 The 652 industrial units the details of which have not 
been furnished. Out of them all the industrial units 
which are operating without obtaining the consent of 
the Board and are discharging effluents shall be shut 
down, within one week from today. 

Survey of 652 industrial plots whose details were not furnished has been 
completed jointly by RIICO limited and RSPCB. The record of RIICO limited 
(plot number wise) and RSPCB (industry name wise) have been 
reconciled/updated. On the basis of the survey of 652 plots, nearly 120 
industrial units have been identified operative without Consent to Operate 
(most of these industrial units are of Green/White category). 
Remaining 532 plots are being used for non-industrial purposes viz. offices, 
go-downs etc. Or laying vacant or with closed/dismantled industrial units. 
The remaining 120 industrial units have either obtained Consent (as per 
category) or do not require to obtain consent from the board (being a White 
category) During a joint survey of 652 nos. of industrial units, none of the 
industry was found discharging trade effluent, thus immediate closure of 
industries was not required. The report has been uploaded on the website of 
the RSPCB. 

Complied 

8. The joint inspection team shall conduct a survey to 
find out as to how many out of 652 are industrial 
units and how many are using the space provided to 
them for godown/offices etc. 

Survey of 652 industrial plots whose details were not furnished has been 
completed jointly by RlICO limited and RSPCB. The record of RlICO limited 
(plot number wise) and RSPCB (industry name wise) have been 
reconciled/updated. On the basis of the survey of 652 plots, nearly 120 
industrial units have been identified operative without Consent to Operate 
(most of these industrial units are of Green/White category).Out of 652 plots 
remaining 532 plots are being used for non-industrial purposes viz. offices, 
go-downs etc. or lying vacant or with closed/dismantled industrial units. 

Complied 

9. For up gradation of the CETP as well as for setting up 
of the STP, all the industries shall be liable to pay a 
sum of Rs. 50,000/- as environmental compensation 
on Polluters Pays" principle. These industries have 
been polluting for years, in fact, we should have 

Out of 943 nos. of industries (Red, Orange, Green & White) in RlICO 
industrial area, Bhiwadi, 840 nos. of industries have paid Environmental 
Compensation amounting to Rs. 2.412 Cores. Remaining industries are 
either lying closed/dismantled are covered under White Category" RSPCB & 
RlICO are pursuing with industries lying closed/dismantled & White 

Complied 
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imposed much more environmental compensation 
upon them, but since the State Pollution Control 
Board is taking of the matter with earnest and assure 
the Tribunal for providing due funds for improvement 
of the conveyer belt/drain or setting up of STP and 
up gradation of the CETP, as it is stated that 92 
industrial units which are in Red category so would 
pay environmental compensation of Rs. 50,000/-, 
those who are in Orange Category would pay 
environmental compensation of Rs.30,000/- while 
the industries in Green/White Category shall pay Rs. 
10,000/-. 

category industries to deposit the environmental compensation amount. 

10. If the amount if not paid within two weeks from today 
by the industries to the State Government 
Department of Environment, in that event that 
industry shall be liable to be shut down without any 
further Notice. 
The amount so deposited shall be utilized for the 
compliance of the directions contained in this order. 

Show cause notice intending directions for closure under section I 33(A) of 
the Water Act 1974 and under Section 3l(A) of the Air Act 1981 has been 
issued during April 2018 to individual industry for paying/depositing 
environmental compensation. 

Notices have been issued to industries lying closed/dismantled & White 
category industries to deposit the environmental compensation RSPCB & 
RIICO are pursuing with industries lying closed/dismantled & White 
category industries to deposit the environmental compensation amount 

Complied 

11. We direct the RIICO to clear all the drains and dredge 
them within four weeks from today. No drain of 
Bhiwadi industrial cluster should be 
Chocked/blocked, it will be the duty of RIICO to 
ensure regular maintenance thereof. 

As informed by Senior Regional Manager RIICO Bhiwadi- I 1,RIICO is taking 
up the work of cleaning of drains regularly of industrial areas. After 
December the total quantity 5264.87 cum has been cleaned from industrial 
area Kehrani and total quantity 42838.13 cum has been cleaned from all 
phases Bhiwadi industrial area. For annual cleaning of drains in industrial 
area Bhiwadi phase 1,2,3 and 4, the RIICO has invited tender on dated 
29.09.2020.
The drain repairing work has been executed in length 750mtr by brick 
masonry. The maintenance of drain by replacing old drain to RCC drain has 
been executed 935 m. drain in length. 

Complied 

12. The potable water shall be provided to all villagers is 
the prime responsibility of the State through tankers
or by fixation of RO systems. 

As informed by Ex.En PHED Bhiwadi water is being supplied     through 
tankers in 14 villages i.e. Nagaliya, Alampur, Ghatal and Khijarpur, Gudhan, 
Rampura, Shahdod, Kehrani, Milakpur-Gurjar, villages (Rampura, 
MundanaMev, Milakpur-Gurjar, Sahadod, Harchandpur, Nagaliya and 
Kharani) but non-of them were functional. In khijuribas village RO plant is 

Partially 
complied 
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yet to install. 
13. The money paid by the industry would be utilized for 

installation of RO systems in all the villages at 
Bhiwadi surrounded by an industrial complex, to
maintain them shall be the duty of the State 
Government and the RIICO. In the event of default, 
appropriate action shall be liable to be taken against 
the concerned officer(s). The State of Rajasthan shall. 

Out of 8 proposed villages, RO plants are installed in 7 villages. In khijuribas 
village RO plant is not installed so far. The details including operational 
status of RO plants is as given below: 

Name of the  
villages 

RO plant  
Capacity 

Installation 

Rampura 500 Lit/Hr Completed 

MundanaMev 500 Lit/Hr Completed 

MilakpurGujjar 500 Lit/Hr Completed 

Shadod 500 Lit/Hr Completed 

Harchandpur 500 Lit/Hr Completed 

Nagaliya 500 Lit/Hr Completed 

Kehrani 500 Lit/Hr Completed 

Khijuribas Work not started by contractor 

During the visit RO plants found not commissioned. Although RO plants 
in 7 villages have been installed but none of them made operational. As 
per the Executive Engineer, PHED-Bhiwadi, the firm M/s. Fontus Water Pvt. 
Ltd. Delhi had not started work for 0 & M period, therefore contact has been 
rescind by Add. Chief Engineer, NCR Alwar vide letter dated 7.8.2019. After 
re-tendering the work order of installation and commissioning of all 8 RO 
plants has been issued by PHED wide letter dated 27.08.2020 to M/s. Amera 
Agency, Tamil Naidu. Executive Engineer PHED intimated that entire work 
related to all 8 RO's shall be completed upto 15.11.2020 and till the time 
they are supplying potable water in the villages through tankers. The status 
report as on 05.10.2020 collected from HIED is enclosed at Annexure-VIII.

Not Complied 

14. Similarly the projects m relation to establishment 
and construction of STP should also be given 
priority by the State Government and they should be 
installed without any undue delay. 

As informed by the Nagar Parishad, Bhiwadi they have taken up the work of 
laying of sewer lines and constructing 5 STPs under AMR.UT Yojana of l 
l.5MLD capacity. The 5 Sequential Batch Reactor .(SBR) STPs which were 
under construction at Rajasthan Housing board (l.5MLD), Mundana Mev 
(2MLD), Khanpur (2MLD), Santhalka (3MLD) & near existing one (3MLD). 
The present status of STPs collected from Nagar Parishad, Bhiwadi is 
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enclosed at Annexure-IX.

1.5 MLD STP at RHB: -The SBR technology based STP was non 
Operational due to silt deposition in main inlet line as informed by the 
operator. As there was no outlet flow, sample could not be collected. 

2.0 MLD STP at MundanaMeo:-The 2 MLD capacity SBR technology based 
STP was in operation with inlet flow of 0.7 MLD against the 2 MLD designed 
capacity, It is because of out of 5 villages (MundanaMeo, Bilaheri, Rampura, 
Nayagoam, andKairani) only MundanaMeo village domestic wastewater is 
coming to STP and in other 4 villages, sewer connection is not done. The 
sewer connection could not be done due to railway line construction and no 
NOC from DFC. During the visit railway line earth bund raising work was 
under progress. Presently the treated wastewater from STP is discharged 
on open plot just in front of STP, however Nagar Parishad has constructed 
a storage tank for reuse of this treated water. At the time of visit STP outlet 
samples collected and analysed for pH-7.28, TSS-18 mg/1, COD-61 mg/1, 
BOD-14 mg/1 and O&G: 1.8 mg/l. The detailed analysis report is enclosed 
at Annexure-X. 

2MLD STP at Khanpur:-47% construction work has been completed and 
further no progress done by the construction agency i.e. M/s L&T due to 
stay order from Rajasthan High Court, Jaipur from May 2018. As per the 
Nagar Parishad officials that there is a dispute regarding title of the land of 
STP at Khanpur. 

3 MLD STP at Housing Board Colony:-The STP is located near existing old 
4.0MLD STP, which is just adjacent to the CETP. It is a SBR technology 
based STP and 100% construction work completed and commissioned on 
28/09/2020. During visit, STP was operational with inlet flow of 0.4 MLD 
against the 3 MID designed capacity but was found under stabilization stage 
so sample was not collected. Presently only about 20 % sewer connection is 
done by the Nagar Parisad. Due to significant non connection of sewer 
line, some part of untreated sewage is going towards Dharuheda along 
with the untreated domestic wastewater of Maheshwari (village situated 
in Haryana) and Dharuhera and flowing towards Bestech shopping Centre at 

145



16 

Dharuhera. During visit, team collected the drain samples at Nagina Garden 
(Rajastahan), Modern public school after mixing with domestic effluent of 
Maheshwari village (Haryana) and Flowing waste water near Bestech and 
accumulated waste at Dharukhera industrial area being generated from 
Waste Water for analysis of general parameters and heavy metals to identify 
and to know the industrial effluent is mixing in domestic drain or not. 
However it was observed by the team that quantity of waste water flowing 
toward Bestech (Dharuhera) was very less compared to previous visit in the 
month of December. 2019.

3.0 MLD STP at Santhalka:-  
It is a SBR technology based STP and 100% construction work completed 
and commissioned on 17/09/2020. During visit, STP was non operational 
due to silt deposition in main inlet line. As there was no outlet flow, 
sample could not be collected. In addition to above 5 STP's and one 4 MLD 
existing STP, Nagar Parishad Bhiwadi is also constructing 3 septage systems 
with 1.2 MLD sewage treatment capacity.

The combined effluent (domestic and industrial) generated from Bhiwadi 
Industrial Area is being treated in a 9 MLD CETP and treated waste water 
pumped to Khushkhera industrial area where the treated effluent is 
accumulated in open plot. The details of drain samples collected is as given 
below: 

Drain Sampling  
locations 

PH TSS
mg/I

COD
mg/I 

BOD
mg/I

Chloride
mg/1 

Sulphate 
mg/I 

Fluoride
mg/I 

Nagina marriage Garden 
7.3 29 143 21 385 56 0.42 

Modem public School 7.44 41 193 39 380 96 0.45 

Open drain at Bestech 
City Center, Dharuhera 

7.25 28 200 60 337 99 0.52

Domestic & Industrial 4.77 357 2858 1420 689 96 0.56
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effluent accumulated 
at 
Dharuheda Industrial 
Area

Note: all values are in mg/I except pH. Lab Analysis Report enclosed at 
Annexure- XI

15. The waste collected on the dredged materials shall be 
deposited at the site which is to be identified by the 
State Government. The State should identify the site 
within four weeks from today and it will be the 
responsibility of the RIICO to ensure that the dredged 
material or any other waste collected from the 
industrial cluster is stored in accordance with law 
and 
relevant waste rules at that site. The waste should be 
stored in accordance with law with the relevant waste 
rules. 

RIICO has allotted land measuring 34729mL near Rampura Mundana, 
Bhiwadi for dumping of non- hazardous industrial solid waste to Bhiwadi Jal 
Pradhushan Nuwara Trust (BJPNT) vide letter dated 24.01.2018 but the 
BJPNT has not taken the possession of the land. Due to non- availability of 
boundary wall. BJPNT has requested RIICO for construction of boundary 
wall of this site. The land allotment and SPVC formation. 

Copy of letter enclosed at Annexure- XU 

It was informed by Senior Regional Manager RIICO Bhiwadi-1, the work 
order for dumping yard Boundary wall has been awarded on dated 
30.01.2020 in favor of Mis Kapoor Singh & Company & the work has been 
completed on dated 10.09.2020. There was some delay in execution of the 
work, which was due to Covid-19 lockdown & shortage of laborers. The work 
has been completed at site. Letter to Chairman, BJPNA for handing over 
taken over of dumping yard has been issued on dated 04.09.2020. 

Copy of letter enclosed at Annexure- XIII

Complied 

16. The RIICO and the State Government shall work out 
on the proposal for reuse of the treated effluent of 
water from the CETPs/STPs. It shall be the duty of all
concerned including the industries that under no 
circumstances any water or effluent is permitted to 
be 
collected around the industrial clusters or inside the 
cluster. 

As informed by SRM, RIICO, to utilize 100% of the CETP treated effluent, a 
preliminary project report of amount Rs. 146 Crores for up-gradation of 
existing CETP to 6MLD ZLD facility, laying of closed conduit pipeline for 
carrying untreated effluent from industries to CETP & reverse pipeline for 
supplying treated effluent back to industries has been prepared by BJPNA 
Bhiwadi. On request of State Government, Ministry of Finance, GOI, New
Delhi has been issued financial sanction of 146 Crores vide sanction order 
No. F.No.44(1)PF.S/2018-19/1377 dated 11/12/2018. RlICO has invited 
bids for appointment of Project Management Consultant for this work on 
23.10.2019 but could not be succeeded due to exorbitantly higher rates and 

However, 
during joint 
inspection no 
progress on 
ground was 
found. 
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also a single bidder. Accordingly bid was rejected by RIICO on 13.11.2019. 
After re-tender, Mis Excel Tech Consultancy and Projects Pvt. Ltd. has been 
appointed as Project management Consultant on 10.01.2020. PMC has 
submitted DPR to RJICO in September 2020 for approval of report. After 
approval from RIICO Head Office and after vetting from the experts of MNIT 
Tender for said work will be invited. 

17. Needless to say that Pollution Control Board and 
Department of Environment shall maintain due 
surveillance and collect samples on regular intervals 
to ensure that there is no pollution. 

RSPCB, Bhiwadi is collecting samples from outlet of CETP on I fortnightly 
basis and are being tested in their laboratory. Besides board has constituted 
Pollution Control and Vigilance Squad (PCVs) for 24x7 surveillance in the 
area.

Complied 

18. The State of Rajasthan is granted liberty to approach
the Department of Industrial Policy and Promotion (in
short DIPP) for receiving financial assistance from the 
Central Government. The State is free to move the 
Central Government and if such proposal is mooted, 
the same shall be dealt with utmost expeditiously 

It was informed by RIICO Ltd, Bhiwadi that sanction had been received from 
GOI amounting Rs 146 corer for the work of up gradation of industrial 
effluent management system at industrial area Bhiwadi. 

Complied 

19. It shall be the duty and obligation of the RIICO and
the Pollution Control Board to place in the public 
domain the inspection report as well as analysis 
reports. 

The inspection report/analysis reports are uploaded on official websites of 
RSPCB. 

Complied 

20. The applicant and for that matter, any citizen would 
be at liberty to file objections if it comes to the notice 
that these reports do not depict the actual ground 
realities. The above directions shall be carried out by 
all concerned without delay and default, whosoever is 
found to be obstructing the compliance shall be liable 
to be proceeded against for violating the order of the 
Tribunal and shall be dealt with in accordance with 
law. 

Noted for compliance. Noted for 
compliance 

21. Vide our order dated 01st   March 2017, we had 
imposed environmental compensation and cost upon 
the various departments and officers. In the event, 
these directions are complied with in that event the 
compensation or the cost imposed shall stand 
waived, but in the event of default they shall become 

Noted the directions. Noted the 
directions. 
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operative and it will be the duty of State of Rajasthan 
to comply with those orders without any default. 

22. The Central Pollution Control Board shall also be 
responsible for keeping general supervision in
relation to compliance of these directions. This 
general directions issued in relation to industrial 
clusters 
Bhiwadi shall be adopted and followed by the State 
Government and all the other concerned authorities 
with such modifications as may be necessary. 

In compliance of the Hon’ble NGT directions, CPCB hold a meeting on 
12.04.2018 with officials of Department of Environment, Rajasthan, 
Rajasthan State Pollution Control Board (RSPCB) and Rajasthan State 
Industrial Development & Investment Corporation Limited (RIICO), 
Rajasthan. During meeting, the participants were requested to accomplish 
various actions within time frame fixed by the Hon'ble NGT and further 
review of the progress is ongoing. 

CPCB is 
conducting 
review 
meetings 
regularly with 
stake holders. 
The last 
meeting 
was held on 
13.08.2020 

23. The industries which were permitted to operate under
the orders of the Tribunal and the board was required
to inspect the same if their a status report is not filed 
by the joint inspection team now within two weeks 
from the today, they shall be liable to be closed. 

Inspection of all the 19 industries had been carried out by RSPCB and units 
were found complying with Environmental laws so no action was required. 

Complied 
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Recommendations: 

A. The Santhalka 3MLD capacity STP and the 0.5 MLD 

capacity STP at RHB were non-operational due to silt 

deposition in main inlet lines, the MundanaMeo 2 MLD 

capacity STP was in operation with inlet flow of 0.7 MLD 

against the 2 :MLD designed capacity and the Housing 

Board Colony 3MLD capacity STP was operational with 

inlet flow of 0.4 MLD against the 3 MLD designed 

capacity. These STPs are not receiving the full quantity 

of domestic wastewater due to 20 % sewer connection 

only. Because of non-connectivity of 100% sewer lines 

and non-operation of these STPs, the part of untreated -

sewage was going towards Dharuhera( Haryana). 

Therefore, directions may be issued to Municipal 

Corporation. Bhiwadi for submitting the time bound 

action plan for early completion of entire sewer 

connections and proper functioning of constructed STP's. 

B. During the visit the joint committee has also collected 3 drain 

samples from Nagina marriage Garden( pH-7.3, TSS-29mg/l, 

BOD-21mg/l and COD-143mg/l), Modern public School pH-

7.44, TSS-4lrng/1, BOD- 39mg/l and COD-193mg/l -) and 

Open drain at Bestech City Center( pH-7.25, TSS-28mg/l, 

BOD-·60mg/l and COD-200mg/l). All the drain samples results 

are within the limits except the BOD values of Modem Public 

School and Bestech City Center drains whereas the 

accumulated

C.  wastewater sample values are 15 to 20 times higher than the 

drain samples values. The higher concentrations (pH-4.77, 

TSS-357mg/I, COD- 2858mg/1, BOD-1420mg/l and 

Fluoride-0.56mg/l) of wastewater accumulated in the 

open land at the Dharuhera industrial area reveals that 

industrial effluent from Dharuhera industrial area also 

mixing with the accumulated wastewater. Therefore 

directions may be given to HSPCB for identifying the industries 

which are contributing the industrial effluent accumulated at 

Dharuhera industrial area.

D. During the visit the joint committee members collected the 

samples of treated waste water pumped from CETP to 

Khushkhera industrial area where the treated effluent is 

accumulated in open area and the analysis values found to 

be pH-6.99, TSS-54 mg/1, TDS-1968 mg/I, COD-293 

mg/1, BOD-65mg/1, Chlorides-627 mg/1, Sulphate-302 

mg/1, Phosphate:-0.2158 mg/I, Fluoride- 1.1mg/I. from 

the analysis report that it indicate that the COD, BOD 

and fluoride values are exceeding the discharge norms 

of CETP. Therefore directions may be issued to Bhiwadi Jal 

Pradushan Niwaran Association (BJPNA) for utilization  of 

CETP treated waste water up to the maximum possible extant 
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so that treated waste water may not get accumulated in 

Khushkhera.

E. Ministry of Finance, Govt. of India has given a financial 

sanction of 146 Cores for construction of 6 MLD ZLD 

plant at CETP Bhiwadi on 11.12.2018. RIICO has invited 

bids for appointment of Project Management Consultant 

for the work on 23.10.2019 and rejected the bid due to 

exorbitantly higher rates and also a single bidder on 

13.11.2019. later on retendering done by RIICO, after re-

tender M/s Excel Tech Consultancy and Projects Pvt. Ltd. 

has been appointed as Project management Consultant 

on 10.01.2020 and the consultant has submitted DPR to 

RIICO in September 2020 for approval. As per SRM, 

RIICO Bhiwadi the Tenders for the work will be invited 

after approval from RIICO Head Office at Jaipur and 

after vetting from the experts of MNIT, Jaipur. Therefore 

directions may be issued to RIICO for submitting the 

time bound action plan for early completion of 6 MLD 

ZLD project to prevent further damage to the 

environment. 

F. Out of 8 villages RO plants are installed in 7 villages but none 

of them found in operational and all the plants are damaged 

and the potable water is being supplied to the villagers 

through tankers as per the demand. As per the Executive 

Engineer, PITIED, Bhiwadi that the firm M/s. Fontus Water 

Pvt. Ltd. Delhi had not started work for 0 & M period, therefore 

contact has been rescind vide letter dated 7.8.2019. After re-

tendering the work order for installation and commissioning of 

all 8 RO plants has been issued vide letter dated 27.08.2020 

to M/s. Amera Agency, Tamil Naidu and work will be 

completed on or before 15.11.2020. In view of the above 

Additional Chief Engineer PHED NCR Alwar may be directed 

to submit the time bound action plan to complete the 

installation and commissioning of RO plants in all the identified 

villages.” 

5. From the above, it is seen that STPs are non-functional due to 

silt deposition in the inlet lines. They were not receiving the full 

quantity of the waste because of non-connectivity of sewer-lines. 

Waste water was getting accumulated in the open land. Treated 

waste water was also not being utilized but was getting 

accumulated.  RIICO has still not finalized the ZLD project plant at 

CETP inspite of sanction of funds on 11.12.2018. RO plants 
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installed in seven villages were not operational. It is also seen that 

industrial effluent from Dharuheda industrial area is also mixing 

with the waste water. 

6. Response of the RIICO filed on 06.11.2020 is that the work of 

cleaning of drains in the industrial area has been taken up. Land has 

been provided for solid waste management, boundary wall has been 

constructed for dumping yard, letter has been written for setting up of 

waste treatment plant and for upgrading CETP to ZLD level. Steps are 

being taken to appoint consultant. Work order has been issued for 

installation and commissioning of RO. STP is to be provided by the Nagar 

Parishad. Additional affidavit has been filed by the State of Rajasthan on 

07.11.2020 to the effect that there is no flow of effluent from Bhiwadi to 

the State of Haryana. Direction has been issued for closure of non-

compliant polluting industrial units. The construction of new STP is 

being expedited. RO systems have become operational in three villages 

and in five villages the same was likely to be completed soon. Phyto/bio 

remediation and tapping of the drains is to be undertaken by a Special 

Purpose Vehicle - Bhiwadi Jal Pradushan Niwaran Association 

(BJPNA), under the Chairmanship of ACS Industries. 

7. HSPCB has filed its response on 03.02.2021 to the effect that on 

account of non-connectivity of sewer lines and non-operational of STPs, 

the untreated sewage was flowing to Dharuhera in Haryana. The HSPCB 

has already taken steps to prevent any effluent of Dharuhera industrial 

area flowing to residential area.          

8. M.A. No. 72/2020 has been filed on 05.10.2020 for intervention by 

one Rahul Maheshwari, resident of Bhiwadi, for intervention, disputing 

the version of the authorities in the State of Rajasthan that remedial 
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action has been taken. According to him, unsatisfactory state of affairs 

continues on the ground. He has given following table of comments on 

the report of the joint Committee: 

“ Report of Joint 
Committee

Actual ground position 

Point No.1, page 4 says 
that CETP is compliant. 

The CETP is not complying consistently.  

In response to letter dated 06.02.2020 of Head Office, 
RSPCB the Regional Office sent the report admitting that 
out of 51 samples collected from 01.01.2018 to 
31.01.2020, 15 samples were exceeding significantly. 
Copy of letter dated 06.02.2020 and report in reply 
there is annexed as Annexure-S/1 (Colly). However, as 
per report submitted vide letter dated 25.09.2019, out of 
40 samples collected from 01.01.2018 & onwards, 22 
samples were exceeding. Copy of letter dated 
25.09.2019 consisting of report is annexed as Annexure-
S/2 (Colly). 

Two different reports show that Regional Office, RSPCB 
is misguiding its Head Office also. 

The BJPNA was served with the Show Cause Notices 
dated 31.03.2020 and June, 2020 whereby it was 
directed to appear on 30.03.2020 and 31.06.2020 
w.r.t. Environment Compensation. Copy of SCN dated 
31.03.2020 and June, 2020 are annexed herewith as 
Annexure-S/3 (Colly). These letters further says that 
CETP neither has CTO nor Environmental Clearance as 
on date. 

Point No. 2, Page No.7 
w.r.t. establishment of 
ZLD facility of 6 MLD 
CETP  

Despite sanction of Rs.146 crore, no progress achieved. 
Infact, requisite legal permissions have not been 
obtained including the Environmental Clearance etc. 
BJPNA was asked on 06.05.2020 to withdraw the 
application of EC and to file it through proper channel 
but no step still has not been taken for last six months.  

Point No. 2, Page No.7 
w.r.t. utilization of  
treated effluents 

Let M/s Honda Two vehicle Ltd. and M/s G-Takt India 
Pvt Ltd. may be asked to submit the affidavit in this 
regard. Reality is that effluent was of that quality which 
destroys the green park of M/s Honda Two vehicle 
Ltd. Therefore, it stopped to take the supply of CETP 
effluent stated to be treated.  

Point No.3, Page No.8 
w.r.t. Fecal Coliform 
 treatment with 
Chlorine gas  

The report of disinfection using Chlorine gas is beyond 
reality. Infact, no chlorine gas is being used. The BJPNA 
be called upon to submit the bills for procuring the 
Chlorine gas and payment thereto. 

Point No. 15, Page-20  Contrary to report, SWM Rules, 2016 not complied 
within

”

9. It is further stated in the application: 

“1. That 2400 tons of sludge was disposed of in open industrial 
plot situated at Neelam Chowk in the name of Jay Complex Pvt. 
Ltd. The applicant sent a complaint on 12.01.2020. Copy of email 
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dated 12.01.2020 and Media Reports are annexed herewith as 
Annexure-S/4 (Colly). 

It is important to note that a platform has been constructed 
using hazardous sludge into CETP premises to execute Brick 
manufacturing plant. If sample is being taken from underneath of 
that land and their surrounding thereof, the analysis report will 
reveal the presence of hazardous waste therein. 

2. The spent acid of Pickling Units is not being treated 
scientifically. There is no authorization under hazardous Waste 
Management Rules with CETP Operator i.e BJPNA. The 
photographs of fumes of spent acid are annexed herewith as 
Annexure-S/5 (Colly). It shows that how the life of residents is 
under threat and unsafe. The spent acid is being transported 
without taking preventive measures.” 

10. Further statement has been filed on 05.11.2020 by the said Rahul 

Maheshwari in continuation of the application alleging discharge of 

untreated effluents on open land in Bhiwadi. Further comments with 

regard to the joint Committee report have also been filed by him as 

follows: 

“2.  xxx ……………………….xxx ……………………………xxx 

1) Point No.1- Page No.4:- CETP is not functioning and 
effluents at the discharge point are not within the 
prescribed limits. However, report submitted before the 
Hon'ble NGT is not showing this clear picture. 

2) Page No.7 Point No. 2:- The Plan to setup a RO project 
has not been effectively implemented as amended/new 
application for Environmental Clearance has not been 
filed after rejection of previous application in May, 
2020. Further, there is no place for establishment of RO 
project in CETP premises as shown in Layout Plan by 
BJPNA and as shown in application of EC. The 
application for EC has not been resubmitted in last 6 
months. The modalities between RIICO and BJPNA are 
still on the ground level and they are just doing basic 
discussions to shift the responsibility. 

3) Page No.8 Point No.2:- Further no treated effluents are 
being used at industrial area Tapukara as said in 
the report as after the trial it damaged their green 
park. As committed in the Affidavit Cum Action Plan 
by Secretary, Department of Environment, Rajasthan 
in OA 124/2015 on 12th September, 2017 the plan to 
setup CETP in the nearby industrial areas of Bhiwadi is 
not at all implemented 
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4) Page 8: - No Chlorine dosing is clone for treatment of fecal 
coliform 

5) Dumping Ground of waste: No Compliance of SWM Rules, 
2020. No Compliance or any other work is either done by 
RIICO or CETP administration/BJPNA. 

6) Page 22:- Point No. 19 & 20. No reports are being updated 
in public domain. Even after regular complaints RSPCB is 
reluctant in taking any action irrespective of issuing show 
cause notices. None of these Show Cause notices are being 
answered by CETP administration/BJPNA.” 

11. Further statement filed by the said intervener on 27.01.2021 is as 

follows: 

“2. xxx ……………………. xxx ………………….xxx………………… 

(a)  In regard to Solid Waste Management mentioned at page 
no.9, 10 of affidavit, the applicant submits as under: 

(i) The RIICO cannot get rid of from its liabilities to 
ensure compliance of SWM Rules, 2016. Merely 
allotting land is not the compliance of SVVM Rules, 
2016. It is further submitted that after allotment of 
land in 24.01.2018, no development has been 
carried out in compliance of SWM Rules, 2016 
except construction of boundary wall of dumping 
yard. The State of Rajasthan and the RIICO are 
merely shifting their responsibilities towards BJPNA 
which itself is not interested for environmental 
safeguards. This fact is clear from the letter dated 
04.11.2020 issued by the RIICO to Managing 
Director, BJPNA requesting him to take over 
Dumping Yard site. Copy of letter dated 04.11.2020 
and 04.09.2020 of RIICO addressed to MD, BJPNA 
are annexed with additional affidavit of State of 
Rajasthan as Annexure-R112 (CoIly) at page 
No.132-133. 

(ii) That establishment of Dumping Yard is not the 
compliance of SWM Rules, 2016. The Rules requires 
scientific processing of waste on which the State is 
silent. No timelines given for establishment of Waste 
Treatment process. Even, MRF Centre has not been 
constructed. 

(iii) The agreement purported to be executed for Solid 
Waste Management itself titled as 'For Recycle 
Plastic Waste management' under the head 
`Agreement'. It appears that a third party 
agreement is executed with some Plastic Waste 
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Management unit. All this is just to create a third 
party interference for delaying the work and 
shifting their own responsibility. The RIICO has 
allocated the plot for Solid Waste Management to 
the SPV managing CETP and that SPV has signed 
an MOU with a Plastic Waste Management 
Company. (Refer Annexure 13 Page 134). 

(b) Admittedly, even after 3 years from passing of order 
dated 12.12.2017 (under execution), no CETP has been 
established in Chopanki Industrial Area and 
Khushkhera industrial Area. Even, no timelines 
prescribed in Additional Affidavit dated 07.11.2020. 
[Refer page 10, 11 of Addl. Affidavit]. 

(c) The RIICO is misleading about up gradation of existing 
CETP to ZLD Level. The applicant submits as under: 

(i) Gol sanctioned Rs. 146 Crores on 11.12.2018 for 
the above project. However, RIICO took more than 
1 year in only appointing a consultant. 

(ii) The RIICO is taking shelter of obtaining 
Environmental Clearance without taking 
sincere steps in this regard. Firstly, BJPNA files 
application for Amendment in ToR for 
Environmental Clearance for the RO project only 
on 29.02.2020. Secondly, said application has 
been rejected on technical grounds on 
06.05.2020. After rejection of EC, no fresh step 
has been taken to obtain EC.” 

12. We have heard learned Counsel for the Haryana State PCB, State 

of Rajasthan and RIICO and also the intervenor and considered the rival 

submissions. From the above, it is seen that even though the funds were 

made available to the State of Rajasthan by the Government of India in 

the year 2018, the upgradation of CETP has not been even started 

though more than two years have passed thereafter and after more than 

three years of the order of this Tribunal. Only progress is said to be 

acquisition of land which by itself is not a solution of the problem. When 

a serious situation of water pollution has been found and directions 

issued by this Tribunal in the year 2017 and inspite of funds being 

available, the problem remains untackled, it may be a clear case of 
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failure of the authorities to perform their duties, to the detriment of the 

citizens for which accountability needs to be fixed. 

13. Accordingly, while directing the State of Rajasthan and its 

authorities to take prompt emergency measures in the matter for 

compliance of rule of law and protection of public health and the 

environment, we direct the CPCB to assess compensation for the damage 

caused to the environment so far, after giving due opportunity to the 

representatives of the State of Rajasthan and its authorities and also to 

the representatives of State of Haryana and undertaking site visit, if 

necessary. This process may be completed within three months. The 

status of compliance as on 30.04.2021 may be verified by the joint 

Committee and report furnished by 15.05.2021 by e-mail with a copy to 

the States of Rajasthan and Haryana to enable them to file their 

response, if any, before the next date. While verifying the compliance, 

status of member unit in meeting the PETP norms/standards may also 

be verified and the mechanism setup for regular monitoring. In view of 

continuing violation of law inspite of repeated orders of this Tribunal and 

the funds allotted by the Central Government more than two years ago, 

the Chairman, Rajasthan State PCB and MD, RIICO may remain present 

in person by video conference on the next date with their version so that 

final responsibility for the failure can be fixed in the light of status of 

compliance on the next date. 

List for further consideration on 28.05.2021. 

A copy of this order be forwarded to the CPCB, States of Haryana 

and Rajasthan, Rajasthan SPCB and MD, RIICO by e-mail for 

compliance. 

Adarsh Kumar Goel, CP 
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S.K. Singh, JM 

Dr. Nagin Nanda, EM 

February 04, 2021 
Execution Application No. 42/2019  
IN Original Application No. 124/2015 
(M.A. No. 72/2020) 
DV 
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